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LOK SABHA DEBATES

LOK SABHA

Wednesday, February 26, 1969/
Phalguna 7, 1890 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chair]

Visit of Czechoslovak Parliamentary
Delegation

MR. SPEAKER: I have great pleasure
in informing thc House that the Czecho-
slovak Parliamentary Dclegation led by
His Excellency Prof. Dr. Dalibor Hanes,
Vice-Chairman of the Presidium of the
Federal Assembly and the Chairman of
the House of Nations of the Federal
Assembly of Czechoslovakia, which is on
a visit to India on our invitation, is now
present in our Special Box.  We are so
happy that our invitation was accepted
by Czechoslovakia and a Parliamentary
Delegasion has  been sent to visit our
country. We¢  welcome  the Delegation
most heartily.

SHRI NATH PAI (Rajapur) : We
know, we will take this opportunity of
presenting the  Resolution passed by this
House.

ORAL ANSWERS TO QUESTIONS

Indo-Burma Border Demarcation
_{A
*181 SHRI N.K. SANGHI :
SHRIMATI ILA PALCHOU-
DHURI :
SHRI Y. A. PRASAD :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :
(a) thc progress madc in the Indo-
Burmese border demarcation work ; and

(b) by what time thc demarcation
work is likely to be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) :
(a) The work of the physical demarcation

of the first 240 miles of India-Burma
boundary, which started on the Ist
December, 1968, has been progressing
according to schedule.

(b) At the present rate of progress, it
is anticipated that it will be completed
by 1973-74.

SHRI N. K. SANGHI: We quite
realisc that the demarcation work is a
very difficult work because the Indo-
Burmesc border terrain is the most
difficult terrain. I would like to know
from the Hon. Minister if any finalisation
has been done regarding the demarcation
of Indian boundary north of Diphu Pass
at the trijunction of India, China and
Burma.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
We are starting the boundary demarca-
tion from the south. As the Hon. Mzmber
has mentioned, it is a very difficult
terrain and, therefore, it will take some
time. Our estimate is that this will be
complcted around 1973-74. When we
come to that Pass, we shall sec what is
to be donc there.

SHRI N. K. SANGHI: I find that the
demarcation of territory is creating a lot
of trouble for this country. I find from
the Hon. Minister's reply that no attiiude
has yct becen made by the Government
regarding demarcation of the northem
border with India and Burma. In the ag-
reement signed by the Burmesc regarding de-
marcation, a clausc has been particularly
put regarding demarcation of the northern
area at the trijunction, The Burmese
Government has now informed the Govern-
ment of India that this is a matter between
China and India and that they are not in
a position to say anything about it. May
1 know what is the attitude of the Govern-
ment regarding demarcation of this parti-
cular portion at the tnjunction of India,
Burma and China ?

SHRI DINESH SINGH : May I men-
tion that there is no dispute between
Burma and us about this border. It is
clearly known and agreed by both the



3 Oral Answers

sides. It is a question of putting the
pillars. And whether facilities are avail-
able, whether one can go to the Pass or
not, that will depend on the conditions
prevailing there.

SHRIMATI ILA PALCHOUDHURI :
It is known that the terrain is very
hazardous and there are about 870 miles
of the border to be demarcated. The
Southern portion terrain is not so bad and
there are about 290 milss in the Southern
portion. May 1 know how far has
demarcation gone therc and when it is
expected to be completed ?

SHRI SURENDRA PAL SINGH :
The demarcation of the 240 milces in the
southern sector will be completed by
March, 1969. As regards the total length
of our border, it is nearly 906 miles and
not 870 miles.

SHRI HEM BARUA : Is it a fact
that the trijunction there on the border
has not been demarcated so far to our
advantage whercas China and Burma have
demarcated  together and we were not
informed about it ?

SHRI DINESH SINGH : As I men-
tioned just now, so far as wc are con-
cerned, between us and Burma there is
no dispute about territory. It is a question
of putting the pillars. When we come
to that stage, then we shall sce what is
to be donce in that Pass.

SHRI VIRBHADRA SINGH : May 1
know whether any part of the Indian
territory in our possession has been trans-
ferred or is likely to be transferred to
Burma as a result of border demarcation?

SHRI DINESH SINGH : These are
historical boundarics well defined and
accepted.

SHRI TINNETI VISWANATHAM :
When this question came up on the floor
of Parliament more than a year ago, it
was said that there was no difference of
opinion between Burma and India, nor
between China  and Burma. Now this is
a trijunction point. The question which
1 then raised was, and which I raised now
is, this. If India and Burma agrce and
Burma and China agree, how can there
be difference of opinion between India
and China ? Can they solve this riddle
on the trijunction point because it is a
point ?
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SHRI1 DINESH SINGH : If the Hon.
Mcember look at the map, it will be
clearer that there is no dispute between
Burma and us in that arca. There is
a unilateral claim by China. That is a
matter in which Burma docs not come.

ot frawez wr: & 9 wERT ¥
SrAAT =gar § fF Far gz A A4
f& fergeam otz aat @Y Ao &
femFas 1 F1q ot 95 W g
it 39 F1 fAgifd qag a1 sw Az
T A ag wer ¢ ¢ afs 9z A adr g
at oo da%s & feaaam #1 ferge
It 9% W ?

SHRI SURENDRA PAL SINGH :
This question has already been replied
to. If you like, 1 shall repeat it. The
work of demarcation on the first 240
miles is going on according 1o schedule

and is likely to be completed by March,
1969.

MR. SPEAKER : Q. No». 182.

SHRI HEM BARUA : My I suggest
that Q. Nos. 201, 202 and 209 could be
taken along with this.

MR. SPEAKER : Because they all re-
late to Nagas ? The Hon. Member can
ask supplementary questions if he wants.
We can not club so many of the quastions

together.
fag¥gt atm

*182. st W wwETW @nnt T
afws- w19 9N gz AW T oFA
w6

(%) wfmeror 7 F77 & TE1 A
q qqw = faREy I § & a1
@ AT aF fieEm f5r ar g
T & AR fy a7 oA #Y se-
s qeat fEaat & ;

(=) avt #@” g farww
ff7 srgar O ¥ A Ry 0¥
fagdY ammat #Y e fFaAr &

(7) Far ag = & & fady Amm
w qAT F AN F A WHT, Ggh
ey § qUEdr qrfeaE ATmeT #
AT FH T I4AT X Q § ; R
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(w) afz g, &t S ArEE #
VAT FH § AT F B g@Er R
FAT FTHATEY &1 & ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :

(a) On the basis of available infor-
mation, one underground Naga trained in
China has been captured and two killed.

(&) We have no direct information
about the action taken by the Govern-
ment of Burma on their territory.

(¢) and (d). The underground have
latcly made attempts to proceed to East
Pakistan but these attempts have been
foiled by our Sccurity Forces. Tt is
possible that the Nagas rcturning from
China who have so far failed to gain
cntry through Burma might attempt entry
via Pakistan. The S:curity Forces are
awarc of this possibility and will continue
their efforts to intercept these gangs from
whatever route they might attempt  to
come in.

= A AFW @EO AT ATFR
F Tqra gATe Ay graeg & 3 AqrEAr
graTe qun fazifzat 1 averasr 2
TEIE T S AR T FEA-mEA
s & W7 am SEN & g
qrfear ¥ § agt w9 & fou ) &
ST ATEAT § R ar v wEre A
Fl FrzAT AFR T 39 Fr fawma
Fr 2 fo gz gak 3w & fafgai +1
= gF A ggam e ¥ 7 afx
fasraa FY & @ SzAT FT FAT IAT
gqrar & 7

st gty o fag o gw A ArzAT &
fagrra «v &, ¥fpa agi & #1% 93
g wrar &

o AW FWW @R ACSE F A9
At g az fag gy & fragi %
sfaFTsT AT SHT ARA qHT F q19
& A wwa gfaas § @ 9es §
PN 49 F @17 7Y ) afasm fad
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AFIT WY 4 WRA FY grgEr ¥ 99
g1 & qmar g g fF ¥ oag @S
g fFme & wsgyre AERT ¥ T
oo & & ag fa@Er awm Aar
BT AT AT HY ATIAT & qrg @ A}
AT AMSE F AT Grex F fobr
qaTe TEY &, s WAy AmfEar
ENFIT FT F qT 97 W@ AT qHFY § ?
afs ag g9 2, @Y 0 Qqom TvAqTS
weEg A At #r? ggd A & 3w
ST TEAT g fF ew # 9 ad a9y
agY e @t fF qg fad1dY wEar #1
G FTE AT AT FFF & 7 A
g & 9z AT ATEA g fR e o
Fr qq # gEr F¥, foAwr @ww
AT BY FET 2, WITH qTE )T 4T
ST I21 &1 19 H19 Wr & 7

MR. SPEAKER : He has raised the
whole Naga Policy in his supplementary
question.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
How can we discuss it now ?

MR. SPEAKER : 1 would not allow
the whole policy to be discussed now.
The main  question pertaining to the
matter under discussion could be ans-
wered, not questions about Mr. Phizo
and other things.

SHRI SURENDRA PAL SINGH :
As regards the return of Mr. Phizo to
India, the Governor of Assam has not
said anything new. Hece has mercly said
that if Mr. Phizo is prepared to renounce
his British citizenship and if he wants to
come back to India, he can apply for
our citizenship, his case will be dealt
with according to our law. That is all
that he has said. There is no question
of Mr. Phizo meddling in our affairs,
because he is a foreign national and we
would not like him to take part in our
affairs.

@M gewm @ oW
amfws g@ qv & fawaw v g
fear @ ? a1 37 & o faRig & AraAw
g sEm ot wETEr aam ¢ ? g o
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Tl 7Y o & 9w oy fadig @7
AT SATAT 2, IHAT GIT FT 97 ATF ¢

st f@dm fag: 27 vw WA
amfor £ wrw am F1 afawe &)
g1 A F q1F {67 399 741 F27 & 3T
w7 AEY, T G g a7 & 7 I=A E

SHRI R. BARUA : Arising from the
answer given by thc Hon. Minister, may
I know whether Government have already
decided to withdraw the cases against
Mr. Phizo if he wants to come back to
India ?

SHRI SURENDRA PAL SINGH :
No such decision has been taken, but
subject to correction, I think the position
is that thc moment he became a foreign
national, and has no longer an Indian
citizen, I suppose, all the cases against
him stood automatically withdrawn and
we cannot take any action against him ;
1 say this subjcct to correction.

SHRI V. KRISHNAMOORTHI : The
Hon. Minister was saying that the under-
ground Nagas rcturning from China might
enter through the sca-route also via
Pakistan, and that the security forces
were on the look out. But as we
understand  it, the sccurity  forces
can opcrate only on land. How can they,
therefore check infiltration or crossing
by the sca-route ? Will the Hon. Minister
explain this ?

SHRI DINESH SINGH : The ques-
tion avises only when they attempt to
come from Pakistan into India, and that
will be land-route ?

SHR1 V. KRISHNAMOORTHI : We
would not check them if they come by
sea-route ?

SHRI P. VENKATASUBBAIAH : The
hon. Minister has made a very important
statement with regard to withdrawl of
cases against Mr. Phizo. If he accepts
our Indian nationality and he comes here,
the Hon. Minister  has said that Govern-
ment would withdraw the cases. Am I
correct in saying this ? 1 would like to
ask the Hon. Minister to clarify the posi-
tion., Certain cases are pending against
Mr. Phizo, and if he agrees to come to
India renouncing his British citizenship
and participates in the talks, may I know
whether the cases that are pending aginst
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Mr. Phizo will be gone into or whether
they will be withdrawn ? I want a specific
answer from the Hon. Minister on this
point ?

SHRI DINESH SINGH : The question
will really arise when Mr. Phizo is able
to acquire Indian nationality and come
here, and it will be a technical matter
for me to answer off hand, but I wonld
say that we shall deal with him under
our laws.

SHRI S. K. TAPURIAH : The Hon.
Minister has spoken about the success of
our sccurity forces in prohibiting those
rcbels from coming back. But it has
come to our knowledge that Government
have rcached some understanding with the
Scema faction, because of which under-
standing the Scemas would give their
assistance to Government in fighting the
Mao-Angami gang in its attack by infil-
tration, and in preventing the Angami
rebels from coming into Nagaland. May
I know whether that is a fact ? May 1
also know whether those few who have
been allowed to come  back to India are
those who belong to the S:ema
faction and who have been allowed to
come because of this understanding ?

SHRI SURENDRA PAL SINGH :
We are trying to prevent all underground
Nagas from coming back to India, irres-
pective of what group or faction they
belong to.

SHRI S. K. TAPURIAH : Have
Government reached any understanding
with the Seema faction ?

SHRI SURENDRA PAL SINGH :
there is no understanding.

it Toreie fag : sraaErl 3 AT
Fa ¥ 1 ge@ faFst § ok oa
A% 9T agi A IA H AT HE
g ogel armet ¥ R ArIvEs
RN I Fgd HE W@
fergam & werd adl =mgar g A
WA GCHC 36 ATHS A JqAY Ay
I qifedl @ 99 H qade oW &
TR ¥ W AR FRM fs ¥
fafaedt g & A fom s
=rfed, afew afsmss & @o faxar
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T SaTeT ¥ SATeT g =,
agt & Wit qifedt & gAR W 99 A
9 Fifgd st I F I@T A R
| @ ¥ 9gf TSN S, 9@l )
STSFIT ST &), Ve Sgrar Ay !

= foom fag : oy wfest &1 39
¥ 1 qadiet Y T Ag¥ &

SHRI SWELL : May I know whether
it is a fact that today in Nagaland there
arc two sections of Naga underground
people estranged from cach other and
whether it is a fact that clashes between
these two sections arc taking place in
Nagaland and arcas of Manipur and that
those clashes are occuring with greater
frequency ? May I know also whether
Government  have at any time intervened
in these clashes, and if not, whether they
intend to intervene in order to prevent
the situation in Nagaland from sliding
into complete chaos.

SHRI DINESH SINGH : We are
aware of the two main factions among
the underground Nagas ; there are  dis-
putes among them and clashes on a small
scale may have taken place.  We are not
awarc of any largescale clashes between
them. When it bicomes a law and order
situation, we shall deal with it as a low
and order situation,

SHRI BASUMATARI : It is an esta-
blished fact that Mr. Phizo went out of
India to compaign against India and he
did all he could do in that direction in
the United Kingdom and in the United
Nations. He has accepted the citizenship
in England. Knowing fully well all those
things, why docs the Government want
to decide these cases under the normal
law ? May I know whether they would
consider this as an cxception and not go
according to the normal law ?

SHRI DINESH SINGH : I takc it
that the Hon. Member is referring to the
grant of nationality to Mr. Phizo.
When it comes up it can be dcalt with
according to our law.

SHRI INDRAJIT GUPTA : Some
apprehensions had been expressed before
the recent mid-term elections that the
hostile Nagas might try to prevent the

PHALGUNA 7, 1890 (SAKA)

Oral Answers 10

successful holding of elections in Naga-
land. If there was any such intention, an
overwhelming majority of the Nagas have
belied their hopes and have participated
in the elections which were conducted
very successfully., Have the Government
made any assessment whether this demons-
tration by the Naga people of their desire
for a peaceful and constitutional way of
development is likely to have an appreci-
able impact on the activities of the rebel
Nagas or whether they are an entirely
scparatc phenomenon and not likely to
influence them ?

SHRI DINESH SINGH : We hope
that it will have an impact on them. The
Government of Nagaland has just been
sworn in and it is also concious of this
fact. We hope it will be possible to bring
about an cnd to the difficultics there in
a peaceful manner.

SHRI CHENGALARAYA NAIDU :
It appears that about five hundrcd Nagas
had undcergone military training in China
and are now waiting in Burma to cross
the border to come into India. Will the
Government ensure this house that they
shall prevent the crossing of those 500
Nagas into India.

SHRI SURENDRA PAL SINGH : It
has alrcady been stated on behalf of the
Government that we have taken adequate
measures to sce that these people arc not
ablc to cnter India.

» QHogNo WY : FF AT I
FTHT gEHA 41 A9 7 Afquym § 1@
FTferpam F A TgAT IR 4 | A9
gAem AT 4 f& gw «1 3% By
A A FfeF | @i gfwan
AT Ay gwAT @A TE 3 0 AR qT
T ZH FAIE AXEH A AE ®
A A E A T AT g A
g 2y fr o a'sT grI Sm g
ITET g9 SgET F\A & Tg & A
g7 A1q ATE A §, M Afaum
HTgT &, AT N AN AmaTAg?

ot fodw fag : ¥ sgmmr ww
IR Nag v AL
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g A FETT FAT F A TA ATAS
F SART y=H G § A qIAV |
] ol g9 aEsE Mt T 9@ @

g

ot frg Ao ;€ gAY gew
F BT FT AT qAT AR THT AT
fafewra &1 @ar ) SESEY @@ zAA
gfgaragerd & Jd o Fw gH St
FTHT qgT a1 &, IR A9 AGY
FAT =AE7 ? gAY G &) arfery
T 8, TAAT § FIGT ATART ATEAT

g
it fedm fag 98y FEaw arfet
ERircacd il

SHRI HEM BARUA : It is a fact
that the pro-Phizo group in Nagaland is
at present beating a retreat and the Pro-
Sate group which is in ascendency wants
to resume talks with the Prime Minister.
If so, may 1 know whether the Govern-
ment arc prepared to resume  talks with
those people with whom they broke off
talks suddenly after having had a serics
of talks ? And sccondly, why is Mr.
Phizo who is a [ugitive from Indian Jus-
tice in England is told by the Governor
of Assam and Nagaland that he would be
received back in India provided he gives
up his British citizenship ; and will the
cases of murder, arson and loot that are
pending against him would be taken up
against Phizo as demanded by a section
of the hostiles ?

SHRI DINESH SINGH : So far as
the first question is concerned, we did
not break off any talks. But at present
we do not think that the time has come
to start any talks. A new Government
has been formed in Nagalund and we
should like to consult them and see what
should be done. As far as Mr. Phizo's
question is concerned, the House is aware
that the cases against him have not been
withdrawn. What the Governor of Naga-
land has said is that if he acquired
Indian nationality, he can come to India.
What we should do with him here is an
entircly scparate question.
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5 fuagar meR ot Ty
T\ q¥ 9w s w@ oaF e
fagtg &Y wraAr DEA w7 ArEET @Y
[T &, SAY 9z WILAE ArTfEar
FZO FIA FT IJART YTATT FT TATFTT
forar ST &, TEET IOR AT &F AT
7Y wgRT 7 Fg fewr fw ww@ &
AT AT F£1 WA 7 9H &7 Aqfa-
FR | K fadew sTmeAEa g f
9 ag fafewr Amfw a9 39971 & &
I ATAT  AWIEHAT FATA Y T
2 za fay wreAr amfewar qzo
FIH FT IAHT TFAIT T FNF F7AT
=rfem, wg 9z fagz & wEAT 00
e FT JRAEA L | ITHAT ALR_Y
7z #Fzr 2 frw3 gv @z waw
aEfer A8 @ ar &, a9 9% I 9
#1§ AT F8 femararw i &
ag ST =rgar g B Far ag owe
a4 & fon &Y 3a%1 77 FEw e
W&

st faam fag © zo 3@ FY awfvaar
W& FI & a H FIA a gu )
&t safes agl &1 Awfewar s
F fou qwE@Ed 2T, oHT IW @7
A FgAT & fga@m & www feur
JIEAT | IFFT ATeEay  Jray ar
agl, g A1 UF I arg & 1§ FE
Fg grar oL .. (zmamA)

Y gHA T FGAT : FA AT
FEN G Y qT FH 0AT Fgr 8 7

SHR1 BAL RAJ MADHOK : What
was_the occasion for the Governor to go
out of his way to make a statement  that
Mr. Phizo should apply for citizenship ?
(...Interruptions.)

SHRI DINESH SINGH: Mr. Specaker,
Sit, you have been good enough to con-
sider a call attention notice on the subject
tomorrow ; I shall take that opportunity
to explain things in greater detail, if
necessary.
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At fore AW ¢ AFAT AT ORS-
AT FTS FAT 00T |

MR. SPEAKER : You asked a sup-
plementary question. Now you fecl that

the answer for every supplementry ques-
tion is unsatisfactory. What can I do ?

SHRI SHEO NARAIN : You are the
guardian of the rights of this House. You
must protest us ; you must help us to get
proper replies from the Goverment.

=t &o Aqto faary : & 77 WA
arm g f& fet % faors faad
frfoqe #faw &1 wadT 7 gg St
erzdT fear 2, 3q # v Yaw arfay
FY G FEY L F | FAT IEA FrIHE
3T @y dze waAdT F1 FATEE
femr arar 79 ? s f& wEAE
qeEg, oY IR T Q9T &, FAT T A
F R fEar wan 2 fE S e
FET GIFTT F Q19 G F74T ARA
&, S 9% THFET THAS F4T 9.7 7

wY feam Tz : fear & feems o
Ffas 2, 394 awAres FE waar 939
F WA ST gAY F 1 (FwEANA)

st EIT o1e ATar : 7AY AERy
F wz g e gwd wEar &1 f9zd
fod oY, Sfeq soq gd F1% i
gt faar | =g feafs & 3a7 gvaw
faeady aeenfugt #1 gfer g5 &
sfaeror 2 #7317 I W1AXTF AEA-
ey 33X fasaq § agw {9, arfs
Fagiotfag v a5 ?

MR. SPEAKER : Your question is
so difficult to answer, Mr. Ranga.

wt AET mTE ATAT : TTEAT Y
9T A gH SATa A W FT qqwT dg
tfrag T IF FEg? w
zw feafq Hgw soq agi & fasaay
qreonfagt ® gfeesr gg &1 whwew
A foeaa #Y  9 ?
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SHRI RANGA : In view of the fact
that already the Government have been
informed of thc views of the previous
Nagaland Ministry, whom wc had the
honour to meet sometime ago that they
werc not consulted when some people
very close to the Government, possibly
within the Government also, had met
Mr. Phizo in London without any prior
consultations with them, would Govern-
ment now sec to it that the present Naga-
land Government would be consulted
before any such initiative as suggested by
Mr. B. K. Nchru comes to be taken ?
Then, in view of our not very satisfactory
experience of the majority-minority rule
in our morc developed States, would
Government consult that ministry as  well
as the Governor to scc whether it
would not be advisible to invite the Ao
pecople who now happen to be in the
opposition, the Semas and the Angamis
into some kind of coalition or co-opera-
tion with the present Government, so that
all the tribal attitudes can be brought
into cooperation with the Government ?

SHRI DINESH SINGH : So far as
the first part is concerned, we do try to
keep the Nagaland Government in the
picture and consult then as and when
nccessary.  We shall sontinue to do  so.
But the Constitution provides certain
subjects for the Central Government and
they have to exercise some judgment in
regard to them.  But as | said, we do try
our best to keep the Nagaland Govern-
ment in the picture. So far as the
present Government there is concerned,
it is the Government of Nagaland as a
whole and I do not think there is...

SHRI RANGA : You have not follow-
c¢d my point.  Would you ascertain from
the present ministry there whether it
would help Nagaland politics and social
cconomy if they can call into cooperation
the Aos—therc is one Ao, an ex-Chief
Minister, who is the lcader of the oppo-
sition there— into partncrship with the
Government ?

SHRI DINESH SINGH: 1 was
corning to that. So far as thc second
part of the Acharya's question is con-
cerncd, Government of Nagaland is a
Government elected by the people of
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Nagaland. How they hold consultation
among the tribes concerned is a matter for
them to decide.

SHRI RANGA : He has no imagina-
tion at ail. A more satisfactory approach
should be made.

SHRI NATH PAI: We are not
against talks as such if and when they
become nccessary.  But may we have
a categerical assurance from the Prime
Minister that no talks or no agreement
will be entered into or arrived at with the
so-called Naga rcbles cxcept with the
full previous consent of the legitimate and
lawful Government of Nagaland 7 We
hear that talks are often initiated with
Sukhai State or whatever group it may
be. We are not against talks, but they
must have the prior consent and sanction
of the legitimate and lawful Government
of Nagaland.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI
INDIRA GANDHI) : As Piof. Ranga is
pointing out, this matter has been  raised
in the House of many occassions.  There
is absolutely no question of going behind
the back of the Nagaland Government.
1 should also like to take this opportunity
of adding to the answer to the previous
question,  We all know what a  difficult
and situation exists in Nagaland., 1If
the Nagaland Government can get the
support of any other group, I am sure
they would welcome it and we would
also welcome it

Y $ET W A qeqA ARG,
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Supply of India-made Aircrafts to Afghanistan

*183. SARI N. R. LASKAR :

SHRI NARAIN SWARUP
SHAMA :

SHRI RAM SWARUP
VIDYARTHI :

SHRI BHARAT SIGH
CHAUHAN :

SHRI BAL RAJ MADHOK :

SHRI SHRI CHAND GOYAL :

SHRI RANJIT SINGH :

SHRI HARDAYAL DEVGUN :

SHRI D. C. SHARMA :

SHRI BENI SHANKER
SHARMA :

Will the Minister of DEFENCE bc
pleased to state :

(a) whether it is a fact that Afghanistan
has requested India to supply her Indian
Aircrafts manufactured at Kanpur ;

(b) if so, the reaction of Government
thereto ; and

(¢) the time by which the aircrafts
will be supplied and the mode of pay-
ment by Afghanistan ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA) : (a) No, Sir.
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(b) Does not arise.

(c) Does not arise.

SHRI N.R. LASKAR : It is not a
fact that the medium sized aircraft manu-
facturing unit at Kanpur is not utilising
its full capacity because of there being no
demand in the market and therefore it is
facing a financial crisis ? If thatis so, 1
would like to know on what basis in 1959
production and the cxpected demand for
this medium-sized aircraft was fixed at
150 7 May I also know what is the pre-
sent demand and why is it that there is
less demand at the moment ?

SHRI L. N. MISHRA : It is not work-
ing under capacity.  As a matter of fact
we are not able to fulfil the demands
and requirements  of Indian Airlines and
Indian Air Force. At the moment the
demand from Indian Airlines is for about
23 aircraft. 1 do not want to disclose
the demand from 1AF.,

SHRI N. R. LASKAR : In 1959 when
they originally fixed the production
target for this unit it was fixed at 150,
I want to know what is the actual
demand now.

SHRI L. N. MISHRA : 1 gave the
demand of the Indian Airlines and about
1AF 1 do not want to disclose.

oY AR eqEq @At : gz @G
wquz 21T Frfan % #ar a8t 9 faadr
SITAAA 2 GIH F AV § IART JEIA
agdl § v zHifen ag owae  faa
ArETE?

R, 03 f& swmirem sad aue
fFq qvg QMW ? FA F F10 AT -
T gAY § Fa ?

it ®o ATo fw : TRAIE FIF AT
qars AgY ¥ S A7 9Em T
sgnifaeaT & #1% qm adY it 3
& T § | OF veFarady gk Ay Iq
AT gAA WAt § o7 A7 AF A A
qM FT AAE F OETE R gATE
gy 3 3% fer gy Ta AN
wifgw &T @ &
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SHRI BAL RAJ MADHOK : Afganis-
tan is a friendly ncighbour of our country
and Pakistan has been putting  all kinds
of restrictions and hurdles in the way of
proper trade and other things which
Afghanistan wants to have with India.
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In view of that, Afghanistan has been
trying to have better transport facilities
with India and for that purpose it has
also suggested that the Government of
India should put at the disposal of the
Afghanistan Government some more
transport planes, or Indian transport
plancs should bring cargo also. T think
this question or suggcstion has come in
that context, because the land route has
been closed and they have to come all
the way by sca. Thercfore, if the
government cannot at the moment pro-
vide any transport planes manufacturcd
at Kanpur, will the Defence Ministry or
Civil Aviation Ministry provide more
plancs to Afghanistan for thc purposc
of sending cargocs to India and getting
cargoes from here so that the bottleneck
that has come 1n the field of trade may
be removed and Indo-Afghanistan rela-
tions may be further improved ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : I agree that
in view of our very friendly relations
with Afghanistan we should do cverything
to help them.  But the precise question
here was about their desire to purchase
transport planes manufactured here, and
my collcague has answered that question,
If there is any subscquent request by the
Government of Afghanistan to help them
by providing transport facilitics, either by
air or by any other means, I am sure we
will give very favourable consideration
to that,

»{} sireeT NS @ qege H4313G, 98
Tt T R A @ & FF oo g
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FIT W T WHX & AT & fom alx
FagT G2 &N AR FATT TH AW
Jarea fraar & ? Ty g & for
TN AFR A ATE A 4T q
Iz w1 W arfw ga f@RuA )
a7 famm A9 % 7 faRay gar
gfaa FTFF ?

ot ®o aAto fam : frwr gETRA
WRETIRE A gy A

FEBRUARY 26, 1969

Oral Answers 20

AT STea & afew Star &9 #gr 23
g oR ey gemr §  sfeegw oww W
g Iy TS F W o9Ar
AT T TAE FEAT T £ |

=t graare 13w F ogg ST
sgaT g f afy semfasam 7 st
2 fagr &1 a7 FG A GFA F @A
gwaT & fF g SEFr Ah @ 1 A%
¥ ar TEE foU g w9 erwey
AT gAY ? FAAE H WY Iedred 8t
TR FAT A AT W AT A€ &
gatfa® & av Iq8 FH § a1 99 SAMT
§?

Y ®o @0 fawr : T &7 3AT gH
q faar & o} fo&w Fgr Tz g fr
FemfaeaE F ol ax w18 qiv T8}
JTE B 1 SFET ATE ¥ FH UAATAN
yrE oY, IAFY AT EW A WA 2
AT STt @ g fE A @ ar @Y
RN

Mazagon Docks Ltd., Bombay

+

SHRI K. LAKKAPPA :
SHRI A. SREEDHARAN :

*184,

Will the Minister of DEFENCE be
pleased to state :

(a) Whether Government have made
the asscssment of the working of the
Mazagon Docks Ltd. during the last §
years;

(b) if so, the nature of the irrcgulan-
ties found during the same period; and

(¢) the nature of action taken in  this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L.N. MILHNA) :(a) to (c¢) : During the
last § years the working of the Mazagon
Dock Limited Bombay has been assesscd
periodically through varinus reports such
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as Quarterly Financial Report, Monthly
and Quarterly production reports sub-
mitted by the Undertaking to the Govern-
ment. In addition. the production per-
formance of the Company is periodically
reviewed in meetings held under the
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Chairmanship of the Minister of Defence
production. The Company has been
making steady progress as can be seen
from the production, profitability
Forcign Exchange earnings and dividends
declared, given below : —

(In lakhs of rupees)

1963-64 1964-65 1965-66  1966-67 1967-68
1. Production 454.94 386.63 390.91 501.27 692.84
2. Profit before tax 25.88 14.66 17.98 24.90 40.71
3. Profit after tax 15.88 6.86 8.23 17.59 40.71
4. Forcign Exchange 88.00 112.00 66.54 107.00 149.00
carnings

5. Dividends —_— 4.57 5.82 9.93 14.3

&%) &%) (%) (5%)

No casc of extraordinary irregularity has comes to notice in the period.

SHRI K. LAKKAPPA : Mazagon
Docks Limited is a company in the public
sector which embarks on the venture of
construction of new warships. In the
answcer the Hon.  Minister has stated that
“no casc of extraordinary irrcgularity has
come to notice in the period®. 1 would
like to know what ordinary irregularities
have been noticed during the period.

SHRI NAMBIAR : What is the
margin between ordinary and extraordi-
nary ?

Mr. SPEAKER : Hec will explain it
now.

SHRI L. N. MISHRA : Some¢ minor
irregularitics  were pointed out in the
Audit Report and we have tried to rectify
them.  There is no major irrcgularity
so far,

SHRI K. LAKKAPPA : Sir, the Hon.
Minister is dcliberately misleading the
House.  He has suppressed some  irregu-
larities which have come to notice during
the course of investigation. In reply to
an unstarred question it was stated that
Mazagon Docks Limited, Bomby, has not
incurred any loss on account of theft or
shortage but a loss of Rs. 24,380 was
suffered by the c« y due to p
of timber below specifications supplied
by a contractor. A number of contractors
arc involved in this and they are in

connivance with the officers, sophisticated
officers, who indulge in falsification and
fabrication of accounts. There are a
number of irrcgularities that are going on
a large scale in this company. There-
fore 1 want to know whether the  Govern-
ment of India would institutc an inquiry
committee or would refer it to the Public
Undcertakings Committec  for  further
examination of the irrcgularitics in this
company.

SHRI L.N. MISHRA : I will again say
that there has been no serious irregularity,
So far as referring it to the Public Under-
takings Committec is concerned, it is
alrcady scized of it and the Public
Undertakings Committee is looking into
the affairs of the Mazagon Docks Limited.

SHRI K. LAKKAPPA : A specific
quecific was put but he did not answer
my question.  Irregularitics have been
accepted by the Minister in answer to an
unstarred question.

MR. SPEAKER : You did not follow
his answer. A specific answer has been
given that the Public Undertakings
Committee is looking into it.

SHRI LOBO PRABHU : I am very
happy that in this one instance a public
sector enterprisc has proved to be profi-
table—it has shown a profit of 5 per cent.

SHRI K. LAKKAPPA : Hec is alrcady
in coalition with the Congress.
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SHRI LOBO PRABHU : In spitc of
this unwarranted interruption 1 would
like to procced further and enquire
whether this profit has atisen on the civil
side or on the defence side. My next
question is that as the funds available for
our defence are rather limited, is it correct
that the construction of this frigate, which
has been built, has been twice the landed
cost or the original cost of thc frigate
which we had bought and that we have
spent on 50 per cent of the components
more than the cost of a whole frigatc ?
We cannot afford, with our limited funds,
this luxury of making a boat of our own.
My third question is whether this frigate
has not been a subject of complaint and it
is not as cflicient as the one purchased
from abroad.

SHRI L.N. MISHRA : This 5 per cent
profit is mainly from the civil side and
that too from the repair of foreign  ships
and others of the Indian Shipping Corpo-
ration cte.  About the frigate, it is a
fact that the first frigate his baen a
little  costlier compared to the foreign
onc which we colud have imported.  But
we arc moving in the direction of self-
reliance.  OF course, we are paying more
at the moment but the goal is self-reliance
and, therefore, we are thinking that it
would be abvisable to have our own
frigates than to purchase them from a
foreign country.
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SHRI L.N. MISHRA : After tax, it is
Rs. 40,71,000. The turn-over in 1967-68
is Rs. 692 lakhs. Therefore, instcad of
Rs. 24 lakhs before, now it is 40.71 lakhs.

SHRI BEDABRATA BARUA : The
cxpansion of the Mazagon Docks and
also the production of frigatcs on our
own, 1 think, is a very correct decision in
spitc of the possible high cost in the
beginning. The forcign cxchange com-
ponent also can be justified. Even
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countries like the United States do have
certain foreign exchange component in the
production of frigates, etc. It may be
cven 30 per cent; it can be justified.  But
the rate of production, I think, is one
per year. Is it possible to raise it, |
want to know whether, actually, the
capacity for expansion has becn  laid
down. How many frigates will be
produced per year, say, in five ycars
time ?

SHRI L.N. MISHRA : 5 fiigates, one
frigate every year, after 1971,

SHRI S. KUNDU : I am told, the
existing capacity of the Mazagon Docks
to build the frigates and other components
and naval equipments  is  not fully
utilised. I am told, if the existing
capacity is utilised, the production will be
doubled. May 1 know whether that
is correct ? S:condly, may I know whether
the Decpartment of D:fence Production
has a schemz to diversily the production
to othzr small ports, preferably in the less
developed States ?

SHRI L.N. MISHRA : So far as the
capacity is concerned, we are working to
full capacity. S far as the construction
of small boats is concerned, we have
started making small fishing boats also.

Mr. SPEAKER : Mr. Kachwai.

SHRI S. KUNDU : Hc is so fast
that 1 could not follow it.  B:fore I could
digest it, he sat down.  Would he
kindly repcat the answer ?

SHRI L.N. MISHRA : 1 said that we
are working to our full capcity. We are
not working under-capacity. So far as
the making of small boats is concerned,
we have started making small  fishing
boats at the Mazagon Dcks also.

SHRI S. KUNDU : Is it the answer
to my question? Do you have any
diversification programme to build such
frigates, ships and components in other
ports, preferably in the backwward areas ?
Pleasc say ‘yes' or ‘no’. Mayl know
whether the Ministry is going to consider
the suggeston? Give some sensible
answer,
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Aid to Nepal
185. SHRI R. K. AMIN :
SHRI R. R. SINGH DEO :
SHRI MEETHAL LAL MEENA :
SHRI N. SHIVAPPA :
SHRI K. M. KAUSHIK :
SHRI HIMATSINGKA :
SHRI J. B. SINGH :

SHRI SHARDA NAND :
SHRI SHASH]I BHUSHAN :

Will the Minister of EXTERNAL
AFFAIRS be plcased to state :

(a) whether India is planning to help
the Ncpalcse Government to start a
number of industrial projects in Nepal;

(b) whether discussions were held with
a Nepalese Economic dclcgation last
Deccember about the aid for the develop-
ment programme in Nepal;

(c) if 30, the details thereof; and
(d) whether  complaints from India
have been taken into account regarding
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the allgeged violation of third country
rule by Nzpal concerning Indo-Nzpalese
trade agreem:nt, as a result of which
Nepal gets preferential  treatment in our
country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)

(a) India is already helping Nepal to
start industrial projects in Nepal.

(d) Discussions were held  with a
Nepalese D:legation from 24th D:cember
to 28th D:c. regarding the implementa-
tion of the Indo-Nepal Economic coopera-
tion programmze,

(c) A copy of the joint communique
issued at the end of the talks is placed on
the Table of the House [Placed in library
see No, LT 141/169)

(d) The matter was cxamined at the
joint Ministerial talks held in Kathmandu
from 15th to 19th November, 1968. The
attention  of the Hon’ble Members s
invited to the statement placed on the
Table of the House on the 19th
November 1968.

SHRI R. K. AMIN : The Hon.
Minister has been kind cnough to lay on
the Table a copy of the joint communique.
If you go through the joint communique,
you will find that it is so vague that we
do not find any assurance about the
nature of cconomic collaboration which
we are going to have with Nepal.
Especially, here, it is said :

“...Ncpal's assessment of her future
requirements of cooperation from India
in the economic ficld...”

But what is that asscssment, we do not
know. When you have such an cconomic
cooperation with a ncighbouring country
which was also the forcign policy
implication, care should be taken that it
should bc durable, and therc should not
be any matter of conflict in future.
Therefore, such a co-cperation should be
in the complementary aspects of the
economy. There is on guarantee in the
joint communique that they would confine
themselves only to thc complementary
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aspects of the cconomy and will not
indulge in the competitive aspacts of the
economy. We should also take up with
them those proj:cts which are already
successful in India and wc should avoid
taking up those proj:cts which have failed.
When the D:lsgation cams, they mst
the Finance Minister and the Commerce
Minister but did not mect the Federation
of Chambers of Commerce or anything
like that where most of the projzcts are
successful. You know, sir, that the public
sector projzcts are unsuccessful. We do
not want to cxport unsuccessful projacts
to that place. May I have an assurance
from the Hon. Minister that we will have
co-operation only in the complementary
aspects of the economy and only in thesc
ficlds where we have been successful ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): I am
willing to agrce with the Hon. Mcinber
that there should be complemeatality and
also that the.e projects which did not
work should not be repeated. But in the
development of developing countries  you
cannot say that they should not go to
certain industries which may not be com-
plemeatary but which muy be essential
for their own development. As such,
certain industries which may be of essen-
tial requirements to them miy not be
complemeatary and yet which may be
worthwhile developing in Nepal.  About
the question of utilising our expetience
in sceing that in regard to the goods
which could not b: manufactured here
the same experiment nzed not be repeated
in Nepal, I agree with the Hon. M:mber,
but some goods may have advantage in
being manufactured in  Nepal which
could not be manufactured in India.
Therefore, with this proviso, in principl:,
I am willing to accept what the Hon.
M:mber has said.

SHRI R.K. AMIN. Itis weil known
that smuggling takes places botween
Nepal and on a large scale. A little
while ago it was said that forcign
terylene cloth  is being  sold  at a
cheaper rate than what is being sold in
our country. Most of the smuggl:d goods
arc being dclivered at  Patna by the
business community in N:pal. I do not
find in the discussion or in whatever
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details the Minister has given that any-
thing has been discussed to stop such
smuggling and action has been taken in
order to avoid further smuggling between
India and Nzpal. May I have an assur-
ance from the Minister that very soon
action will be taken ?

SHRI DINESH SINGH : We have
not attempted any agrenent for stopping
smuggling, but we have attempted to
bring this to the notice of the Govern-
ment o Nepal so that smuggling could
be prevented. This is mentioned herc in
the press Note.
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SHRI N SHIVAPPA : Under the
guise of this agreement which is very
friecndly and which is necessary in the
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interests of corodial rolationship between
India and Nepal and which gives exem-
ption to the Nepalese articles imported
freely into India from the levy of customs
duty, may I know whether itis a fact
that our business people and some
mischief-mongers from other countries
also are taking advantage of it and they
are utilising this for thecir benefit and not
for the bencefit of the Nepal Government
or the people ? Various complaints have
been lodged in writing with the Hon.
Minister and the Government repcatedly
in the course of the last two years. Shri
B. R. Bhagat who was then the Min'ster
in charge visited Ncpal and had a
discussion with the Government of Nepal.
May I know whether any specific
understanding has  been  rcached and
whether any effort has been made to
solve this problem and to sec that tha
business may not be misappropriated ?

SHRI DINESH SINGH : This matter
was discussed by my collcague the then
Minister of State for External Affairs
when he went to Nepal and the decision
rcached was communicated to the House.

SHRI HIMATSINGKA : Has the
attention of Government been drawn to
the complaint that certain exporters in
India  have been sending goods from
India and from there they aic being re-
exported to other countries, this depriving
the Government of India of the export
duty revenues ?

SHRI DINESH SINGH : Yes, this
matier was also brought to the notice of
the Government of Nepal and they have
offered full  collaboration in stopping
this.

st v fowd : weaw wEw, &
ATET WA & TH ATE K FOEA 6
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foarr wayr wrra F fratr wd W
faeig Aqr & feqr 9@ 9w §: 0
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WRITTEN ANSWERS TO QULESTIONS
Broad Gauge line from Raxaul to
Hithoda In Nepal

186. SHRI S.K. TAPURIAH :
SHRI P.C. ADICHAN :
DR. SUSHILA NAYAR :
SHRI VALMIKI CHAUDHARY :
SHRI SURENDRANATH
DWIVEDY :
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SHRI SAMAR GUHA :
SHRI SHIVA CHANDRA JHA :
SHRI K.P. SINGH DEO :

Will the Minister of EXTERNAL
AFFAIRS be plcased to state :

(a) whether the Indian Railways have
undertaken a feasibility survey for the
construction of a 60-kilometre long broad
gauge railway from Raxaul to Hitooda
in Nepal;

(b) if so, the likely expenditure to be
incurrcd by Government in this regard;
and

(c) the progress made in this behalf so
far and by what time the survey would be
completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)
(a) to (¢) No, Sir. The Government  of
Nepal  have, however, cvinced  keen
interest in India’s programme to convert
the existing metre gauge railway line from
Samasthipur to Raxaul into broad gauge
and have requested for the extension of
this railway linc upto Hitauda in Nepal.
In keeping with the Government of India’s
policy to assist Ncpal in her cconomic
development, the Government of India
have agreed to consider this proposal
sympathetically.  Subject to the receipt
of a dctailed technical request from
H.M.G. of Nepal, it is proposed to start
the necessary survey for the railway link
from Raxaul to Hitauda, a distance of
about 80 kilometre, in October, 1969,
The work of surveys is expected to  take
12 months to complete.  The cost of the
project can be assumed only after a survey
has been made.

Assistance to States

187. SHRI B.K. DASCHOWDHURY:
Will the PRIME MINISTER be pleasced
to state :

(a) whether the National Dezvelopment
Council has cvolved any formula in the
wake of deciding the broad dimensions of
the plan outlays to meet the special
formulas of some Statcs, such as thc
rcpayment liabilities of States in respect
of Czntral loans, inability of mobilization
or resources, industrial backwardness etc.
and

(b) whether it is proposed to give any
special weightage to the States which
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intend to embark on major irrigation,
power and agro-industrial projects ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI) : (a) and (b) The National
Development Council is expected shortly
to consider the Draft Fourth Five Year
Plan.
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Discussions with States
Re : Draft Plans of States/Union
Territorics

*191, SHRI C. JANARDHANAN :
SHRI RAMAVATAR SHASTRI :
SHRI ESWARA REDDY :

SHRI CHINTAMANI PANI-
GRAHI :

SHRI MOLAHU PRASAD :

SHRI YAIJNA DUTT SHARMA :

DR. RANEN SEN :

SHRI VASUDEVAN NAIR :

SHR1 BHOGENDRA JHA :

SHRI K. M. MADHUKAR :

SHRI YOGENDRA SHARMA :

SHRI KUSHAK BAKULA :

SHRI RABI RAY :

SHRI M. MEGHACHANDRA :

SHRI MAHANT DIGVUJAL
NATH :

SHRI S. M. SOLANKI :

SHRI YASHPAL SINGH :

SHRIMATI TARA SAPRE :

SHRI PRAKASH VIR SHASTRI :

Will the PRIME MINISTER be
pleased to state
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(a) whcether the planning Commission’s
discussions with representatives of the
State  Governments; Union Territories re-
garding their proposals for the Fourth
Plan have been concluded ; and

(b) if so, the outcome of these discus-
sions in relation to (i) the outlay for the
States/Union Territorics’ Plans, (ii) Cen-
tral assistance, and (iii) mobilisation of
additional resources by the States etc.
in respect of each of these States Union
Territories ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDRA GANDHI) (a) and (b).
The Draft Fourth Five Year
Plans of States were discussed with
the Chicf Ministers. The details regard-
ing outlays, Central assistance, State
resource ctc. will be finalised after the
National Development Council has con-
sidered the Draft Fourth Five year
Plan.
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Ne2wsprint Advisory Commitce

*193. SHRI BIBHUTIMISHRA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the proposals made by the News-
print Advisory Committee for the alloca-
tion of newsprint for 1969-70 ; and

(b) the steps Government proposec to
take to case the ncwsprint difficulties of
the low-priced dailies and small news-
papers ?

THE MINISTER OF INFORMA-
TION AND BROADCATING, AND
COMMUNICATIONS (SHRI SATYA
NARAYAN SINHA)

(a) Certain suggestions regarding the
allocation of newsprint to ncwspapers
during 1969-70 were discussed at the meet-
ing of the Ncwsprint Advisory Committee
held on 8.1.1969 and they mainly rclated
to (i) fixing the cntitlement of news-
print on the average circulation of 1968-
69 and (ii) an increase in the number of
permissible pages for dailies and periodi-
cals. These suggestions are under
consideration,

(b) A liberal policy is being followed
in the matter of allocation of newsprint
to small newspapers which are generally
low priced. Government arc not aware
of any special difficulties experienced by
these papers.

Israel Attack on Beirut Airport

*194, SHRI SARJOO PANDEY :
SHRI MAHENDRA MAJHI :
SHRI D. AMAT :

SHRI DHIRESWAR KALITA :
SHRI NANJA GOWDER :
SHRI MANIBHAI J. PATEL :
DR. KARNI SINGH :
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Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether an explosive situation has
arisen in West Asia following the recent
Israeli attack on Beirut International Air-
port.

(b) whether India has made any effort
to case the situation in West Asia ; and
(c) if so, the steps taken by Government
in this direction ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The situation deteriorated consi-
derably with the Isracli attack on Beirut
International Airport.

(b) and (c). India continues to support
the Sccurity Council Resolution of
November 22, 1967 and efforts to imple-
ment it. It has also voted for the Szcu-
rity Council resolution on the Israeli
attack on B:irut Intcrnational Airport.

Broadcast of Important programmes

*195. SHRI GADILINGANA GOWD :

Will the Minister of INFORMATION
AND BROADCASTING be plcased to
state :

(a) whether it is a fact that there is
no literature rcadily available showing
the important programmes broadcast on
the Broadcasting Stations of forcign
countries ;

(b) whether Government propose  to
include such items in ‘‘Akashvani’
magazine published by Government to
improve the scale of the magazine ; and

(c) if not, the reasons therefor ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING, AND
COMMUNICATION (SHRI SATYA
NARAYAN SINHA) : (a) Such litcra-
turc is not freely available, but

those who are interested can get this
information from the  publications
which  foreign broadcasting organi-

sations produce.
(b) No, Sir.

(c) It is not the function of AIR
journals to publicise the programmes of
other broadcasting organisations.
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Press Council of India

*196. SHRI BABURAO PATEL : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) thc number of complaints made
before the Press Council of India against
newspapers and periodicals during the
last year ;

(b) whether ‘‘journalistic ethics and
cthical canons of ncws paper practice”
have  been  precisely  defined, codi-
fied and passed as a law in consonance
with the provisions of Article 19 (1)(a)
guarantecing  the right to frecedom of
speech and expression ; and

(c) if not, the specific provisions of
the existing law under which periodicals
and newspapers have been haul:d up be-
fore the Press council on vague and
indeterminate  definitions of  journalistic
cthics ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING, ‘AND
COMMUNICATIONS (SHRI SATYA
NARAIN SINHA) : (a) Thirtyone.

(b) Although there is no preciscly
deflined, codified and enacted interpre-
tation, there are certain principles, tacitly
acknowledged and observed by journa-
lists and newspapers as the unwritten
cthics of their profession, which  have
been serving as a guide o what consti-
tutes a breach of journalistic cthics or
an offence against public taste.

(¢) Szction 13 (1) of the Press Council
Act, 1955 empowers the Council to hold
enquiry into complaints against ncws-
papers which, the Council has reasons to
belicve, have offended against the accept-
ed standards of journalistic ethics or
public tastc.

Control Over Daily Newspapers

*197. SHRI BEDABRATA BARUA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the major  daily ncws-
papers in India have come under the
control of a few ‘Newspaper Barons' ;
and
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(b) if so, what are the different chains
of ncwspapers ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS (SHRI SATYA
NARAIN SINHA) : (a) The number of
newspapers under Common ownership has
been showing a trend towards increase.

(b) The lists of different common
ownership units alongwith the dctails of
number and circulation of newspapers
owned by them are given in “Press in
India™—1968-Part I (Pages 87 to 104),
a copy of which was laid on the table of
the House on the 28th August, 1968.

Aircraft with better Performance
than MIGs

*198. SHRI R. BARUA : Will the
MINISTER OF DEFENCE be pleased
to state :

(a) whether it is a fact that Govern-
ment have been able to find out  aircrafts
which would be better in performance
than cven MIGs ;

(b) if so, which type of aircrafts and
from which country ; and

(¢) how far their performance will be
better as compared to MIGs ?

THE MINISTER OF DEFENCE
(SHR1 SWARAN SINGH): (a) to
(c). It is a continuing cffort of
Government to equip  the 1AF  with
better types of aircraft from time to
time to meet its operational requirements.,
It would not be in the public interest to
disclose further details.
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wfaan st (sit et fag) -
S
Demonstration by Tibetan Refugecs

tside Chinese Embassy in
New Delhi

200. SHRI R. V. NAIK :

SHRI ONKAR LAL BERWA :

SHRI DINKAR DESALI :

SHRI S§. KUNDU .

SHRI HUKAM CHAND
KACHWAL :

SHRI RAMACHANDRA
VEERAPPA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether a  demonstration  was
organiscd outside the Chinese  Embassy
in New Delhi on the 30th December,
1968 by scveral hundred Tibetan refu-
gees

(b) whether  there  was  any  clash
between  the demonstrators  and officials
of the Chinese Embassy, and if so, the
details thereof

(b) whether the Chine:e Government
have sent any protest note in  this regard
and if so, the contents thereofl ; and

(¢) Government’s reply to the protest
note ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)

(a) About 150 rersons, many of
whom were Tibcetans, demonstrated outside
the Chinesc Embassy in New Dclhi on
30th D:cember, 1968.

(b) Stones were thrown at  Chinese
Embassy officials by some of the demons-
trators who broke through the police
cordon outside the Chinesc Embassy.
Chinesc Officials also threw some  stones
back at the advancing crowd while with-
drawing inside thcir Embassy building.

(¢) Yes, Sir. A copy of Chinesc pro-
test note dated 3rd January, 1969, is
placed on the Table of the Housec.
[Plac:’d in Library see No. LT-143/69)

(d) An appropriate reply will be sent
in due course.
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Naga Hostile Camp

*201. SHRI HEM BARUA : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state @

(a) whether it is a fact that the Naga
Hostile camp so far belonging to the
pro-Phizo group of hostiles has been
taken over recently by the pro-Kaito group
at Chedema, near Kohima of Nagaland ;
and

(b) if so, the details of this incident
and whether the leadership of the Naga
hostiles of late has passed into the hands
of the Kaito-group ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(@) and (b) : According to our infor-
mation, the so called Zungti faction of
the underground Nagas have occupied
the Chedema  camp, ncar Kohima which
was previously controlled by the pro-
Phizo faction. The camp was reported
to have been found vacant when  the
Zungti faction moved in.  The struggle
for power between  the Underground
factions is continuing. The Government
is watching the situation.

Naga Hostile

#202 SHRI R.K. SINHA : Will the
Minister of EXTERNAL AFFAIRS be
pleased  to state :

(a) whether it is a fact that the mode-
rates among the rebel Nagas led by
Mr. Sukhai have gained control of the
underground  headquarters  till recently
controlled by the extremists or pro-Phizo
sections

(b) whether it also a fact that the
modecrates arc willing to continue ncgotia-
tions with the Central Government ; and

(c) whether Government have rececived
any communication from them in this
behalf ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) According to information available
with the Govcrnment, the underground
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faction of Mr. Sukhai have occupied the
Chedema Camp which was previously
occupied by the pro-Phizo faction. The
camp was vacant when Mr. Sukhai’s
followers occupied it.

(b) and (c). Government of India
have received a communication from
Mr. Sukhai’s faction for the resumption
of talks. Government arc of the view
that in the present context, there is little
scope for further talks. Government are
in closc touch with lawfully constituted
Government of the State.

Attack on a Police Post at
Kiltan Island (Laccadives)

*203. SHRI CHENGALRAYA NAIDU:
Will the Minister of DEFENCE be pleased
to state :

(a) whether it is a fact that about 300
persons attacked the Police out-post at
Kiltan Island in the Laccadive group of
Islands on the 19th December, 1968

(b) whether it is also a fact that
Pakistani clement is very active there and
is out to create trouble ;

(c) whether the assurance given by the
Defence Minister in the last session that

everything is all right has proved untrue ;
and

(d4) whether Government arc  consider-
ing to take firm steps so that it may not
be difficult at later stage to defend the
Laccadive Islands where Pakistani agents
are active ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yes,
Sir.

(b) No, Sir.

(c) No, Sir.

(d) Government are fully alive to the
neced to ensure the sccurity of this group
of islands and have taken nccessary steps
in regard thereto.

Communal Writings

*204. SHRI SITARAM KESRI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state ;

(a) whcther Government have agreed
to the decision taken at the Information
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Ministers’ Conference in December, 1968
to take straingent measures against the
N:wspapers and Periodicals exciting
communalism in the country ; and

(b) the steps taken by Government in
this regard ?

THE MINISTER OF IN:*ORMATION
AND BROADCASTING, AND COM-
MUNICATIONS (SHRI SATYA
NARAIN SINHA): (a) and (b).
The question of dealing with
writings in the Press likely to
inflame communal passions was discussed
at the East, West, North and South
Zonal Conferences of Information Mi-
nisters recently. The Conferences were
unanimously of the view that close
scrutiny by the C:ntral and State Govern-
ments should be maintained over writings
of a communal character in the Press.
Failing persuasion, the habitually default-
ing newspapers may have to be prosccuted
under the law. It was agreed that in
such cases a co-ordinated approach would
be maintained between the Central and
State Governments in the matter of issue
of Government advertisements.

Indians Residing in African
Countries

*205 SHRI ONKAR SINGH :
SHRI SHRI GOPAL SABOO :
SHRI N.K. SOMANI :

Will the Minister of EXTERNAL
AFFAIRS be pleascd to state :

(a) whether it is a fact that some
African Countries are driving the Indians
out of their countries ;

(b) whether it is also a fact that
Governments of some of these countries
have taken over the trade and industry
belonging to Indians;

(c) if so, the details of thc action
taken by the Governments of each of
these countries ; and

(d) the action taken by Government
in this regard ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) to (d). So> far as the Government
are aware Indian nationals have not been
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driven out nor have the trade and industry
belonging to Indians been taken away,
by the Governments of African countrics.
But some countries in East Africa are
taking legislative and other measures to
restrict the role of alicns in commercial
and industrial activities. With a few
exceptions the persons affected, or likely
to be affected, arc British passport
holders and are, therefore, primarily the
responsibility of the Government of
United Kingdom. However, the Govern-
ment of India, have been giving and will
continue to give, on humantarian and
compassionate considcrations, such faci-
lities as arc possible to persons of Indian
origin who arec compelled to leave the
countries of their domicile.
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D.A. and Medical Facilities to
Other Ranks in Army

*207. SHRI HEM RAJ: Will  the
MINISTER OF DEFENCE b: pleised to
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state :(a) whether it is a fact that the
Dearness Allowance and medical facilities
available to civilians arc not available
to other ranks in the Army ;

(b) if so, the steps Government pro-
pose to take to equalise them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.R.
KRISHNA) : (a) No, Sir. Other Ranks in
the Army reccive Decarness Allowance at
809, of the civilian rate, which, taken to-
gether with certain concessions in kind, or
monctary allowances in licu thereof,
admissible for Other Ranks, approximatcs
to the Dcarness Allowance admissible to
civilians.  Similarly, Other Ranks in the
Army obtain frce all available treatment
in Armed Forces hospitals and Dental
Centres, and, in certain special cases, at
civil or private hospitals.

(b) Does not arise.

Rclease of Foreign Fishing Boats by
Andaman and Nicobar Islands
Administration

*208. SHRI GEORGE FERNANDES :
SHRI J. AHMED :
SHRI BADRUDDUJA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the crew of the Singapore
fishing boat detained by the Andaman
and Nicobar Islands authoritics 1n the
last weck of December, 1968 have been
released ;

(b) the circumstances of their arrest
and the conditions under which they were
released ;

(c) whether there have been similar
cases of detention of fishing boats of
other nations in the past ; and

(d) if so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) No, Sir. All the crew were pio-
secuted and convicted by the Court of the
Additional District Magistrate, Port Blair,
on the 15th January, 1969, under Sxction
14 of the Foreigner’s Act and sentenced
to 4 months’ imprisonm:nt each,
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(b) The fishing boat was arrested by
an Indian Naval Ship off Narcondum
Island inside Indian territorial watcrs.
The boat was arrested under S:ction 14
of the Foreigners Act read with paragraph
3 of Forcigners (Restricted Areas) Order,
1963.

(c) Yes, Sir.

(d) A statement showing foreign poach-
ing vesscls which were sighted or arrested
in the samc arca during the ycars 1958
to 1968 is placed on the Tablc of the
House. [l’la('wl in Library. Sce¢ No. LT
145/69].

Encounters with Nagas

*209. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :
(a) the details of cach c¢ncounter with
the Naga hostiles that took place  on the
border with China and Euast  Pakistan and
other places  during the last  three
months ; and

(b) the steps that have been taken to
cnsurce that the Naga hostiles may not
get any military assistance from countries
such as China and Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) :
(a) No encounter has  taken place
between  our  Sccurity Forces and  the
Underground Nagas in the vincity of
Indo-Pakistan or Indo-Burma border,
during the last three months.  However,
a gang of Underground Nagas attempt-
ing to proceed to East Pakistan was
successfully intercepted  in - December,
1968 in North Cachar area of Assam and
was made to disperse.

() Intensive patrolling is being carried
out by our Sccurity Forces to prevent
the movement of Underground Nagas to
and from China and Pakistan. The
Underground  Nagas  returning  from
China, who have bcen on the border
sincc August 1968 have not found it
possible to gain entry into India so far,
because ol the vigiliance of our S:curity

Forces.
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Role of India in South-East Asia

*210. SHRI KAMESHWAR SINGH :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) whether Government’s attention
has been drawn towards the views of
Malayasia®s Permanent  Sccretary to the
Forcign Ministry regarding the role of
India in South-East Asia ; and

(b} if so, the reaction of Government
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The reference is presumably to a
speech by Tan Shri Mohd. Ghazali Bin
Shafic, Permancent Seeretary for Forcign
Affairs, Malaysia, at the Singaporc
Institute  of International  Affairs on
December 10, 1968.  Government  have
secn a report of the speech,

(d) India is fully aware of her role
and position in South Eust Asia.

Contonment Board Poona

1160. SHRI HEM RAJ: Will the
Minister of DEFENCE be pleased to
state ;

(a) whether it is a fact that the Com-
mandant of the Cantonment Board,
Poona has deprived the Civil Arca Com-
mittee of its revenues by suspending all
building applications ;

(b) whether it is also a fact that the
Cantonment  Board in its resolution
No. 4, dated the 29th  October, 1968 has
protested against the  Commandant’s
action ; and

(¢) if so, the action Government pro-
pose to take in the matter ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) No,
Sir.

(b) The resolution dated 29-10-68 is of
the Civil Area Committec and protests
against the suspension by the GO C-in-C
of the sanctions to building applications
accorded by the said Committee.

(c) The cases in question pertain to
‘Old Grant® holdings. Oa receipt of
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the application from the °‘Old Grant’
holder for a lease of the land, Govt.
examines the request and grants the samc
on appropriate conditions including prc-
mium and rent in case there is no objec-
tion. A few such applications have bcen
received and are under consideration.

Indian Properties in E. Pakistan

1161. SHRI BABURAO PATEL :
SHRI1 SAMAR GUHA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to statc :

(a) the number and approximate
basic value of cotton mills, tca gardens,
cincma houses and other properties be-
longing to the Indian and described as
“‘enemy property’” in East Pakistan
sought to be auctioned by the Govern-
ment of Pakistan ;

(b) the type of protest made by our
Government and the result thereof ; and

(c) whether Government proposc to
take any rctaliatory action in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 DINESH SINGH) :
(a) The number of approximate basic
value of Indian propertics seized by the
Government of East Pakistan as ‘‘enemy
property”’, as far as Government is
aware, is given in the statement laid on
the Table of the House. [Placedin
Library See No. LT—l46/169]

(b) The Government of India have
repeatedly protested to the Government
of Pakistan against illegal seizurc and
intended auction of Indian properties by
them and urged them to discuss the
restoration of such properties by both
sides. There has been no response from
the Government of Pakistan to these
protests,

(c) No such proposal is under consi-
deration of the Government.
Data Regarding Distribution of
National Income
1163. SHRI JYOTIRMOY BASU:
Will the PRIME MINISTER be pleased
to state :

(a) whether Governm:nt possess any
data rcgarding distribution of national

PHALGUNA 7, 1890 (SAKA)

Written Answers 50

income amongst different sections of
population in India ;

(b) if so, the share of (1) factory
workers, (2) persons  other than
workers, (3) indepcndent  workers,
(4) profits, (5) rents, (6) interests, and
(7) agricultural labourers, in the total
national incoms during the years 1950-51,
1955-56, 1960-61, 1965-66 and 1967-68 ;

(c) if the answer to part (a) above be
in the negative, have Government any
plan to compile necessary data for this
purpose ; and

(d) if not, the rcasons therefor ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA  GANDHI): (a) and (b).
Data in regard to national income
is being compiled according to sectors
of the economy such as agriculture,
mining and quarrying, large and small
scale manufacturing, trade etc. and not
on the basis of the classification listed
in part (b) of the question.

(c) and (d). The matter will be
examined on receipt of the recommenda-
tions of the Committee on Distribution
of Income and Levels of Living.

Indians in Zambia and Uganda

1164. SHRI RAMACHANDRA
VEERAPPA : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state :

(a) whether it is a fact that the Prime
Minister had discussion with the leaders
concerned on the issue of Indians in
Zambia and Uganda during her recent
visit to London for Commonwealth Con-

ference ; and

(b) if so, what are the details of the
discussion and their results ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Yes, Sir.

(b) The Presidents of Zambia and
Uganda agreel to 150k into the matter
symnmthetically.
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Scheduled Castes and Scheduled
Tribes Employees in Gujarat

1166. SHRI S. M. SOLANKI : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state
the number of Government servants be-
longing to the Scheduled Castes and
Scheduled Tribes in the Radio Stations
of Gujarat in clerical and class 1V posts
with details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) :  The
number of employees belonging
to Scheduled Castes and Scheduled Tribes
in clerical and Class IV posts at AIR
Stations in Gujarat Statec is as in the
statement below :—

No. of Scheduled Caste cmployees at
AIR Station in Gujarat State :

FEBRUARY 26, 1969

Clerical Class 1V Total

8 26 34

No. of Scheduled Tribes Employees
at AIR Stations in Gujarat State :

Clerical Class 1V Total

5 15 20

Chowkidars in A.L.R., Delhi

1167. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
State :

(a) the number of posts of Chowkidars
and Studio Guards in All India Radio,
Delhi ;

(b) the numter of posts lying vacant ;
and

(¢) the channel of promotion for
chowkidars in All India Radio ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) (a) 11§
posts  of Chowkidars (including
4 work charged) and 21 of Studio Guards
respectively.

(b) 6 posts of Chowkidars and 1 of
Studio Guard respectively,
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(c) There is no provision for promotion
for chowkidars.

Holidays for Chowkidars in A.L.R.

1168. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether it is a fact that Chowki-
dars of All India Radio are not given
Gazetted Holidays, Restricted Holidays
and overtime ; and

(b) il so, the rcasons thercfor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND

BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL)

(a) According to Government orders,
Chowkidars of AIR are entitled to three
national holidays but no other Gazetted
holidays and restricted holidays.  They
are paid overtime allowance as admissi-
ble under Government orders.

(b) Docs not arise.

Duties of Chowkidars and Studio
Guards

1169. SHRI ABDUL GHANI DAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether it is a fact that duties of
departmental Studio Guards and Chowki-
dars arc the samc but the pay scales
are different ; and

(b) if so, the reasons for not giving
chance of promotion to Chowkidars for
the post of Studio Guards ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) No, Sir. The duties of Studio
Guards and Chowkidars are different.
The pay scales are also different as the
qualifications for Studio Guards are
higher.
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(b) Does not arise.
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Interview given by the Minister
of Tourism and Civil Aviation
to the Ceylon Broadcasting
Corporation
1171. SHRI R. K. AMIN :
SHRI S. K. TAPURIAH :
SHRI D. R. PARMAR :
SHRI K. P. SINGH DEO :
SHRI J. MOHAMAD IMAM :
SHRI R. R. SINGH DEO :
SHRIMATI ILA PALCHOU-
DHURI :
SHRI C. C. DESAI :
SHRI INDRAJIT GUPTA :
DR. KARNI SINGH :
SHRI D. N. PATODIA :
SHRI BHARAT SINGH
CHAUHAN :
SHRI HUKAM CHAND

KACHWALI :
SHRI S. M. BANERIJEE :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Minister of Tourism and
Civil Aviation recently gave an interview
to the Ceylon Broadcasting Corporation :

(b) whether certain references were
made during the course of the interview
about Pakistan and Kashmir ;

(c) whether the same had been dele-
ted from the broadcast ; and

(d) if so, the reaction of Government
in this regard ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH :
(a) and (b). Yes, Sir.

(c) The questions and answers on
Kashmir and Pakistan did not figure in
the actual broadcast presumably follow-
ing the usual policy of the Ceylon Gov-
ernment, which has friendly rclations with
both India and Pakistan.

(d) Does not arise.

Pak Boats capturcd at Okha Port

1172.  SHRI R. K. AMIN : Will the
Minister of EXTERNAL AFFAIRS be
pleascd to state :

(a) whether it is a fact that boats
from Pakistan which were caught by our
officers at Okha Port somctime back have
been handed over to Pakistan ; and

(b) if so, the recasons therefor ?

THE MINISTER OF EXTERNAL)
AFFAIRS (SHRI DINESH SINGH) :
(@) and (b). Out of 30 Pakistani
vessels  apprchended  during  January-
February 1968, 27 vessels were  released
and handed over to Pakistan in December
1968, as they were not found to be invol-
ved in any subversive activitics.

Establishment of a Chemical
Explosive Factory in Gujarat

1173. SHRI R. K. AMIN : Will the
Minister of DEFENCE be pleased
to state :

(a) whether it is a fact that toluene is
the basic raw matcrial for the manufac-
ture of explosives ; and

(b) if so, whether Government propose
to cstablish one chemical explosive fac-
tory in Gujarat State in view of the
manufacturing of 14,000 tonnes of tolucne
in the Gujarat Petro-chemical complex ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) : (a) Toluene is onc
of the raw materials for the manufacture
of TNT.

(b) There is no proposal at present to
establish a Chemical Explosive Factory
in Gujarat.
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it Torna fag :
=t WG T W
ot goH Wy
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Indian Quota For U.N. Jobs

1176. SHRI M. L. SONDHI :

SHRI M. N. REDDY :

SHRI K. LAKKAPPA :

SHRI SAMAR GUHA :

SHRI SURENDRANATH-
DWIVEDY :

SHRI V.VISHWANATHA
MENON:

SHRI C. K. CHAKRAPANI:

SHRI UMANATH:

SHRI GANESH GHOSH:

SHRI VASUNDEVAN NAIR :

SHRI YASH PAL SINGH :

SHRI S. K. TAPURIAH :

SHRI HIMATSINGKA:

Will the Minister of EXTERNAL
AFFAIRS be plcased to state:

(a) wehther it is a fact that there is
some resentment over Indian quota for
U.N. Jobs; and

(b) if so, what is the rcal picture of
the affair and government’s rcaction
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 DINESH SINGH) :
(a) and (b). According to a report
submitted by the U.N. Sccretary-General
to the General Assembly, Indian nation-
tals were occupying 65 posts in thc pro-
fessional and executive grades in the U.N.
Secretariat on the 31st August, 1968, us
against the prescribed range of 26 to 31
posts. Several other Member States are
similarly ‘‘over represented’’ and this has
caused some adverse comment from the
“‘under represented”” Member States.

India’s so-called over representation
is due largely to historical reasons. When
the U.N. was established its Secretariat
had to be formed by thote founder
Members which had an adequate reser-
voir of qualified and trained personnel.
India was among the Member States
which provdedi the trained manpower
needed by the U.N. Secretariat. The
U.N. Secretary-General is trying to ensure
equitable repre:entation for all Member
States in the U.N. Secretariat, and this
is being achieved gradually and in such
a manner as not to impair the efficiency
of the Organisation,
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Withholding of Work and Residence
Permits from Kcnya Indians

1177. SHRI M. L. SONDHI :
SHRI B.K. DASCHOWDHURY :
SHRI R.K. AMIN :
SHRI S.K. TAPURIAH :
SHRI GADILINGANA GOWD :
SHRI MEETHA LAL MEENA :
SHRI R. V. NAIK :
SHRI SITARAM KESRI :
SHRI BALRAJ MADKOK :
SHRI RAM AVTAR SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the Go-
vernment of Kenya have taken a decision
to withhold Work and Residence Permits
to Indians holding British Passports ;

(b) if so, the number of sech Indians
who will be affected thereby ;

(¢) the reaction of the Government
of India in the matter ; and

(d) whether any discussion has been
held with the Government of U.K. in
this regard and if so, the result thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Yes, Sir.

(b) The exact number of the affected
persons is not known.

(¢) and (d). The people holding
British passports are primarily the res-
ponsibility of the Government of United
Kingdom. S> far as the citizens of
U.K. of Indian origin are concerned,
arrangements have already been made
between the Governments of India the
United Kingdom in regard to the resettle-
ment of those who may be compelled
to leave Kenya and wish to come to
India.

Grant of Visas for Indians by Pakistan

1178. SHRI M. L. SONDHI :
SHRI GEORGE FERNANDES :

SHRI B. K. DASCHOWDHARY :

SHRI R. V. NAIK :

SHRI GADILINGANA GOYAL :

SHRI S. K. TAPURIAH :
SHRI R. K. AMIN :
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SHRI SAMAR GUHA :

SHRI K. LAKKAPPA :

SHRI SURENDRANATH
DWIVEDY :

SHRI J. AHMED :

SHRI DINKAR DESAI :

SHRI RANJIT SINGH :

SHRI BALRAJ MADHOK :

SHRI BENI SHANKER
SHARMA

SHRI HARDAYAL DEVGUN :

SHRI D. C. SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) Whether it is a fact that the Pakis-
tan Government have stopped issuing visas
to Indian Citizens intending to  visit
Pakistan ; and

(b) If so, the reaction of Government
of India thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) No, Sir.

(b) Dces not arise.
Cease Fire Violations by Pakistan

1179. SHRI G. C. NAIK :
SHRI D. AMAT :
DR. SUSHILA NAYAR :
SHRI A. SREEDHARAN :
SHRI K. LAKKAPPA :

Will the Minister of DEFENCE be
pleased to state :

(a) The number of cease-fire violations
committed by Pakistan during the period
from Ist April, 1968 to 31st December,
1968 ;

(b) the figures for the corresponding
period in the last year ; and

(c) the action taken by Government
in each case ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) During
this period, Pakistan committed 1,471
violations of the Ceasefire Agreement of
1949, in J. & K.

(b) 1,480.

(c) Ceasefire violation complaints have
been lodged with the U. N. Military
Observers in all these cases. Besides,

necessary p ionary es have
also been taken.
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AT AAT FARA HAHT HT TA
fasm & Trvm WA (o go w0 YIAT)

(%) & (7) 9 zzz Ao foear A
12 st &7 T qATATT AT HY
75,000 &g F¥ W &1 gEQ i
F) feefrer w2« fafag sgfat @
g f ar A E ¥R I A
FFALE &1 TN F yr-so Tt
>4 & fou sfuga &7 fgar mar &)

(7) AT (%). aEaT faaraA &)
a2fae Faveii ¥ gt waww

1183, =it 3w Qe QN
= Traeaeq faaral ¢
»t aTCTqer Tyey At

AT wAEr FHIY

7 gwAl AR wEEw /A, 18
feea?, 1968 ¥ Arifya w53 gear
820 ¥ IAT & Y & g7 qAF #Y
FIT F30 fF

(%) awrach & fazg v sar-
i § wqAt qqer ¥ guar § fgly
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o F fon aga #9 www faga
frarmr g ;

(=) o aeawTe #71 fa=e fgeaY qur
Sast @ & fer g7 aug faa
FHFE; A

() afz a8, @t za% #7 FrOw § 7

FAAT AAT THIIW HATST HX &AW
feram A Tog Wt (A gogo TRE) ¢
(%) axfas ¥ar s@wEw F1 gEw
F19 faza & A aF sEwr @
Wt ¥ agEAr ®0 qEwEEn @y
At ¥ 9w avEe afag @ o
a1y faza &ar § o gg fa3al & e
Gt AT q At & fem 2y
faeat & FraFw o 3@ WHS # g
g W ¥ Fgwe fadar &
A T 39 s & fom & @t s
& ar war iy § 1 qfas Jar &
gfeeator ¥ ag v s AW F
srar & | wash A feedy o |wg
ywre frar s & gusr fraa fafwea
Faifzat & ame o fFar smar 8k
&1 FT qIAT AAF TG

(=) <Y, &Y
() ¥ 9T (F) F Fam@ T §

foen aae framl araadt Wi
whwfa

1184, st atw swr a@avet :
st Tiweaeq faot
&t AT ey qAf ¢
TR HHST A
7 g AT KERW HA 3 0
1968 & arifed waw @&ar 1023 &
JOCH wEEY H qE a9 w FAT
w3 fr
(%) foet &t Foxfaw & g %t
atw ¥ fog frgs o afafe s
wfadzT &9 aF 3w F M ; AR
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(=) == afafs ¥ aeeai & =99 &
fou a1 FH12Y sgars 7% & ?

AT qAT HEO HATST AT AR
fawm ¥ vw w5 (s gogo TIAW) ¢
(%) fem dafw gw=edt S
afafs #r smar & 5 ag s fd
afe qg¥ 7&¥ ay 31 wE q% dw FT AW

(@) =37 # FAD (1) FEafE
ST F1 A (2) faew (3) Fm A
(4) foem & sty Ay wfafg o

Akashvani Magazines

1185. SHRI GADILINGANA GOWD :
Will thc Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) The number of “AKASHVANI"
magazines published languagewise during
the years 1967 and 1968 and the cost
thereof ;

(b) the total amount of sale effected
during the years ;

(¢) the number of maganizes left lan-
guage-wise unsold ; and

(d) The steps taken to avoid losses on
this account ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNI-
CATIONS (SHRI 1. K. GUIJRAL):
(a) to (d) : The information is being
collected and will be laid on the Table
of the House.

Closure of Suez Canal

1186. SHRI GADILINGANA GOWD :
SHRI BHARAT SINGH
CHAUHAN :
SHRI HUKUM CHAND
KACHWALI :

Will the Minister of EXTERNAL
AFFAIRS be plcased to state :

(a) Whether it is a fact that India is
incurring additional expcnse on account
of higher freight charges as a result of
closure of Suez Canal ; and

\b) if so, the additional freight charges
incurred during the year 1968 ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)

(a) Yes, Sir.

(b) It is not possible to give the

additional freight charges incurred during
the year 1968.

Radioactivity Fall-Cut as a Result
of Hydrogen Bomb Explosions

1187. SHRI S.K. TAPURIAH :
SHRI N. SHIVAPPA :
SHRI HIMATSINGKA :
SHRI A. SREEDHARAN :
SHRI R. R. SINGH DEO :
SHRI K. M. KOUSHIK :
SHRI PRAKASH VIR SHASTRI:
SHRI MAHANT DIGVIJAY

NATH :

SHRI D. N. PATODIA :

Will the PRIME MINISTER be plea-
sed to state :

(a) whether the level of radio-activity
in the atmosphere over India has risen
on account of the repeated nuclear blasts
including the last Hydrogen Bomb cxplo-
sions by China and France ;

(b) if so, what is the latest cstimate
in this regard ;

(c) whether this has resulted in any
discase or epidemics in India or in the
region around this country ;

(d) the nature of preventive steps taken
to counter-act the harmful effects of such
cxplosions ; and

(¢) what efforts have been made by
Government  to  persuade  China and
Francc to refrain from such nuclear tests?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING ( SHRIMATI
INDIRA GANDHI) : (a) Yes, Sir.

(b) The latest cstimates on the level of
radioactivity in thc atmosphere show that
the levels have been decreasing since
1963 and the present levels are  quite
negligible. The latest H-Bomb explosion
by China has not produced any measurc-
able increase in India so far.

(¢) No, Sir.

(d) Does not arise.

(¢) The Government of India’s views
on the question of nuclear tests have
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been stated publicly in national as well
as international forums.

Delegations sent Abroad by Ministry
of External Affairs

1188. SHRI K. LAKAPPA :
SHRI SUSHILA NAYAR :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of dclegations sent
abroad during the last two years by his
Ministry ;

(b) The name of country visited by
thosc dclegations ;

(c) the amount spent by each dele-
gations ; and

(d) the result achieved ?

THE MINISTER OF EXTERNAL
AFFAIRS ? (SHRI DINESH SINGH) :
(a) Forty.

(b) to (d). The details are given in
the statement laid on the Table of the
Housc. [P/arul in Library. See No. LT—
148/69].

Delegations sent abroad by the
Planning Commission

1189 SHRI K. LAKKAPPA :
DR. SUSHILA NAYAR:

Will the PRIME MINISTER be plea-
sed to state :

(a) The number of Delegations sent
abroad during the last two years by the
Planning Commission ;

(b) the name of countries visited by
thosc delegations ;

(¢) Thc amount spent by each dele-
gation ; and

(d) the result achicved thereby ?

THE PRIME MINISTER. MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING ( SHRIMATI
INDIRA GANDHI )

(a) to (c) : During thc last two years
two dclegations were sponsored by the
planning Commission. One of these dele.
gations visited Thailand in November,
1967 for participation in the Third Asian
Planners Conference and the Conference
on Inter-Governm=ntal Consultation on
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Regional Plan Harmonisation and Eco-
nomic Cooperation convened by the
ECAFE. The other dclegation visited the
U.S.S.R. in Scptember-October, 1968 to
study current methods of Soviet Planning
and for discussions on Indo-Soviet Co-
operation in the ficld and trade of
industry. The amount spent on the dele-
gation to Thailand was Rs. 16,550,- and
on delegation to the U.S.S.R. was Rs.
34,100/-.

(d) The Third Asian Planners Confer-
ence reviewed the major problems and
obstacles faced in the implementation of
Plans including the spccial problems in
the agriculture scctor and cxport promo-
tion policics and schemes. At the Con-
ference on Plan Harmonisation, discussions
were held on the question of forms of
economic cooperation and harmonisation
in the ECAFE region.

T & gfam sy W
srfuw Imaw v & fod qaw
1190. sft g fag et @ T4
qHA W g8 aaH &' FO &0 fF
YT § RfTEw smwTsE F sfuE
Jary F7 & for wfm & am
LIGEE E B | el O T )
wfrgid?

quR HWY, 3g wfew s awn
g Wt (efmat gferT i) o
gaw & faeqn  feqma qar =
o @y o g &)

e sy fefads
1191, «ft wgrew fag At @ F0
AN WA Ig qA0A ) FT FIv
=YY A & Ao ifea @ wgw
fofrs seaw & [T wW” @
fafamr aca frer w & for af-
AT FA A & ¥ IT T@ F]
T qar WA 41 ¢ fomEr gar s
Y gEaTEAT & 3T I el #Y AW X
2T AT AT oy Afr d ?

sym W, wyg ofe wW aw
dren st (sl gfan wid) -
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FTY ovgg AR # Wi e
FEAR 53T T AW wEETsE
FT IrET FIF F1 qoAr Tfeeaa W
qq fofade § §az 39 21 2w
F az7 AT AT T qE! AT AT AT
TAT FATT T F1d FAH ATHY & |
st famral g gee § &
faar gie N syw

1192, st wgrewr fag wreat @ a0
afmE-wd 7 qg FaE W FAO
I

() Far7g 89 & f& 0m #1 ww
Iy A fame TmuEs 7 W]
T am AR ARy @ faRw Afg
FgFT A@ AT F 97 A W@ §
AT FIFR IFFT AT AGY FAT
| HR

(=) afz adY, A T F F AN
FIT FTIU & 7

ARw-wd A ;. (s} fedm fag) -
(%) ot agh

(@) wretg aTgaT # g S
¥ fow st adwm AW s gfaumg
I7aen §, ¥ wat fag gf €

aR & grg-arg @ qriq fag &
ar A dge wL@ ORI § Al

1193. st wgroww fag wweal @ F
Fafe-wm T gg A Y FAT FIA
f& -

(F) FaT HgFT AT AT AIFR
@Y AT F FE-AHIG IAF FATA
T AT TE AT qRT BIEA F AR
# ATIE T F FE qaEE F]Y
g,

(=) afz gf, @ #1 TEH WA wY
sn7 1T & geEAr § 7

siftre-wtd o (st fdw Feg) -
(=) st &

(=) s a&¥ 34T |
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Return of Naga Hostiles from China
After training

1194. SHRI HEM BARUA :
SHRI VALMIKI CHOUDHARY :
SHRI CHINTAMANI
PANIGRAHI :
SARIMATI ILA
PALCHOUDHURY :
SHRI D.N. PATODIA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that 1,000
China-trained Naga hostiles under Mowu
Angami have entered Nagaland by now;

(b) if so, what steps Government have
taken to immobilise them; and

(c) whether any Chinese arms and
ammunitions have becn recovered from
them ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 DINESH SINGH)
(a) Over a period of several months,
underground Nagas trained in China have
managed to  secure  entry, in  small
numbers, into Nagaland. Mowu Angami
and a major part of his gang are, how-
ever, still on the other side of the Indian
border; the vigilance of the Security
Forces is making it very difficult for them
to come in.

(b) Crossing illegally into China and
Pakistan and importing arms from outside
is a serious brcach of Agrecment for
Suspension of Operations as well as of
our normal laws. The Sccurity Forces
have been secking out foreign arms and
camps where the China rcturned gangs
operate.  As a consequence, the Under-
ground Nagas who have entered Nagaland
are being kept constantly on the move.

(c) Some Chinesc arms and ammunition
have been recovered in opcerations by our
Secrurity Forces against gangs traind by
China.

Shri C. Rajagopalachari’s Suggestion
Re : Jammu and Kashmir

1195. SHRI HEM BARUA :
SHRI YAJNA DATT SHARMA :
SHRIMATI ILA
PALCHOUDHURY :
SHRI CHENGALRAYA NAIDU :
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SHRI SITARAM KESRI :

SHRI D.R. PARMAR :

SHRI P.N. SOLANKI :

SHRI DEVEN SEN :

SHRI KIKAR SINGH :

SHRI ONKAR LAL BERWA :
SHRI RAMACHANDRA J. AMIN:
SHRI R.K. AMIN :

SHRI S.M. BANERIJEE :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to a suggestion made
by Shri C. Rajagopalachari towards
putting the State of Jammu and Kashmir
under threc World powers for a period of
ten ycars; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)
(a) Yes, Sir.

(b) The State of Jammu and Kashmir
is an integral part of India. The question
of submitting it to foreign control, there-
fore, does not arise.

arerrarot & frgfer & fog
1196. sit T eaeq fawrdt :
=t fo @o fag :

ot geR WL wHATy
it wEroTw A

FAT guAT S s|rewr HAY 18
fegeaT, 1968 & Tivifsd w1 d&qv
817 % 3% F avay 7 “fafay yadt”’
FE-FT & gAwq & for sy=feqi
1wt & fou fagifwa frasi « sfa
qIT 925 9T @A ?

GAAT AT AR HATHY HIT HATT
fawm & o At (s g o) ¢
frfafer  sdarfrai, *Y smem-
it & fafag’’ wret wrdway & #a
grafeaa &, *1 9ot & framy &Y gw-gw
wfa g0l S ¥ qq 3G W @FA
NI g ™ & wi ¥ ey
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H v @t of § 1 Aed demr LT-149,
169]

1. s usEgfes

2. 1AL FFAF NTIAT

3. fewez qET

4, JATHAT

Commercial Broadcast from Delhi
and Madras

1197. SHRI CHENGALRAYA NAIDU :
SHRI HARDAYAL DEVGUN :
SHRI SITARAM KESHRI :
SHRI SHRI CHAND GOYAL :
SHRI RANJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI D.C. SHARMA :
SHRI BENI SHANKER SHARMA:
DR. RANEN SEN :
SHRI BIBHUTI MISHRA :
SHRI BEDABRATA BARUA :

SHRI SRADHAKAR SUPAKAR :

SHRI BABURAO PATEL :

SHRI P.C. ADICHAN :

SHRI S.R. DAMANI :

SHRI RAGHUVIR SINGH
SHASTRI :

SHRI MATI TARA SAPRE :

SHRI1 HIMATSINGKA :

SHRI S.K. TAPURIAH :

SHRI MANIBHAI J. PATEL :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether Government have decided
to introduce commercial advertising in
the Vividh Bharati programme for Delhi
as well as for Madras Stations of All
India Radio;

(b) if so, whether the scheme of
commercial broadcast in other stations of
All India Radio introduced earlier has
helped Government in carning the profit;

(c) if so, the profit earned so far and
how far the scheme has proved success;
and

(d) when it is likely to be introduced
in other stations and the namzs of
stations thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL) : (a) Yes,
Sir.
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(b) Yes, Sir,

(c) The net profit, after deducting
expenditure, from the Bombay-Poona-
Nagpur Commercial Service from Ist
November, 1967 to 30th Septemter, 1968
is Rs. 33,13,301. Tke figuies for the
Calcutta Service which started from 15th
October, 1968 are not yet available.
The rervice has been a success as the
demand for timec exceeds the availability
and Government is making a profit.

(d) Extension of the service to other
centres in the country will be uncertaken
according to a phased programme. The
details have not beea worked out as yet.

Licencing in Electronics Field

1198. SHRI SITARAM KESARI : Will
the Minister of DEFENCE be plcased to
state :

(a) whether Government have  decided
to resume licencing in electronics field ;

(b) if so, thc number of ncw cstablish-
ments likely to be set up in the private
and public sectors ; and

(¢) the main items in respect of which
new licences are to be issued ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) to (¢). Licensing in the
electronics  field had at no time been
suspended.  For planned development,
however, applications in respect of a few
components werc not being considered.

The requirements of clectronic compo-
nents by 1973 have now been reassessed
and applications have becn invited from
entreprencurs.  The number of new csta-
blishments which would be set up would
depend on the applications reccived.
The items for which applications have
been invited are :

(1) Scmiconductors.

(2) Carbon Resistors.

(3) Potentiometers.

(4) Thermistors/Varistors.
(5) Electrolytic.

(6) Plastic Film & Styroflex
(7) Ceramic Capacitors.
(8) Gang Condensers.

(9) Trimmers.

(10) Loudspeakers.

(11) Band Change Switches.
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syet ¥ fart et W fafo

1199. st wax ®re J&: T
sfaeen w3 ag aqM F FaT FA

(F) Faragaw ¢ f& fogw A
aqt ¥ w3Y & Lo g ¥ fAaio-
FE X TR ¥ fAm@ gy dfaw
sfasifeat 7 fagrfgal &t samar ar
qarzE a1 & for FAr A wwE
FT ITa fRar v ;

(@) Fa1 qFE qiF FTOEEAT T

() #Fam gTE A T@ AR H &1
fawrm fadht &, afs g, @Y 9@
fagraq ¥ 1 F7r T F q9r <y
sfwal & fawvg sav FgaEy ¥
TR

sfazar At (s wawi fag) ¢
(F) & (). o @@ afgq -
frav 4fAsi 7 w58 ¥ div g @
faafor & wrr foar 911 T el A
¥ §ow i@, UF [N g A6}
qZ Ui FgC | TZ FG  JATS
Tiifaar 99 AT q2 g gEaw:
a7 fRater sEsAst & fwr &
Toifaav fafraat @ wfgeor 239 &
3T 77 7 g nar 41, AT fafagat &
HAAT ATAT & | TH AIAA § AEHR
F1 X fagma sra gt I A
qgeft, oY T &5 7 & gfrq 2

Praga Tools Limitcd

1200. SHRI PREM CHAND VERMA ;
DR. SUSHILA NAYAR :
SHRI K. LAKKAPA :

Will the Minister of DEFENCE be
pleased to state :

(a) the loss suffered by the Praga Tools
Limited sincc 1ts inception on account
of (i) irregularitics (ii) theft (iii) stock
shortages (iv) fire or any other such
causes ;

(b) whether these matters were looked
into ; and
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(c) if so, the result thereof and if not,
the reasons therefor ?

THE MINISTR OF STATE IN THE
MINISTRY OF DEFENCE (SHRIL. N.
MISHRA) :

(a) to (c). Praga Tools Limited was first
set up as a Limited Ccmpany in the Pri-
vate Ssctor in 1943 and it came under the
control of the Central Government only
in 1958-59. Information in regard to
loss, if any, suffered by the Company
on account of irregularities, theft, stock
shortages, fire or any other such causes
for the period prior to that year ijs not
at this stage available. As regards the
period from 1958-59 onwards, Praga Tools
has not so far suffered any loss on account
of irregularities, theft fire or any other
such causes.  Dectails of the loss  suffered
by the Company on account of stock
shortages during this period are as

under :—
Year Loss on account of
stock shortages.

1958-59

to Nil
1960-61j
1961-62 Rs. 2,658 -
1962-63 Rs. 2,332/-
1963-64 Rs.  953/-
1964-65

& Nil
1965-66
1966-67 Rs. 32,794,-
1967-68 Nil

The stock shortages leading to Joss as
indicated above were mainly on account
of discrepancies in record duc to clerical
errors or omissions. Thc company is
also satisficd that the percentage of dis-
crepancy in  all these years was very
marginal and did not exceed 1% of the
total consnmption of the item in any
casc. In order to control and avoid such
discrepancies, the Company has a system
of checks and verifications of postings
of Store Cards and Bin Cards in the
Accounts Department.

Broadcasting of Ncws in Sanskrit

1201. SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION
AND BROADCASTING be plcased to
state :



75 Written Answers

(a) whether the Sanskrit Parished, a
body consisting of Members of Parlia-
ment, has demanded that some time
should be allotted for the broadcast of
news in Sanskrit ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL)

(a) Yes, Sir.

(b) Itis not considered necessary to
introduce regular news bulletins in Sans-
krit language due to very limited
audience which the bulletins are likely
to have. News Reviews in Sanskrit are,
however, broadcast fortnightly from Bom-
bay, Patna, Bhopal, Indore, Ranchi,
Poona and Jaipur stations of All India
Radio.

A.L.R. Station, Baroda

1202. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of IN-
FORMATION & BROADCASTING be
pleased to state :

(a) whether any decision has becn taken
by Government in regard to the location
of new All India Radio station building
in Baroda City of Gujarat State ;

(b) if so, the details thereof ; and

(c) if not, the reasons for the delay,
and when a decision is likely to be taken
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K.GUJRAL)

(a) Yes, Sir,

(b) Land measuring 3.5 acres on
Makarpura Road, near Bhartiya Vidya
Bhavan, is being acquired for the pur-
pose.

(c) Does not arise.

Replacement of Vampire Jets
1203. SHR1 NARENDRA SINGH
MAHIDA :
SHRI CHENGALRAYA
NAIDU :
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SHRI R .V. NAIK :

SHRI J. MOHAMED IMAM :
SHRI C. MUTHUSAMY :
SHRI MANIBHAI J. PALEL :
SHRI P. M. SYEED :

SHRI N. K. SOMANI :

Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that India made
H. J. T-16 are to replace the Vam-
pire jets which are in use with the I.A.F.
since 1948 ;

(b) if so, thc outstanding features of
H. J. T-16 aircraft ; and

(c) its performance compared to that
of the Yampire jets ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH)

(a) to (c). Vampire fighters have been in
service in the Fighter Squadrons and Vam-
pirc trainers in the Fighter Training Wing.
The HJT-16 is a jet trainer aircraft and
hence will not replace the Vampires in
the Squadron service. In the training
role, the HJT 16 is intended to impart
the training which at present is carried
out in Harvard aircraft.

Removal of British Symbols frcm the
Indian High Commission in London

1204. SHRI KAMESHWAR SINGH
Will the Minister of EXTERNAL AF-
FAIRS be pleased to refer to the reply
given to Starred Question No. 514 on the
4th December, 1968 and state :

(a) whether instructions have been
issucd to remove British Symbol and
inscriptions (insignia) from the Offce of
the Indian High Commissioner, London ;

(b) if so, whether it has since been
removed ;

(c) If not, the reasons therefor, and
when it is likely to be removed ; and

(d) whether it is likely to be replaced
by Indian Symbol ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Yes, Sir.
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(b) to (d). The matter is receiving
attention. Expert advice is being ob-
tained regarding the removal of the ins-
criptions and their substitution by suita-
ble Indian symbols. It is important that
the work shouid be done in such a manner
that the architectural beauty of the build-
ing is in no way affected. It involves ex-
penditure also. These require through
examination. It is proposed to replace
the existing inscriptions with Ashok
Chakra and Lion Capitol.

fafae sareal ¥ w@ w1 faAmE
1205. st WYy wa@ : FAT AR
Ay 18 fegvaw, 1968 F war<ifed

5T dET 4989 F I F g¥EY H Ig
AW FF FAT F fF

(%) fafw waomt § fea-faa
afat 71 #Ya-F19 & faug foag a7 &
faas for 3 afa =71 & SOwME
g, Wk

(=) Far 37 ARa vF 3 9fy 7
qe® qv. @Y S faEd g 9%
Hareg w9qr faww & wsy #fyay
& Iu-wfrat g fagey s & for
F14 qier ST g 7

s wA, Ay wiw @t aar
drwar sN (stwat wferor o)
(%) 3 (=), 18 famraw 1968
FaTTifea weT q&ar 4989 F FAT A
st fF qamar war ¢ f& fad fadw
FAreg wgar fawnr 1 89 1 w19 %
FISA &7 IAEMGE@ I AATSY
gqar faamr & ATy ®A 9T R
wa-faacor feedf  atasfor armwy
o frafaafi g sefaga so @
srafes et § | I AT WX
gra Afwr fady faazo ¥ @9y

a2
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AT KR FATCW wATew § smgfen
wnfaal aur sgefea anfew wfaal
& wHaT

1206. =t wreg watT : w7 g
AT garw w13 qEvER, 1968 &
FFICfRa SoT qear 496 ¥ IAX ¥
Frey ¥ g a9 #) AT T fin

(%) Fav Fvog § sqgfaa anfy,
a1 s faa anfew anfaat qar =g
afaat & ak & 5@ 9 qrasrd -
fra st Hraf g ;

(=) afz g, @ sawrT =\t w@v
LS

() afz 7Y, &t @ faee
& a1 Feor 7

|uAT aqT wETew, e awe fawm
wATEg ¥ 7T WA (Y go Ko yIras)

(%) & (7). arF aw & 13 TaR4A%,
1968 & srrcifea sz &aT 496 &
AT H A9 AT y@mer qA L@
fer mr ameaTgA #1 gff @ go,
I I N IA R AT T ™ G
w2
srqafan wifedt aur syafen arfem

wrferat & wrwifedf ® s

1207. =t WYog saTx : ¥av sfecan
oAt a7 IR F g &

(%) #mv ag 7= & i srpfam wfaay
a1 afaa anfam s=faat & grerd
syxifsgt ®1 98 9A=g & faAiw
20 ardes, 1961 & FTGF7 WA FwqT
9-45-60-ze2fomatiz () & IgE
gfrezar faifA ®73 % amA § srg
a7 ot it w7 § IT wAfaw
sHAIfCat £ FE) frr Ay § o frerd
arfpae, fasgoar & fagromfr
amy § aar fa sfacen swwsT fafy
¥ ¥ foear T §;
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(w) afz g, @ z@% Fa1 FIOU
& ik

() afz 7Y, o feww=v, 1968 a=
Aoiar sgfaa afaat qar s faa
gifen sifgat & fead awwrd
FHATN gratfraa go g ?

sfaten #wwmew & ggwdr (R
Ho To FEw)

(%) Y g

(@) 18 A7v=w F1ag ERO O
(w7 ¥Fr @wedl a¥T) wEer A
& qegredt & sdfaw Fgafa s
= qATed & adfm fam faggameit
¥ waq SofY 1% fgdra o wF=fegi
F gy ¥ Fraifeaa faar mar 2

Tq v 9% § fgv sgmF fagrg
=@ HA1eg & eana faea fqeaast |
1t At T wgd Ao FEafrar
Tt afeean from #77 & fou 7€)
JgamT 91 A% | 4fs @ & w@fAw
warat ¥ q: fages fFm aya dfat
dR wog a9 Al ¥ gwew &
ST & AT TG AFfeTF fagenat
¥ @I AU AT GEAAT T HIOG -
fas FHarfeat 1 afteear oT g 7@
qear ) z8 fou g &1 fAiw
24-10-1961 &1 TqTor % AT ArEA«
s & ybfas wATfeat g o
g At faeg e sgAw-fafyay &
Ty ®Y qEr &, e faraaen &
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Jera Foft au1 TG FAoft FH= A F
49 § Frgifeaa AgY fear war

(1) s== 7EY 9zaT |

qTPN FATHT § wHAT

1208. »it wreg wavy : Far wfazen
7Y sigy FvEEt F @k F 11
fegraz, 1968 & smrifea w=v g&ar
4160 ¥ JAT ¥ 7g FTOW FY IO
3

(%) Far sngy FTEATA # F9 F77
T wgfaa sfadl, i snfew
srfaat qar o= sfaat & FA=Afar
F A § 3 a9 aEAwy vEfAw F3
a2

(=) afz &, ot zaFr eoer AT
& e

(@) afz a, ar fasm F @
Freor § 7

sfaean soren § Tw WA (s o
dqTo ﬁl'ﬂ)

(%) & (m). 1-1-1968 g+
gaqr g faEama fdaid 1-1-
1969 &% &1 UH AT THRIST AT AT
W e

farao

| FFa7T 1968 FY HEFq J4T F3)-
femr, daefat & sqgfaa afaat, -
gfsq sd=i 41 =7 TGIAT F FH-
Fifegi Fr gEav ¢

e T s
et | g RE | o g
(1) saw st 12 2 546
(2) fedra it 1 — 142
(3) qefra sof 1833 40 32198
(4) =wqa Hoft 20142 2271 63861
L Al 21988 2319 96747




81 Written Answers

Atomic Research Centre at Calcutta
Or in U.P.

1209 SHRI A. SREEDHARAN
SHRI K. LAKKAPPA
DR. SUSHILA NAYAR
SHRI D. AMAT

Will the PRIME MINISTER be pleas-
ed to state :

(a) whether there is any proposal
under the consideration of Government
to set up an Atomic Research Centre in
or around Calcutta or in U.P.;

(b) if so, the details thereof ; and

(c) the funds allocated for the pur-
pose ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) A variable
Energy Cyclotron is being up sct at

Calcutta.

(b) It will provid a mondern rescarch
facility for sophisticated work in nuclear
physics and for controlled direct irradia-
tion of bio'ogical and agricultural pro-
ducts. Bcecause of his becam intensity,
the cyclotion can produce a varicty of
iso‘opes which cannot be produced in a
nuclear reactor,

(¢) The project is estimated 1o cost
Rs. 5 crores approximately.

False Claims Submittcd by Indian
Migrants to U.K.

1211 SHRIMATI ILA PAL CHOU-
DHVRI : Will the Minister of EXTER-
NAL AFFAIRS be plcased to state :

(a) whether the Government of India's
attention has been drawn to a rcported
statcment made by Mr. John Boyd-
carpenter, Chairman of the All-Party in
‘‘Watch-dog' Committce and a M<mber
of the British Parliament (House of
Commons) over Government spznding,
in the House of Commons, on 6th
December, 1968 that Indian and Pakistani
migrants to the U.K. dcprived the
British Government of taxes amounting
to 20 to 28 Million Sterling by submitt~
ing false claims for their depzndents ;
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(b) if 0, whether Government have
madc any enquiries to ascertain the truth
of the allegations made so far as Indian
nations are concerncd ;

(c) if so the factual details about the
whole matter ; and

(d) the steps proposed to be taken in
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL BSINGH) :
(a) Yes, Madam.

(b) No, Madam. In fact meaningful
investigations by the Government of India
are hardly possible as these are alleged
tax evasions by immigrants in the United
Kingdom.

(c) and (d). Do not arise.

Chinese Arms Depot in Sinkiang

1212, SHRIMATI ILA PALCHOU-
DHURI : Will the Minister of
DEFENCE be pleased to state :

(a) whether the Central Government’s
attention has been drawn to recent news-
papers reports regarding China having
strengthened its Arms  Depot, - in
Sinkiang to facilitate supply of arms to
the Pak-occupied Kashmir along Gilgit-
Sinkiang Road which can carry heavy
three-ton trucks ; and

(b) if so, the steps taken to meet the
serious situation thus created ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
(b). Government are aware of the
press reports and of the defence
implications of the  Gilgit-Sinkiang
Road. Necessary steps to safeguard our
defence have been taken.

Civilian Employces of Indian Air Force
Discharged During the Last
General Strike

1213. SHRI S. M. BANERIJEE :
Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that all the
civilian employees working in the Air
Force, Shillong, were discharged as a
result of their participation in the 19th
Sep'ember, 1968, strike ;
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(b) if so, whether they were not taken
back even after the Cabinet decision on
the 18th October, 1968 ; and

(c) if so, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) No,
Sir. Some civilian employees work-
ing in various Air Force Units at
Shillong were discharged from service
with one month’s pay and allowances in
lieu of notice, as a result of their parti-
cipation and other objectionable activi-
ties in connection with the 19th September
1968 strike.

(b) and (c). The cases of those dis-
charged are being reviewed.

Self-Sufficiency in Conventional Weapons

1214. SHRI S. M. BANERIJEE :
Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that a state of
self-sufficiency has been reached in de-
fence regarding manufacture of conven-
tional weapons ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA) : (1) and (b). We are self-suffi-
cient in respect of a number of items like
small arms and their ammunition and light
artillery weapons and their ammunition.
In regard to the other items, the aim is
to set up a self-sufficient indigenous pro-
duction base. Steps arc being taken
towards this end.

Preduction in New Ordnance Factorics

1215. SHRI S.M. BANERJEE : Will
the Minister of DEFENCE be pleased to
state

(a) whether it is a fact that all the
new Ordance Factories have not started
production ;

(b) if so, the reasons therefor and
whether financial stringency is one of the
causes of this delay ; and

(c) if so, the steps taken by Govern.
moat to overcome this ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) : (a) Of the
five new Ordinance factories the ones
at Varangaon and Tiruchirapalli
have already gone in production while
the factory at Chanda has commenced
production to a limited extent. The re-
maining two factories at Ambajhari and
Jabalpur are still at various stages of
development. In addition, the Accelerat-
ed Freeze Drying Factory at Hazratpur,
Agra went into production in October
1968.

(b) The main cause of delay at Chanda
and Ambajhari has been the need for
reorganisation and delay in the procure-
ment of imported plant and machinery,
as a result of the suspension of military
assistance by the Governments of U. K.
and U.S.A. The Cdelay, therefore, is
not directly attributable to financial
stringency.

(c) Does not arise.

Subsidy on Export of Radios

1216. SHRI M. SUDARSANAM :
Will the Minister of DEFENCE be
pleased to state :

(a) whether any representation has
been received by the radio industry for a
higher subsidy on exports ; and

(b) if so, the details of the representa-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OE DEFENCE (SHRI L.N.
MISHRA) : (a) and (b). For the
export of radios, the radio industry
has  asked for  certain  additional
incentives  like increased cash subsidy,
greater cxport entitiements and permis-
sion to import certain specific items
and components against the export en-
titlement, etc. The matter is under
consideraiion of the Government.

arferrm garT W fadyat wae
1217, =it yervdiT srres
st gww Wy wgAmw ¢
#q1 afrw-wrd WX 3z T A
FIT H3A fF
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() aar 7g =9 ¥ f& gmw=
FAHR & @tz wifsearr ey q@a
@ ot =i sk 39 #1 e
T g

(=) afz &, @ #m 27 AT F
for 39 S fama a7 & ; ok

(7) afg A&, @1 =¥ fagy W=
#1 fregwrs & & for g &t
&7 FIIATEY F77 FT faww g ?

atfaw-wm W, (=t fadm fog) -
(%) ara®g S1quT 9T gEATAT g1 A
F araygx fear aifsea q@Emar wrea-
farst w=vT M F wwqT w@r |

(@) s (v). orfwegE g
1 &% favrgax 3% wv § faaw ag
Fam@ar T g fE @ gFIT FT WIA-
a1t w717 ArmFz  GwoT X FEE-
feama afs & fasgg 2 aqr a9
QA1 WD F &9 Fgras 1 ARG
AT § FHMET qITAT 2 |

g7 vz ofErAE & 92
TG FT FATSY F GTHRIY GIF4AT &
Aregn § #w17 fadq-feaq goq f@wAt
& wregw g wfawrr fqar 0
qrfsear feqt & F& AT FT WS
gfear eqr W sfqgwc F7ar wr )

gat arfeeana A sreomal

1218. ot qeTTalT s :

it faragare mreat

a7 adfe-wd F0 a7 FAR w0
w1 FI

(%) 7 fogd av qaf oiffe &
T @emr 7 fgeg a3 dv-gfeew
WIRT ATY §

(=) ufs g, @ Fa1 S*iT gt
afsea & fgrgel = f5g am @
FATAT FT AT FT I TETC
T
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(m) afz &f, @ T aER ¥ S
FIR F @y N FEAED A
¥

(=) #a1 T #7 fa9X 7@ qEE-
qu faug #1 @qF7 g §9 A IIW
FTE?

afme-wd w0 (s fedm feg) ¢
(F) sra g=ar *F garL, 1968 ¥,
11521 feg  stv 34 fgré, odf
qrfeEaTT & 9T 1T

(@) &7 (7). ot gi| @ 5w
I A s d f qdt wfeeam @
qFIHETE F & B H AT F
qTFAT & AT I7E g WHIT @ q@rar
Srar g !

CIEIE Gl
weg fom

1219, =ft gwmalT qrest

=it fra gwT Arest
5 To wo TR Wi :
ot arer sraf

=t WH O

Fa71 q3qfw-wTd AA gg qAA &)
FIT FIA fF

(%) #=7 fanig #r sFwifaa &
AT Far wfa gt &

(m) smag g= § f& orfeem &
fata & sorifeas fear o & @ &
$9 @91 97 F=1 7 foar § ;o

() afe g @1 T/ 9T AT FTHIL
%Y 77 wfafear & 7

aXfe-wrda N (s fere Fog)
() w7 a5 Hmr 97 AT 80
feorftzT § 163 #ra7 &9 @y foq
arIF &

(=) it aEi

(m) s 7&¥ gsam)
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World Film Festival

1220. SHRI MANIBHAI J. PATEL :
Will the Minister of INFORMATION
AND BROADCASTING te pleased to
state

(a) whether the International Fede-
ration of Film Producers have been
consulted regarding organising the
proposed World Film Festival to be held
in India;

(b) if so, the decision arrived at
regarding venue of the festival, and

(c) the dates fired for holding the
festival ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) Yes, Sir. Formal recognition of the
International Feleration of Film Producers
Association, Paris has been secured.

(b) and (c). Details of the Fourth Inter-
national F'lm Festival of India this year
are being worked out.

China-Trained Naga Rebels

1221, SHRI RANJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI HARDAYAL DEVGUN :
SHRI D.C. SHARMA :
SHRI BENI SHANKER SHARMA:
SHRI S.K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that about 900
China-trained Naga rebels led by their
‘Commander-in-Chief* Mowu Angami are
now stranded in the Michima area in
Upper Burma for the last four months ;

(b) if so, the steps taken to keep a
watch and prevent their eatry into Naga-
land ; and

(c) whether therc have been any en-
counters with them ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) According to the available infor-
mation. Mowu Angami and a major
part of his gang are still on the other side
of the Indian border.
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(b) Various measures have been taken
by the State Government and the Security
Forces to maintain law and order. These
include deploymeat of police at adminis-
trative centres and exteasive patrolling by
the Security Forces along the international
border to prevent infiltration. These
measures have made it difficult for the
Underground Nagas on the other side of
the border to gain entry into Nagaland.

(c) There has been no enccunter
between the Security Forces and the
Undergrond Nagas of Mowu Angami’s
gang during the past three months.

A.L.R. Madras Station

1222, SHRI EK. NAYANAR .
SHRIMATI SUSEELA GOPALAN:
SHRI NAMBIAR :

SHRI K. RAMANI :

Will the Minister of INFORMATION
AND BROADCASTING be plcased to
state :

(a) whether Governmeat will consider
the question of modifying the wave length
over which Madras Station of the All-
India Radio is broadcasting the bulletins;
and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) and (b). The position can be re-
viewed by Government whenever necessary.
But the existing arrangement is satisfact-
tory and no change is called for.

A AR AEE AW

1223, ot 3 &7 : 397 qQEAT AN
SERW A} g FAE FT FAT HAA 6

(%) =& aw ¥ M AR AEs
TATT 9T feaat ua ufy @F & 9
@R

(@) mad @ o g e
A FHA Ao f&y 1 § qur ST
FITITEY; 3
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() =@ o F fead afuwrd o
IR T § Afys wfq 7@ g @
ReEaarAF qAI F AT AR E ?

FEAT AT THIL HAGT, H GATT
faam & Trew w5 (37 go Fo JAWS)
(%) 1968-69 & fsr stq aar are®
THR FT F9e  gwesd 47,74,500
T § |

(@) sy vwar, qESIfas 49
ey, At At awRi, 9f@r
fraem, &g g=q sfwam, saET &
fom wrcam, sfz & fawal av e &
fageas, 1968 a% 9,796 FEFH |

(m 2

fasaa ® w3w & glawtsl &

foq @ @ qrEEA
1225. oft goite g : Fav adfae-
w14 FA A @AW A FAr FAA
f& :

(%) Fat ag 79 & f¥ wizdg sq1-
qi<t gt aut fagw faeaw 9w F
aqq qreeafed  Afawre F1 wonr F79
& drr 25T &

(=) Fa1 94 ®AY grev A9 A@ F
fom sro S/ AEYSH § T T ¥ a4
F Q=W |9 7 WIAG 7 glaw
ST FE F qR T AT F qrg g
IRA &t ag ;AW

(m) afz 7Y, N N Tt Fa T
A grir ?

adfremd st (s fedg ferg)
(%) s (@) . W@ s faeam
& dry syrarfaat o) arfagi 3 amay-
T AR FiEfas sRE-varT w7 oyww
1954 & w7 T qwifoa g a1y
1 f6 82T N wsE g wow g,
N A T FU FT @A AT W
1962 ¥ £ &er Y w1y feav | gardr
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J9 7Y 3 6T ag w7 91 fF gurd
FIFER 919 F q79 TH AR 9T 979-
17 F3 F for fq g s wg w0
sy, yRfaF agear ok agE
T ¥ age g1 1fe 99 A1 %
¥ A waw A amwr §, afev
aft 7% 7€ wwfa A gf &)

() feogre w7 7€ Soam
Central Sector Outlay for the
Fourth Plan

1226. SHRI SHASHI BHUSHAN :
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that the Plan-
ning Commission in on of their meetings
held in December, 1968 unanimously
decided that the Central Sector outlay
including Union Territories for the Fourth
Plan be placed at Rs. 8,300 crores ;

(b) if so, whether the plan size has
any relation to other basic parameters of
of the plan, especially those relating to
the scale of effort that it would imply in
resources raising, holding of the price-
line and the utilisation of the economic
assots already concealed  within  the
economy ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MIN-
ISTER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) and (b). Yes,
Sir.

Over flight by Chinese Officials
in a Pak Aircraft

1227 SHRI SURENDRANATH
DWIVEDY
SHRI DINKAR DESAI :
SARI K. LAKKAPPA :
SHRI SAMAR GUHA :
SHRI J. AHMED :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that some
Chinese Officials recently overflew in a
Pakistani aircraft ;

(b) if so, whether the Chinese Govern-
ment had sought the necessary permission
from the Government of India ; and
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(c) whether the Chinese Government
had refused permission to the Indian
Officials for an overflight in any foreign
aircraft in the past ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). Pakistani civilian air-
craft overflying Indian territory are not
required to furnish us with passenger
lists. No permission has been sought
by any Pakistani military aircraft for
carrying any Chinese passengers.

(c) No, Sir.

aqrfwzndt o & gramage fordy &
wifqar § e
1228. st afwre ferg
& e W A

Fo7 aAfme-wTd W gE A A
FY Fq7 FIA fF

(%) 7ar ag == & fF Say, 1969 &
qrffeart atfaat F1 0F 9 RIEYR
fax ¥ srfgarfgl & afos aeye &
W 7 & folr o 4r

(@) Sodeh eama 1 AT &3 & o

I8 ¥ foaa safewal w1 sgwfa & vf
a7 ; 3T

(@M ¥ g@ SW_ = qrfEedE
segwE?

qifeerd  wst (s fadm feg)
(%) o (=), v gh ofeeaE @,
67 mfxdl & uF g% 7, 4 § 10 swaQ
1969 a%, Frieaw, fowr Remge &Y
qrAT Y|

() S gh

Border Roads Organisation

1229. SHRI BISHWANARAYAN
SHASTRI :  Will the Minister of DE-
FENCE be plcased to state :

(a) the names of the States and the
arcas where the Border Roads Organisa-
tion has constructed roads and bridges;

(b) the length of roads State/area-wise
and the number of bridges State area-
wise |
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(c) the amount spent for the construc-
tion of those roads and bridges during
the last three years ; and

(d) the criteria of taking over roads
and bridges for construction by this
Organisation ?

THE MINISTER OF DEFENCE
SHRI SWARAN SINGH) : (a) to (d).
A statement is enclosed.

Statement

(a) The construction of new roads and
improvement of cxisting roads (including
bridges) in North and North Eastern
border areas, covering the States of
Jammu & Kashmir, Uttar Pracesh, West
Bengal, Assam (including Mizo Hills),
Nagaland, NEFA, Himachal Pradesh and
some roads in Sikkim and Bhutan are
included in the immediate programme of
Border Roads Development Board.

(b) The length of new roads con-
structed upto the end of December 1968
in each State/area is as under :

Formation Cut of New Roads of width
varying from 8 f1. to 20 f1.

Jammu & Kashmir
including Ladakh 1,124 Kms.

Himachal Pradesh 631.20 Kms,
Uttar Pradesh 252.00 ,,
West Bengal & Sikkim 369.60 ,,
Bhutan 660.40 ,,
Assam & NEFA 1,248.00 ,,
Mizo Hills 407.20 ,,
Nagaland 266.40 ,,

Total 4,928.80 ,,

In addition, improvement of the follow-
ing legnths of existing roads is in pro-
gress @

Jammu & Kashmir

and Ladakh 746 Kms,

Himachal Pradesh 695 ,,
Uttar Pradesh 958 ,,
West Bengal & Sikkim 314,
Bhutan 381,
Assam & NEFA 1,173,
Mizo Hills 440 ,,
Nagaland —

Total 4,707 Kms.
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The improvement works are a con-
tinuous process. It has however been
assessed that about 3,700 Kms of
existing roads have been improved. The
information in regard to the number of
bridges constructed is not readily available.

(c) The cash expenditure on contruc-
tion of roads under capital outlay (and
revenue head in the case of roads in
Himachal Pradesh since April 1967)
during the last 3 years is as under :

1965-66 Rs. 33.49 crores
1966-67 Rs. 37.64
1967-68 Rs. 40.89
1968-69 Rs. 1995 ,,

(up to November 1968)

Roads (including bridges) are taken up
after periodical review by Border Roads
Development Board, taking into account
the priorities necessary for defence and
development.

w3l qifeeam g wRA™
ey &1 IJeeEd
1230. ot gwn =@ ®wga@ . F;T
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afreer &N gg T@w & FAw
‘Ffﬁf*:

(%) 1 w7y, 1967 & ax =
SR qrfeer gra feadr T T
%, 9% AT arg @A w7 IJewET
ffar T o ¥ gewwA fEA-fEa
TqmET 9% f&y o,

(@) g7 drwr eawal & faeg @x-
FX A fear fadw ox IF I T
faQw ox fEa-fea ardel #1 ¥ ™@;

(™) e SrAwAl ¥ FRw fEaw
safeat #1 frrgar faar mam; o

(@) frvgme fam o safeay &
sas W & faarfeay, s9=rfeat qar
afqsrfal ) gear 77 & AR T
fazg ot Frdar@r Sy E & 7

wfaear @t (st wxor Feg) @ (%) &
(@). vw faazor g5@ &

farazor
A (%) qrfernat-aEt anex ¥ fammﬁqmm(aﬁwﬂﬂmu)

% weafw wwx
arfseaE 137 67 —

Sic] 21 1 —

JEY TAT FTHIT, wrvr, AT, T, TA-
e, fagey ool g )
gTa, Ia¢ gdl qrar vaat fawey

T (@) arfwear s W ) GTET W awafae e g A @ fahet ot

®\ Frar
qrfseaTa 83* 19-1-1967 9-7-1967 16-4-68 14-8-68
— 16-2-1967 24-7-1967 3-5-68 24-8-68
18-2-1967 (3) 27-7-1967 10-5-68 9-9-68
22-2-1967 7-8-1967 (2) 15-5-68 2-11-68
15-3-1967 (2) 17-8-1967 (2) 22-5-68 14-11-68
30-3-1967 19-8-1968 27-5-68 19-11-68 (2)
15-4-1967 25-8-1967 30-5-68 (2) 22-11-68
26-4-1967 (2) 29-8-1967 (2) 31-5-68 26-12-68
16-5-1967 26-9-1967 4-6-68 (2) 29-11-68
17-5-1967 27-9-1967 6-6-68 (2) 3-12-68
19-5-1967 25-10-1967 14-6-68 (2) 2-1-1969
25-5-1967 (2) 17-1-1968 15-6-68 7-1-1969
31-5-1967 24-1-1968 19-6-68  20-1-1969
27-6-1967 (2) 13-3-1968 9-7-68  21-1-1969 (5)
5-7-1967 14-3-1968 11768 25-1-1969 (2)
6-7-1967 25-3-1968 18-7-68  22-2-1969
*rw ¥ sfafos wavig @< qC A fadw o A U
i 4 7-9-1967 11-9-1967 27-9-1968 3.10-1967
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FY TGT 3T

Indian Immigrants for Canada

1234, SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :
SHRI SURENDRANATH

DWIVEDY :
SHRI J. AHMED :
SHRI DINKAR DESAI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) Whether it is a fact that the Prime
Minister of Canada has stated that
Canadian Government are ready to accept
Indian immigrants :

(b) if so, whether Government have
reccived any planc from the Canadian
Government in this regard; and

(c) if so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) We have no information about any
statements made by the Canadian Prime
Minister on the subject.

(b) and (c). Do not arise.
Chinese Help to Nagas

1235. SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :
SHRI SURENDRANATH
DWIVEDY :
SHRI J. AHMED :
SHRI DINKAR DESAI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government have taken
note of the organisation of Federal
Government of Nagaland and their
seeking  help from the Communist
China ;

(b) if so, the steps taken to stop the
activities of the Nagas under the banner
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of Federal. Government of Nagaland ;
and

(c) if not, whether, Government have
recognised this organisation ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) to (c). Government have in-
formation that the Underground Nagas
have been receiving arms and training
from China. There can be no question
of the Government recognising any
Underground Organisation  indulging
in unlawful activities. Various measures
have becn taken by the State Govern-
ment and the Security Forces to main-
tain law and order in Nagaland. These
include stiengthening of administrative
Centies, increasing vigilance along the
international border and augmenting the
armed police at the disposal of the State
Government.

Kutch Award

1236. SHRI SAMAR GUHA :

SHRI P. VISAWAMBHARAN :

SHRI K. LAKKAPPA :

SHRI SURENDRANATH
DWIVEDY :

SHRI J. AHMED :

SHRI RAM SWARUP
VIDYARATHI :

SHRI NARAIN SWARUP
SHARMA :

KUMARI KAMLA KUMARI :

SHRI OM PRAKASH TYAGI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that the im-
plementation of the Kutch Award had
been kept, pending the decision of the
Supreme Court ; and

(b) if so, whether in view of the deci-
sion of the Supreme Court, Government
propose to implement the Award in full
or part ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) No, Sir.

(b) The Kutch Tribunal's
will be implementel in full.

Award
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Use of Hindi on Invitation Card
issued by I. B. Ministry

1237. SHRI SEZHIYAN : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have issued
recently any instructions on the use of
Hindi in the invitation cards issued by
his Ministry ; and

(b) whether any provision has been
made for the use of other Indian langu-
ages also ?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) Instructions for the use of Hindi
as well as English on invitation cards
were issued by Ministry of Home Affairs
in May 1960. These instructions were
reiterated by this Ministry recently when
a few cases of non-compliance with
these instructions came to its notice.

(b) No, Sir.

Conference of Asian Nations to consider
Chincse Nuclcar Menace

1238. SHRI1 SAMAR GUHA : Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether the Chinese move to
rapidly develop Nuclear and Thermo
Nuclear weapons and their delivery sy-
stem, including short and long range
missiles, has become a great threat to
the non-nuclear defence of the different
States of Asia ;

(b) if so, whether this calls for a
collective defence measures and collective
awareness by Asian Nations about the
danger of nuclear adventure by China ;

(c) whether India will take initiative
to convene a conference of the Asian
Nations to consider the menace of nuc-
lear weapons of China ; and

(d) if so, when such conference will
be convened and if not by what other
means India propose to create awareness
among the Asian countries about the
Nucleir Threat pose! by China ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The development by China of nuc-
lear and thermo-nuclear weapons is a
threat to other States.

(b) It is for each State to devise such
measures as it considers necessary for its
defence.

(c) No such move is under considera-
tion.

(d) Asian countries are already aware
of the nuclear threat from China.

A.LR Station Darbhanga

1239. SHRI BHOGENDRA JHA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred
Question No. 4968 on the 18th Dccem-
ber, 1968 and state :

(a) the steps since taken to set up a
recording studio at Darbhanga and by
what time it is to be completed ;

(b) whether it is a fact that the
Third Five Year Plan provided for the
setting up of Mithila Station at Dar-
bhanga but it could not be implemented
due to lack of finance ; and

(c) if so, whether it is being provid-
el for in the Fourth Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI LK. GUJRAL) : (a) The record-
ing studios at Darbhanga was inaugu-
rated on February 22, 1969,

(b) No, Sir. The Third Five Year
Plan did not contain any such provi-
sion.

(c) A proposal for setting up a sta-
tion at Darbhanga has bee1r included in
the Draft Fourth Plan.

Radar Resea~ch Station in Southern
Region

1240. SHRI MANGLATHUMA-
DAM : Will the MINISTER OF DB-
FENCE be pleoise] to state :
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(a) whether there is a proposal to
start a Radar Research Station in the
Southern region ;

(b) whether any site has been sug-
gested by the Kerala Government ; and

(c) the further details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA) : (a) The Defence
Research and Development Organization
already possesses two laboratories in the
Southern region dealing with radar deve-
lopment. There is no proposal to start
another Radar Research Station in the
Southern region or any where eli¢ in
addition to the above.

(b) No such suggestion has been re-
ceived in the Ministry of Defence.

(c) Does not arise.
Border Roads

1241. SHRI S.S. KOTHARI: Will the
Minister of DEFENCE be pleased to
state @

(a) whether it is a fact that the pre-
gramme of construction of Border roads
is proceeding satisfactorily;

(b) il so, the progress in terms of
mileage of new roads constructed and
how does this compare with the targets ;
and

(c) what is the future programme of
extension in this regard ?

THE MINISTER OF DEFENCE
(SHRI SWARN SINGH) : (a) Consi-
dering the available 1esources, funds
and inherent limitations like 1estricted
construction season, constant use of roads
while works are in progress, etc., the pro-
gress of works has on the whole teen
satisfactory.

(b) Upto the ead of December 1968,
the formation cut of 3,080 miles (4,929)
(Kms) of new roads of width varying
from 8 ft. to 20 ft. had been made. This
is against construction of 4342 miles
(6947 Kms) of new roads included
if the immediate programme of thr
Board to be completed within anothe
4/5 years.
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(c) The future programme will depend
on the periodical review of further
requirement of roads for de‘ence and
development.
dations

Pillai C ittee Re

1242, SHRI MANGALTHUMADOM :
SHRI YASHPAL SINGH :
SHI K. LAKKAPPA :

Will the Minister of EXTERNAL
AFFAIRS te pleased to state :

(a) whether all the recommendations
of the Pillai Committce have been
implemented by Government;

(b) the specific action taken to streng-
then the economic wing of the External
Afftairs Ministry; and

(c) how many new officers wcre
appointed and Departments created to
implement the Pil'lai Committee's recom-
mendations ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 DINESH SINGH) :
(a) Most recomendations of the IFS
Commitice have been  accepted in
principle. Those which fall within the
administrative  compe‘eace  of  this
Ministry have been implemented or are
in the process of implementation. In
regard to others which require consulta-
tion with other Ministries and the Union
Public Service Commission, such consul-
tation is in progress.

(b) the Economic Wing of the Ministry
of External Affairs has been strengthened
both at decision making and functional
levels.

(¢) No new officers or departments
were sanctioned exclusively for imple-
mentation of the IFS Committec’s
recommendations.  Follow-up action
thereon has been centralized in the
administration division of the Ministry
of External Affairs.

Functional Chances at Secretariat
Level for Study of Economics
Proposals

1243. SHRI VAIMIKI CHOUDHARY :

Wil the PRIME MINISER be
pleased to state :
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(a) whether she has recently initiated
certain changes in the functioning at the
Secretariat level, which require study of
economic proposals at three stages (1) in
the originating Ministry (2) in the
Planning Commission and (3) in Finance
Ministry, before finally coming to
Gabinet; and

(b) if so, what precise modifications
are being introduced in this procedure ?

THE PRIME MINISTER, MINIS-
TER OF EXTERNAL AFFAIRS
AND MINISTER OF PLANAING
(SHRIMATI INDIRA GANDHI) :
(a) No, Sir.

(b) Does not arise.

Land Acquired for Defence
Purposes in Gurgaon

1244, SHRI YAINA DATT
SHARMA : Will the Minister of
DEFENCE be pleased to state:

(a) the total land acquired by
Government from villagers of Gurgaon
for ammunition dcpot, acrodrame  and
other Defence purposes ; and

(b) the ratc of compensation given
to the villagers and the cxtent to
which the same has  met their
demands which was entisted in the
memorandum submitted to him in this
connection ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) About
4,757 acres.

(b) The acquisition compensation
determined by the competent authorities
is Rs. 24.53 lakhs approximately at
varying rates. Most of thc owners have
accepted the compensatipn while some
have cesired arbitration. The claims
of the partics who have not accepted
the compensation which was  offered are
being referred to arbitration in accord-
ance with law.

Conference of Prime Minister with
Industrialists at Calcutta

1245. SHRI JYOTIRMOY BASU :
SHRI VISHWANATHA
MENON :
SHRI P. GOPALAN :
SHRI P. RAMHMURTI :
Will the PRIME MINISTER be
pleased to state :
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(a) whether during her last visit to
Calcutta in December, 1968, she had a
conference with the leading industria-
lists ;

(b) whether the said conference was
held at Rajbhavan, Calcutta ;

(c) if so, thc names of industrialists
who were piesent in that conference; and
whether non-industrialists also present;
il so, their names ;

(d) whether the issue of the cnsuing
mid-term poll in West B:ngal was
discussed in that confereace ;

(c) if not, the purpose of convening
the confereace and the subjects discus-
sed ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY AND
MINISTER OF PLANNING (SHRI-
MATI INDIRA GANDHI) : (a) to ()
Some industrialists had a mecting with
the Prime Minister at Raj Bhavan,
Calcutta, on Dezember 23, 1968, A few
non-industrialists were also present. A
list of the industrialists and others present
at the mecting is attached. The dis-
cussion at the me:ting centre ! round the
problems of Calcutta city andits develop-
ment. There was no discussion with the
Prime Minister on the mid-term poll.

Statement

List of Industrialists present at the
Mecting with the Prime Minister and the
Governor on December 23, 1968 at Raj
Bhavan, Calcutta to discuss the Problems
of Calcutta City and its Development.

INDUSTRIALISTS

Shri B.M. Birla,
Shri K.P. Goenka.
Shri G.K. Bhagat.
Shri N.D. Bangur.
Shri Bhaskar Mitter.
Shri Pran Prasad.
Shri R.K. Kanoria.
Shri N.L. Kanoria.
Shri C.L. Bajoria.
shri K.K. Birla.
Shri A K. Jain.

OTHERS

12, Shri G.L. Mehta.
13.  Shri B.K. Dutt.,
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14,  Shri Atulya Ghosh.
15.  Shri P.C. Sen.

Land Acquired in West Bengal

1246. SHRI JYOTIRMOY BASU:
Will the Minister of DEFENCE be
pleased to State :

(a) whether his Ministry has acquired
some area of land in village ‘‘Rashapun
ja” in  Bishnupur Police Station uncer
24-Pargna District, West Bengal ;

(b) if so, (i) in total area of land
acquired; (ii) the purposes for which it
has been acquired; (iii) the number of
families affected; (iv) the total amount
of compensation fixed; and (v) the time
by which compensation is likely to be
paid in full ;

(c) whether alternative accommoda-
tion has becen provided for the affected
families and ;

(d) if not, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
(b). About 203 acres of land has be:n
requisitioned in village Rashanpunja for
an Air Force installation and physical
possession taken over and 23rd February
1968. Approximately 899 persons are
interested in the land. The amount of
recurring compensation payable during
the period of requisition has not yet
been determined by the Competent
Authorities, and will be disbursed by the
Jocal revenuc authoritics when the same is
determined. The land has not yct been
formally acquired and the acquisition
compensation will bc determined and
disbursed after the land is acquired.

(c) and (d). Therc was no *‘Aadi”
on the land when the same was taken
over.  Further according to law, the
compensation payable includes expenses
on account of vacating the requisitioned
premises. The State  authorities
ordinarily look after the question of
rehabilitation of those affected.

Land for Landless persons Serving
in Army

1247. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of DE-
FENCE be pleased to state :
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(a) the nymber of landless people in
the army who applied for lands during
the last two years ;

(b) how many of them have been
provided with lands upto the 3lst
January, 1969, State-wise ;

(c) how many have not received lands
so far, State-wise ;

(d) how many such applications have
remained pending in diffcrent States and
for heaw many years ;

(e) how many such applications are
still pending in Orissa State and in the
district of Puri and for what reasons ;
and

(f) when they will receive the lands ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA) : (a) to (f). The
information will involve reference to
all State Governments and Administ-
rations of Union Territories. The time
and effort involved in collecting the
information will not be commensurate
with the results likely to be achieved.

Succession to Mirwaiz of Kashmir

1248 SHRI D.N. PATODIA : Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether it is a fact that tke
Pakistan High Commission in New
Delhi had crcated unnccessary compli-
cations in Kashmir in conrection with
the succession issue to the office of
Mirwaiz of Kashmir ;

(b) whether Government have con-
veyed their displeasure to the Pakistan
High Commission to their uncalled for
interference into the internal affairs of
India ; and

(c) if so, tke reaction of Government
of Pakistan in the matter ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) The Government of India are
aware of communications between the
Pakistan High Commission in New Delhi
and certain persons in Kashmir especial-
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ly on the issues arising out cf the late
Mirwaiz Yusuf Shah’s death.

(b) and (c).  While there are no
restrictions on the mceting of foreign
diplomats with Indian citizens, they are
cxpected to exercise necessary judgement
and discretion in the matter. This has
beea conveyed to the Pakistan High
Commissioner.

Mass Media for National Intcgration

1249. SHRI D.N. PATODIA : Will
the Minister of INFORMATION AND
BRODCASTING be pleased to state :

(a) whether Government had set up
an Expert Committee to suggest measures
for reorienting mass media for National
Integration ;

(b) whether the Committee has sub-
mitted its report ; and

(c) if so, the changes that have been
suggested by the Committee in the cxist-
ing sct up ?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING. THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) Yes Sir.
Government  has appointed a Committce
of Experts on Mass Media to suggest
measures for in tensification of effective
publicity regarding national integration
through various media of mass communi-
cation.

(b) and (c). The Committce has drawn
up a publicity plan in which a number of
recommcndations, somc¢ of a continuous
and long term nature, have bcen made,
including strengthening of the directional
and creative apparatus, Their recom-
mendations will be  placed before the
Standing Committece of the National
Intcgration Council. In the mcantime,
the media units are continuing a con-
certed and comprehensive publicity drive
in regard to national integration.

Agency of Forcign Policy Planning

1250. SHRI SITARAM KESRI ;
SHRI SAMAR GUHA :
SHRI P. VISWABHARAN :
SHRI K. LAKKAPPA :
SHRI SURENDRANATH

DVIVEDY :
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Will the Ministry of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Govern-
ment is considering steps to unify and
strengthen the agency of forcign policy
planning ; and

(b) i so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b). Governm:nt is consi-
dering steps to strengthen the Policy
Planning Division in the Ministry of
External Affairs with a vicw to achiceving
better coordition in the formulation of
foreign policy. It is a proposed to ap-
point an Adviser (Policy Planning) with
cx-officio status of Sccretary. The His-
torical Division of the Ministry will be
attached with it and it will work in close
cooperation with the other Divisions of
the Ministry of Extcrnal Affairs.

Expansion of Television

1251. SHRI GEORGE FERNANDES :
DR. SHUSHILA NAYAR :
SHRI K. LAKKAPPA :

SHRI A. SREEDHARAN :

SHRI MANIBHAI J. PATEL :

SHRI B.K. DAS CHOWDHURY :

SHRI NARENDRA SINGH
MAHIDA :

SHRI DHIRESWAR KALITA :

SHRI BAL RAJ MADHOK :

SHRI HARDAYAL DEVGUN :

SHRI BENI SHANKER
SHARMA :

SHRI D.C. SHARMA :

SHRI RANIJIT SINGH :

Will the Minister of INFORMATION
AND BROADCASTING be pleised to
state :

(a) whether it is proposed to introduce
Television in more centres during the
Fourth Five Year Plan ;

(b) if so, the detauls of the proposals ;

(c) the total amount of money earmar-
ked for expansion of Television in the
country during the next five years ; and

(d) whether it is proposed to introduce
Commercial Advertising on Television
during the Fourth Five Year Plan period ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING, AND IN THE
DEP RTMENT OF COMMUNICA-
TIONS (SHRI LK. GUJRAL) : (a) Yes,
Sir.

(b) According to proposals included
in the draft of the Fourth Five Year P,
T.V. Stations will be set up at Srinagar,
Bombay, Calcutta, Madras and Kanpur
besides cxpansion of the T.V. Centre at
Delhi.

(c) Rs. 6.40 Crores.
(d) Yes, Sir.
Reogranisation of Ministrics

1252. SHRI S.R. DAMANI :

SHRI BRIJ BHUSHAN LAL :

SHRI RANIJIT SINGH :

SHRI JAGANNATH RAO
JOSHI :

SHRI SURAJ BHAN :

SHRI RAM GOPAL SHALWALE:

SHRI ATAL BIHARI
VAJPAYLE :

Will the PRIME MINISTER be
pleased to state :

(a) the cxtent to which Governmeat
intend to implement the recommendations
made by the Administrative Reforms
Commission rezarding the re-organisation
of Ministries at the Centre ;

(b) whether it is a fact that there is
growing fecling that Deputy Ministers in
Centie arc not gencrally entrusted with
specific responsibilities ;

(c) if the reply to para (a) above be in
the negative, the specific duties that the
various Deputy Ministers are performing
and the areas where they participated in
policy making an implementation ; and

(d) whether there are proposals to make
Deputy Ministers play a more useful
role ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) Some of the
recommendations made by the Administra-
tive Reforms Commission in its Report
on the Machinery of Governmeat were
kept in view by the Prime Minister in
making the rocent changes in the allo-
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cation of work betwecn various Ministries.
However, final decisions on the recom-
mendations have yet to be taken.

(b) to (d). It is wup to each
Cabinet Minister to take necessary
and appropriate help from his colleagues.
Deputy Ministers do render valuable help
to their respective Ministers in attending
to the work of their Ministries and
Departments concerned.

Government are in general agreement
with the suggestion of the Administrative
Reforms Commission that it would be
desirable to the extent practicable, that
the functions and responsibilities of
Ministers of Statc and Deputy Ministers
are indicated specifically by the Minister
incharge.

Difference of Opinion Rcgarding
Resources for the Fourth Plan

1253. SHRIS.R. DAMANI :
SHRI CHENGALRAYA NAIDU ;

Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that serious
differences exist between the Planning
Commission and the Finance Ministry
regarding the resources for the Fourth
Plan ;

(b) if so, what cxactly are the estimates
of these two organisations that are stand-
ing in the way of finalisation of the Plan ;
and

(c) when and how these differences
between two units of Government will be
ironed out in the interests of the national
economic growth ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDH]I) : (a) No, Sir.

(b) and (c). Do not arise.
Expansion of T.V. Service

1254. SHRI S.R. DAMANI : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state the
progress made regarding the proposal for
extension of television to Bombay, Cal-
cutta and Madras ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEP-
ARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL). The
proposal for the setting up of T. V.
Stations at Bombay, Calcutta and Madras
has been included in the All India Radios,
Fourth Five Year Plan.

Manufacture of T.V. Sets

1255. SHRI R.R. DAMANI : Will
the Minister of DEFENCE be pleased
to state :

(a) the position of availability of
various components for the manufacture of
television sets by local manufacturers in
the country and thc extent of foreign
exchange necessaay to import parts if any ;
and

(b) the measures taken to ensure that
the sets produced in the country would be
cheap c¢nough for the common citizen ?

THE MINISTER OF STATE IN
THE  MINISTRY OF DEFENCE
(SHRI L. N. MISHRA) : (a) Most
of the electronic  components  used
in the manufacture of TV sets are
manufactured in the country. The value
of the imported components per set is
about Rs. 250/-. Efforts are being made
to establish indigenous production of these
components also.

(b) The prices of indigenously produced
cets compare favourably with the prices
of imported sets, Even these prices will
come 'own further as soon as large scale
manufacture of electronic components as
well as TV 1eccivers is established in the
country.
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Supply of Arms to Pakistan
Through Iran

1259. SHRI D.N. PATODIA :
SHRI ONKAR LAL BERWA :
SHRI N.R. LASKAR :
SHRI CHENGALRAYA NAIDU:
SHRI R K. AMIN :
SHRI S.C. SAMANTA :
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SHRI GEORGE FERNANDES :

SHRI HUKAM CHAND
KACHWALI :

SHRI R.K. SINHA :

SHRI D.C. SHARMA :

SHRI BENI SHANKER
SHARMA :

SHRI HARDAYAL DEVGUN :

SHRI RANJIT SINGH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether during his recent visit to
India, the Shah of Iran had given any
assurance that Iran will refrain from being
a third party for the supply of arms to
Pakistan ; and

(b) if so, whether in pursuance of the
above assurance, the proposed supply of
some NATO arms to Pakistan through
Iran will now be suspended ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) This issue did not figure in the
discussions which the Shah of Iran had
with Indian leaders.,

(b) Does not arise.

British Withdrawal of Forces from
Persian Gulf

1260. SHRI D.N. PATODIA : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether an Anglo-American Study
team has suggestel the creation of an
American fleet for the Indian Ocean on
withdrawal of British Forces from Persian
Gulf because according to the Study
Team with the withdrawal of the British
naval units, Government of USSR will
infiltrate into the Indian Ocean ; and

(b) whether the British or the Ameri-
can Governments have formally communi-
cated with the Government of India on
this subject and if so, the reaction of
Government in the matter ?

THE MINISTRY OF EXTERNAL
AFFAIRS “(SHR1 DINESH SINGH) :
(a) Government have seen a press
report to this effect. The study referred
to in the report is a study made by George
Town University Centre for strategic and
International studies—a non-official aca-
demic institution.
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(b) Neither the British nor the Ameri-
can Government have formally communi-
cated with us on the subject. But the
matter was taken up by us with the U.S.
Government. They have confirmed that
the views expressed in the study do not in
any way repreient U.S. Government
official thinking on the subject.

Our views on the subject are wellknown.
We are opposed to the establishment of
foreign military bases in Indian Ocean.

Pak. Propaganda

1261. SHRI BAL RAJ MADHOK :
SHRI PRAKASH VIR SHASTRI :
SHRI HUKAM CHAND

KACHWAL :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that the Pakis-
tan has stepped up its propaganda against
India within Pakistan and other countries
regarding treatment of Muslims in India ;

(b) whether it is also a fact that some
of the statements ot the Indian Prime
Minister and Home Minister are exten-
sively used by Pakistan to malign India in
the World capitals ; and

(c) if so, the steps Government have
taken to counteract the false propaganda
of Pakistan and to meet the danger of
Pakistan rulers’ adventures against India
as a diversionary tactics ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Pakistani propaganda about illtreat-
ment of Muslims in India continues at a
high pitch both within Pakistan and in
other countries.

(b) Quoting Indian leacers out of
context is not new to Pakistan,

(c) The Government have been coun-
tering this propaganda by publicizing the
cortect  facts. Government  have also
protested to Pakistan against such propa-
ganda.

Pablication of Indian Air Force
Strength in Newspaper

1262. SHRI NARENDRA KUMAR
SALVE :
SHRI R. BARUA :
SHRI CHENGALRAYA NAIDU:
SHRI ONKAR LAL BERWA :
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SHRI N.R. LASKAR :

Will the Minister of DEFENCE be
pleised to state :

attention has been
drawn to a news report in the ‘‘States-
man’’ of January 14, 1969 to the effect
that the Indian Air Force has 30 Combat
Squadrons which is based on a foreign
publication ;

(a) whether his

(b) if so, whether the publication of
such vital information relating to the
defence of the country is not detrimental
to the security of India ; and

(¢) whether Government propose to
take any steps to prohibit the publication
of such reports in the Press ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yes.

(b) As is mentioned in the 1eport, it is
based on the estimate published in the
U.S. Digest of Aerospace Industry. It is
quite common for Aeronautical magazines
to make and publish  estimates of the
strength of Air Forces of various coun-
trics.

(c) No, Sir.

Release of Shri Trilok Chand
from Pak. Custody

1263. SHRI NARENDRA KUMAR

SALVE :

SHRI BALRAJ MADHOK :

SHRI HARDAYAL DEVGUN :

SHRI BENI SHANKER
SHARMA :

SHRI D.C. SHARMA :

SHRI RANIJIT SINGH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Shri Trilok
Chand, a Delhi boy who strayed acci-
centally into Pakistan territory soon after
1965 conflict with Pakistan, has bcen
relcased ; and

(b) if so, whether any efforts have
made to ascertain whketter the boy was
subjecte to brain-washing during his stay
in Pakistani prisons ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR] DINESH SINGH) :
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(a) Yes, Sir.

(b) Ye:, Sir. Efforts were made and
as far as could be ascertained by the
Government, the boy was not subjected to
brain-washing during his stay in Pakistani
prisons.

CENTRAL ASSISTANCE TO STATES

1264. SHRI NITIRAJ SINGH
CHAUDHARY :
SHR1 SARJOO PANDEY :
SHRI VASUDEVAN NAIR :
SHR1 ESWARA REDDY :
SHRI BHOGENDRA JHA :
DR. RANEN SEN :

Will the PRIME MINISTER be pleascd
to state :

(a) the extent to which National Deve-
lopment Council decision regarding  the
Central assistance to States in the Fourth
Plan has been implemented so far ;

(b) whether this would remove imba-
lance telween various States and  within
several pockcts in the States themselves ;
and

(c) if so, how ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SIIRIMATI
INDIRA GANDHI) : (a) to (¢). The

Statewisc  distribution of Central
assistance is  being  worked out
in accordance  with  tre  formula

evolved by the Committee of the N.D.C.
This formula takes account of the dis-
parity in incomes of States.  As regards
removal of disparities between  pockets
within a State, State Governments arc
expected to take action through their own
Plans in accordance with broad guidance
provided by the Planning Commission.

KiT SUpPLIED TO OFFICERS

1265. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the MINISTER OF
DEFENCE be pleased to state :

(a) whether during the pre-Incepen-
dence days, officers were required to
send their kit to the Unit Headquarters ;
and

(b) whether the same practice still
continues and if so, the reasons therefor ?
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THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) There
was no such reguirement.  Officers
transferred  to  field arcas on per-
manent duty were, however, etitled and
are still entitled to store their personal
baggage at the Unit Headquarters/D2pot
Centre subject to conditions prescribed in
this respe:t.

(b) Does not arise in view of (a)
above.

MILITARY DECISION BETWEEN
INDIA AND CEYLON
1266. SHRI INDRAJIT GUPTA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether arrangements have recently
been made for military  liaison between
India and Ceylon ;

(b) il so, the nature and
such liaison ; and

purpose of

(¢) whetker this is meant to stimulate
formation of a regional security “bloc”
in the Indian Ocean ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) No, Sir.

(b) and (¢) : Do not arise.

IDLE CAPACITY OF LAND, LAPOUR
AND PLANT IN THE FOURTH PLAN

1267. SHRI LOBO PRABHU : Will
the PRIME MINISTER be pleased to
state :

(a) the idle capacity of land, labour
and plant, which has becn considered for
cemploymeat in the Fourth Plan ;

(b) whether Government have consi-
dercd employing idle labour on minimum
wages, on projects estimated accordingly
and taken up only whea idle labour and
contractors come forward ; and

(¢) if not, the rcason tlc eor ?

THE PRIME MINISTER, MINISTER

OF ATOMIC ENERGY AND
MINISTER OF PLANNING
(SHRIMATI INDIRA  GANDHI) :
(a)  While formulating  development

programmes for the Fourth Plan, empha-
sis is laid on fuller utilisation of human
and material resources.



117 Written Answers

(b) and *(c). Various developmental
schemes envisaged in the Fourth Plan are
expected to increase employment oppor-
tunities.

REePUBLIC DAY FOLK DANCES
SHOW FOR THE PRESS

1268. SHRI BHAGABAN DAS : Will
the MINISTER OF DEFENCE be pleas-
ed to state :

(a) whether it is a fact that a Press-
show for the folk dances from different
States in  connection with the Republic
Day C:lebration, 1969 was arranged by
Government at the National Stadium,
New Dclhi ;

(b) if so, whether it is also a fact that
only a negligib'e number of Pressmen
who attended the show were put to con-
siderable harassmeat due to the presence
of a very large number of complimentary
pass-holders and also poor management ;
and

(¢) the details of the Pressmen and the
complimentary pass-holders present on
the occasion ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) 1o
). A Press Previcew of Folk
D inces was held on 23rd January 1969 at
the Nuitional Stadium. Admission to
this show was regulated by passes, which
were issued to members of the Tableaux
& Folk Dances Committee (and their
wives/husbands), accrelited Correspon-
dents and Photographers (and their wives),
art critics, artists, cartoonists, some
members of the ecditorial staff of local
newspapers,  visiting journalists, photo-
graphers, etc.  Others present  included
lcaders of Folk Dance troupes, workers
connected with the organisation of Folk
Dances, etc. A largecnumber of Press-men
atiended the Show. Adequate seating
arrangemeats were made for Pressmen.
No instance of harassment has come to
notice, nor has any complaint been recciv-
el about it.

BILATERAL TALKS ON COMMON-
WEALTH IMMIGRATION TO U K.
1269. SHRI D. N. PATODIA : Will

the Minister of EXTERNAL AFFAIRS,
be pleased to state :
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(a) whether it is a fact that the British
Prime Minister has recently announced
that a series of bilateral talks will be
held to consider the question of Com-
monwealth immigration to U.K. ; and

(b) whether the Government of India
have beex apprisel of the same and
whether the time and veaue of the talks
have been finalised ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) ;
(a) British Prime Minister, Mr. Harold
Wilson while making a statcment in the
House of Commons on the 2Ist January,
1969, said that the British Government
proposed to seek bilateral discussions with
commonwealth  countries  most  closely
concerned on the question of common-
wealth immigration to U.K.

(b) No, Sir.
CONSTRUCTION OF A CYCLOTRON
IN CALCUTTA

1270. SHRI SHIVA CHANDRA JHA:
Will the PRIME MINISTER be pleased
to state :

(a) whether it is a fact that the Bhabha
Atomic Reseirch Centre is constructing
a Cyclotron in Calcutta ;

(b) if s0, the total amount of money
that would be spznt on its construction ;
and

(¢) whe'her there is any foreign colla-
boration in it and if so, on what condi-
tions ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) :

(a) Yes, Sir. The Department of
Atomic Enaergy is setting up a Variable
Eacrgy Cyclotron in Culcutta.

(b) The project is est mated to cost
Rs. 5 crores approximately.

(¢) The Cyclotron will be constructed
indigeaously without any foreign collabo-
ration. However, certain components
will have to be imported.

INVITATION CARDS FOR REPUBLIC
DAY, 1969 CELEBRATION

1271. SHRI SHIVA CHANDRA JHA:
Will the Minister of DEFENCE be
pleased to state :
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(a) whether it is a fact that thee was
a mismanagemeit in the issue of passes
for visitors in the Re)ublic Dy Cele-
bratioa i1 New D:lhi o1 the 26th Janu-
ary, 1969 ;

(b) if so, the reisons th:refor ; and

(c) il not, how many passes we'e
issuel by the Ministry, how much money
was spent for the celebration work in 1969
vis-a-vis 1968 and 1967 ?

THE MINISTER OF DEFENCE
SHR1 SWARAN SINGH): (a) No,

Sir.
(b) Does not arise.

(c) Invitation cards for about 68,000
seats (excluding enclosure; inteaded for
the staff of the Ceatral Public Works
Department, the Police, Junior Commis-
sioned Olficers/ Other Ranks of the
Services, organiced groups of children
and State contingents, admission to which
was by Admit cards) we'e issucl for the
Republic Day Parade 1969.

The expenditure incurred by the Central
Government (except Commercial Depart-
ments) on the Republic Dy Celebrations
in Dclhi in 1967 and 1968 was approxi-
mately Rs. 9,24,000/- and Rs. 11,82,000/-
respectively. Accounts for the Republic
Day Celcbrations 1969 have not yct been
finalised and a statement showing the
expenditure incurred will be laid down
on the Table of the House after the
accounts have been finalised.
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A.LR. News about the late Shri C.N.
Annadurai

1274. SHRI MANGALATHUMADAM :

SHRI K.P. SINGH DEO :
DR. KARNI SINGH :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to

state @

(a) whether his attention has been
drawn to a News Bulle'in of the All
India Radio on the 30:h January, 1969
about Shri C, N. Annadurai, Chief Minis-
ter, Madras, that he was dead and subsc-
quently another bulletin said that he was
alive ;

(b) considering the vast importance of
such news and its repurcussions whether
Government have issued any directive
to the All India Radio to avoid such
occurences ; and

(c) whether any enquiry has been held
on the incident of 30th January, 1967 and
if so, the result thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1.LK. GUJRAL) : (a) Yes, Sir.

(b) and (c) : Full enquiry has been
mace. The news was based on a report
filed by the Press Trust of India, which
it later withdrew. All India Radio
immediately corrected the news by inter-
rupting its programme.
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Aid fcr Mur'pur Diary

1275. SHRI M. MEGHACHNDRA :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the Government of Mani-
pur reccommended for the grant of finan-
cial aid to the tune of Rs. 2 lakhs for a
local daily of Mahipur which has, as its
daily features 709/ or more, advertisement
and less than 309, news features including
editorial ;

(b) if so, the reason for the financial
help and the nature of the recommenda-
tion for grant of aid ; and

(c) whether the said newsparer is so
registered to have rearly 709/ as advertisc-
ment and whether the registrar of News-
papers allows this kind of publication as
rewspaper afier recessary verification ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION &
BROADCASTING AND IN THE DE-
PARTMENRT OF COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL)
(a) Yes, Sir. The Government of
Manipur recommended a loan of Rs, 2
lakhs to  Prajatantra, a daily published
from Imphal.

(b) According to the Editor of the
paper, it was facing a financial crisis
which stood in the way of increasing its
size and circulation. The Union Terri-
tory's 1ecommendation for grant of loan
was on the ground that the paper was
popular kecause of its independent nation-
alist character and good journalism but
lack of funds was impeding its develop-
mert. The Central Government has
not granted loan to any newspaper.

(c) The facts mention in (a) and (b)
are under verification. Great care is,
however, taken for equitable distribution
of government advertisement among r.ews-
papers so that no ore paper reccives a
disproportionate share. The Registrar
verifies every paper.

Pak-Nepil Trad: Through India

1276. SHRI P. K. SINGH DEO : Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :



123 Written Answers

(a) whether Government are aware
that Pakistan and Nepal propose to trade
through the Radhikapur Railway Station
connecting India and East Pakistan and
that a survey was conducted by a Nepalese
team recently for the purpose ;

(b) if so, whether trade betwcen Pakis-
tan and Nepal through the said route is
in any way detrimental to India’s security
or is likely to open another channel for
smuggling of goods into India; and

(c) if so, the reaction of Government
in regard thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Facilities were given for Nepalcse
exports to Pakistan through Radhikapur
Railway Station, though these fucilities
were not availed, as far as thc Govern-
ment is aware. However, similar faci-
lities have not been givea to Pakistan.

In September 1968, a team from Nepal
visited East Pakistan to survey the ex-
port possibilities.

(b) and (¢). Do not arise.
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Appointment of scparate head «f H. A. L.
Bangalore, Kanpur and M.1.G.
Complex

1279. SHRI LOBO PRABHU : Will
the Minister of DEFENCE te pleased to
state :

(a) the extra cost for appeinting sepa-
rate heads to the Hindustan Aeronautics
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Limited at Banglore, Kanpur and the
MIG Complex;

(b) whether co-ordination will be lost
after being restricted only to the Board
of Directors and its Chairman as a result
of separate heads; and

(¢) if so, how Government propose to
ensure proper coordination ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L. N MISHRA) : (a) In the
case of Kanpur and Banglore Divi-
sions no extra expenditure is involved.
The Kanpur Division will continue to be
heaced by a General Manager as hitherto,
In the case of Banglore Division, the
existing post of General Manager will be
only re-designated as Managing Director.
In the case of MIG Complex, the expen-
diture in respect of the Managing Director
and his establishment for 1969-70 is esti-
mated at Rs. 7.40 lakhs on revenue
account and Rs. 1.60 lakhs on capital
acount. The capital expenditure is mainly
for office equipment, furniture, transport,
minor works, etc.

(b) and (c) . In working out the scheme
of reorganization, the need for proper co-
ordination has been fully kept in view
and this will be adequately secured by
the whole time Chairman,

Extension of Service to Chicfs to Staff

1280. SHRI LOBO PRABHU : Will
the Minister of DEFENCE be pleased to
refer to the reply given to Unstarred
Question No. 6775 on the 30th August,
1968 and state :

(a) whether extensions of service are
being given to the three Chiefs of Staff ;

(b) if so, whether the extensions are
being given because other officers are not
yet ripe to handle the posts or be:ause
the retiring officers are of outstanding
merit;

(c) the basis for presumption that
other officers will become ripe after the
period of extension of the preseat incum-
bents;

(d) whether Governmeat have received
any representations from the officers who
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are due for promotion and will not get it
because of the extension being given to
tke retiring officers; and

(¢) if so, the action taken by Govern-
ment thereon ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Air
Chief Marshal  Arjan Singh, Chief
of the Air Staff, has bteen given an
extension of tenure by six months with
effect from 16-1-1969 to 15-7-1969. No de-
cisions have been taken so far in respect of
the Chief of the Army Staff and the Chief
of the Naval Staff whether or not they
should be granted extension of service.

(b) The extension has been granted to
the Chief of the Air Staff in view of his
high grade performance in that capacity.

(¢) Dces not arise.

(d) No such represention has been
received.

(e) Deces not arise.
High power Transmitter for Kerala

1281. SHRI E. R. NAYANAR : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are aware
that State Information Ministers, Sourthern
Zone Confrence which was held in Hydera
Bad in the first week of January last has
recommende:d that High Power Transmitter
station of All India Radio should be
erccicd in Kerala without any delay; and

(b) if so, the steps Government have
taken in this matter till now ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICATINS
(SHRI1 1. K. GUJRAL) : (a) Yes, Sir.

(b) Site for the transmitter near Allep-
pey has been acquited. Equipment for the
transmitter and studios has been procured
and will be installed whea the buildings,
already sanctioned, are ready.
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Procedure for the Sclection of Officers

for grant of S. S. R. C. (Tech.) and
P. C. (Tech.)

1283, SHRI S.M. BANERIJEE : Will
the Minisier of DEFNCE be pleased
to state :

(a) the procedure of Government in
selecting officers for grant of SSRC
(Tech.) and PC (Tech.) in 1963 and 1964
for the Army;

(b) whether it is a fact that some
officers who weie selected for SSRC due
to their failure in final yeir Engineering
degiec, got Permanent Commission;

(¢) whether it is also a fact that be-
caure of lack cof uniform policy, the
Universities which condense! their degree
Engineering courses on the call of Govern-
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ment to provide more Engineers, were the
sufferers; and '

(d) the steps being taken by Govern-
ment to provide pecrmanent Commission to
those young officers who are due to com-
ple‘e their period of agreement ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Grant of
PRC (Technical) was suspended in 1963
and reintroduce in  196S. Grant
of SSRC (Technical) was introduced
for the first time in 1963  and
suspended from 1964, Candidates within
the prescribed age limits  possessing
Engineering degrees or cquivalent qualifi-
cations were called up for interview by
Services Selection Boards and those who
qualiried were medically examined. A
final list of qualified and medically fit
candidates was then drawn up and persons
were detailed for pre-commission training
for PRC (Technical) or for SSRC (Tech.)
as the casc may te in order of merit to
the extent vacancies were available.
During the precommission training, they
were  given  provisional SSRC. There
was also provision for sclection of engi-
neering students under the University
Entry Schemc. They were granted pro-
visional SSRC cven while studying in the
final year class but they were not admitted
for pre-commission training until after
theyhad passed their final year eagincer-
ing examination.

(b) No, Sir. No ore who failed in the
final year Engincering degrec cxamination
was admitted to the pre-commission
training coursc and there‘ore the question
of the grant of PRC to such a candidate
did net arice.

(c) Tt is not a tact that Universities
were asked to condence their engincering
degre: courses. The Co-ordinating Com-
mittee of the All India Council for Tech-
nical Education at a speciai meeting in
January, 1963, following the declaration
of Emergeicy, recommended, imer-alia,
accelerated  training  of  students in
the final and pre-final  years of
S-year integrated course by reducing
the vacations and holding the examina-
tions earlier in the case of sclected
well-developed institutions. The recom-
mendations were accepte i by the Ceatral
Government and communicated to the
State Governmeats and Universities.
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(d) SSC (Tech.) officrs who are eligible
and are willing to be considered for the
grant of Permanent Commissions are
being interviewe] by the Services Sele:-
tion Boards in accordance with the rules
on the subject. Those candidates who are
placed in acceptable category for grant of
PC arc granted PC, if they are otherwise
fit.

T. V. Satellite S tation

1284, SHRI BENI SHANKER
SHARMA :
SHRI D. C. SHARMA :
SHRI HARDAYAL DEVGUN :
SHRI RANJIT SINGH :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(1) whether it is proposed to arrange
T. V. re'ays from other countries after
the statellite over the Indian Ocean and
the receiving station at Arvi in Maha-
rashtra becomes operative ;

(b) whether the proposal has been
finalised ; and

(c) if so, the stage at which the matter
stands at present ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS:
(SHRI 1. K. GUIJRAL) : (a) and
(b). No, Sir. There is no  such
proposal at present.  The possibility
of arranging international 1elays of T.V.
programmes through the Arvi Earth
Station is, however, recognised. This can
be considered only when a T.V, Station is
set up at Bombay.

(c¢) Does not arise.

Situation in Nagaland

1285. SHRI VALMIKI CHOU-
DHARY : Will the Minister of EX-
TERNAL AFFAIRS te plcased to state :

(a) whether the recent General Elec-
tions in Nagaland has conclusively shown
the growing popularity of Democratic
institutions amongst the people in Naga-
land and total lack of popular support
to the hostiles ;

(b) if so, whether in view of thewe
conclusions, Government have reviewel
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their  policy towards the Naga
problem and decided to end the state of
ceasefire and to bring the law and order
situation there and the administration set
up to handle it, at par with that in other
State ;

(c) il not the reasons therefor ; and

(d) whether Government have also
reconsidered the question of continuance
of Nagaland affairs under the Ministry of
External Affairs and decided to transfer
the subject to Home Ministry, if not the
reasons therefor ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) By & large yes, Sir.

(b) and (c). The sitution in Nagaland
is kept constantly under review. The
present trend is encouraging but it does
not yet justifly an immediate relaxation
of the measures which have brought about
an improvement in the situation.

The State Government in Nagaland,
like other State Governments, are prima-
rily for law and order in the State. The
constitution confers, in addition, special
responsibility on the Governor of Naga-
land for law and order, for so long as
in his opinion internal disturbances con-
tinue in Nagaland. This special res-
poasibility can cease only when the situa-
tion returns to normal.

The Security Forces in Nagaland are
in aid of the civil administration. The
Agreement on Suspeasion of Operations
does not deter the Security Forces from
taking any legitimate action for the
maintenance of law and order and for
dealing with breaches of the Agreement
on Suspension of Operations, The im-
portation of arms by the Underground
Nagas is a clear breech of the Agreement
and the Security Forces have been seeking
out and destroying the hide-outs of Un-
derground Nagas where such imported
arms are kept.

(d) The Government of Nagaland deal
direct with all the Ministries of the
Government of India, in the same way
as other State Governments do. The ros-
ponsibility of the Ministry of External
Affairs for matters relating to Nagaland
is derived from the understanding reached
with the Naga lJeiders fn 1960. The
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question of transfer of this responsi-
bility to the Home Ministry is proposed
to be discussed with the new Government
of Naga'and.

Expansion of Dhuvaran Pro ject
in Gujarat

1286. SHRI VIRENDRAKUMAR
SHAH : Will the PRIME MINISTER be
pleased to state :

(a) whether it is a fact that the Plann-
ing Commission has now raised some
objections in connection with the release
of foreign exchange of Rupces Eighteen
crores for the propoted cxpansion of
Dhuvaran Project in Gujarat State, which
is approved by the Central Cabinet after
due deliberations and long delays ;

(b) if so, the details of the objections
raised by the Planning Commission ;

(c) the role and functions of the
Planning Commission in taking a final
decision on indivi dual projects ; and

(d) whether the Planning Commission
or the Central Cabinet is the final and
supreme authority in deciding individual
projects like this ?

THE PRIME MINISTER, MINISTFR

OF ATOMIC ENERGY AND
MINISTER OF PLANNING (SHRI-
MATI INDRA GANDHI) : (a) No,

Sir.
(b) Docs not arise.

(c) and (d4). Tt is the function of the
Pianning Commission to advise Govern-
ment in regard to o such projects, in all
their aspects, and in the light of the
ovcrall Plans,  Itis for Government to
take final decisions with due regard to
the Planning Commission’s advice.

a garg a3
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Use of Polyethylene Oxide by the
Indian Navy

1288. SHRI N. K. SOMANI : will the
MINISTER OF DEFENCE be pleased
to statc :

(a) whether Government's  attention
has been drawn to a new versatile chemi-
cal compound of polyethylene oxide which
reduces fuel consumption of ships by
15 per cent and incrcases the speed

(b) whether the lubricating effect of
such longchain polymers has been studied
in any of the Indian Laboratories ; and

(c) whether any experimental tests
have been carriecd out by the Indian
Navy for the use of this compound and
if not, what is the futurc programme in
this field ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) Very recently informa-
tion has been reccieved about the use
polyethelene oxide reducing drag on ships
and thereby resulting in saving of fucl
consumption and increase of speed.

(b) and (c). This has not been studied
so far but work on this will be taken up
very soon.

fwdw ¥ wreata wafaal w1 AR
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National Service for Commercial
Broadcast

1291. SHRI S. K. TAPURIAH : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether a National Service for
Commercial Advertising has been under
Government’s consideration lately ; and

(b) if so, the details of the proposals
in this regard and Governmeat's decision
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL) : (a) No. Sir.

(b) Docs not arise.
12 hrs.

Papers laid on the Table
PAPERS UNDER COMPANIES ACT

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMAT]
INDIRA GANDHI) : I beg to
lay on the Table a copy each of the
following papers under sub-section (1)
of section 619A of the Companies Act,
1956 :-
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Revocation of President’s Rule in U.P.

(1) Review by the Government on
the working of the Electronics Corpora-
tion of India Limited, Hyderabad for
the year 1967-68.

(2) Annual Report of the Elcctronics
Corporation of India Limited, Hydera-
bad for the year 1967-68, along with the
Audited Accounts and thc comments of
the Comptroller and Auditor General
théreon. [Plau'd in Library See  No.
LT-134/69]

NoTiFiIcATION UNDER EMPLOYEES'
PROVIDENT FUNDS

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI S. C. JAMIR) : On behalf of
Shri Hathi, I beg to lay on the Table a
copy ol the Employce’s Provident Funds
(Ninth  Amendment)  Scheme, 1968,
published in Notification No. G.S.R. 48
in Gazette of India dated the 11th January,
1969, under sub-section (2) of section 7 of
the Employces Provident Funds Act,
1952. [P/m'wl in Library See No. LT-
135/69]

STATEMENT ON DROUGHT
CONDITIONS

THE MINISTER OF PARLIA-
MENTRY AFFAIRS AND TRANS-
PORT (SHRI RAGHU RAMAIAH) :
On behalf of  Shri Jagjiwan
Ram, 1 beg to  lay on the
Table a statement (Hindi and English
versions) on the drought conditions
prevailing in parts of the country.
[le'rd in Library, Sce No. LT-136/69]

ANNUAL REPORT OF RI'GISTRAR OF
NEWSPAPERS

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND THE
DEPARTMENT OF COMMUNICA-
TIONS SHRI (I. K. GUJRAL) : 1 beg
to lay on the Table a copy of
the Annual Rcport (Part II) of
the Recgistrar of Ncwspapers for India
on Press in India for thc year 1967
[P/accd in Library Sce No, LT-1 37/69]

J. C. Report etc. on Bills
12.02 hrs. '

REVOCATION OF PROCLAMATION IN
RELATION To UTTAR PRADESH

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : I beg to lay
on the Table a copy of the Proclamation
issu:d by the President on the 26th Febru-
ary, 1969 revoking the Proclamation issued
by him on the 25th Fcbruary, 1968, as
varizd by Proclamation dated thc 15th
April, 1968, in rclation to the Statc of
Uttar Pradesh, published in Notification
No. G.S.R. 502 (English version) and
G .S.R. 503 (Hindi version) in Gazette
of India dated the 26th Fcbruary, 1969,
under clause (3) of article 356 of the
Constitution. [Pld(‘(‘(l in Library, Sce No,
LT-138/69]

COMMITTEE ON PRIVATE MEMBERS
BILLS AND RESOLUTIONS

ForTY FOURTH REPORT

SHRI KHADILKAR (Khed) : 1
beg to present the Forty-fourth Report
of the Committec on Privatec Mcmbers®
Bills and Resolutions.

CONTRACT LABOUR REGULATION
AND ABOLITION BILL

(i) REPORT OF JoINT COMMITTEE

SHRI K. N. PANDEY (Padra-
una) : I beg to present the Report
of the Joint Committec on the Bill to
regulate thc cmployment of contract
labour in certain  establishments and to
provide for its abolition in certain
circumstances and for matters connected
therewith,

(ii) EVIDENCE BEFORE JOINT
COMMITTEE
SHRI K.N. PANDEY: I beg to

lay on the Tablc a copy of the cvidence
given b2fore the Joint Committce on the
Bill to rcgulatc the employm:nt of
contract labour in certain establishments
and to provide for its abolition 1n
certain circumstances and for matters
connected thercwith.

(iii) STUDY NOTES OF STUDY
GROUPS OF JOINT COMMITTEE
SHRI K.N. PANDEY I beg to

lay on the Table a copy of the Study
Notes on the visits undertaken by the
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Study Groups of the Joint Committee on
the Bill to regulate the employmsnt of
contract labour in certain establishments
and to provide for its abolition in certain
circumstances and for matters  connected
therewith.

MONOPOLIES AND RESTRICTIVE
TRADE PRACTICES BILL

(i) REPORT OF JOINT COMMITTEE

SHRI S. C. SAMANTA (Tamluk) :
I beg to lay on the Table a copy of the
Report of the Joint Committee on the
Bill to provide that the operation of the
economic system docs not result in the
concentration of economic power to the
common dctriment, for the control of
monopolics, for the prohibition of
monopolistic and restrictive trade prac-
tices and for matters connected therewith
or incidental thereto. -

(ii)  Evidence before Joint Committee

SHRI S.C. SAMANTA : 1 begto
lay on the Table a copy of the cvidence
given before the Joint Committee on the
Bill to provide that the opcration of
the cconomic system  does not result in
the concentration of c¢cconomic power to
the common dctriment, for the control
of monopolics, for thc prohibition of
monopolistic and restrictive trade prac-
tices and for matters connected therewith
or incidental thereto.
12.04 hrs.

STATEMENT RE : STRIKE BY UP
DEGREE COLLEGE TEACHERS
Mr. SPEAKER Now, the Hon.

Minister of Education. He may lay the
statcment on the Table of the House.
THE MINISTER OF EDUCATION

AND YOUTH SERVICES (DR.
V.K.R.V. RAO) : May I just say onc
word ?

Mr. SPEAKER : He may lay the
siatement on the table of the House.

Dr. VK.R.V. RAO: 1 beg to lay
on the Table a statement regarding the
strike by UP Degree College tcachers.
[Placed in Library. See No. LT.140/69']

SHRI S. M. BANERIJEE (Kanpur) :
Let him read out the statement. The
strike is going on. So, let him make
the statement here.

Mr. SPEAKER : Now, next item.
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BUSINESS ADVISORY COMMITTEE
TWENTY NINTH REPORT

THE MINISTER OF PARLIA-
MENTRY AFFAIRS AND SHIP-
PING AND TRANSPORT (SHRI
RAGHU RAMAIAH) : I beg to move

“That this House do agree with the
Twenty-ninth Report of the Business Ad-
visory Committee presented to the House
on the 25th February, 1969.""

MR. SPEAKER : The question is :

““That this House do agree with the
Twenty-Ninth Report of the Business
Advisory Committee presented to the
Housc ou the 25th February, 1969.°

The motion was adopted
12.05 Hrs.

RE : TEACHER'S STRIKE IN UP

SHRI S. M. BANERIJEE (Kanpur) :
About that particular statement.

MR. SPEAKER : The hon. Mcmber
wanted only a statement, and I have got
the statement laid on the Table. If he
wants a discussion now, I am not pre-
pared to allow it.

SHRI S. M. BANERIJEE : We¢ want a
discussion on that.

MR. SPEAKER : Whatever it is, it
cannot be taken up now.

Wt mg fem@  (FiR) : semw
HEIRY, WX WA #1 I At fram
¥T TA I AFAIT UGS F & s &
AT 39 WY AT IAFT T AT &Y
FTH T |

MR. SPEAKER : That is a separate
thing. I am not going to commit now
on that.

12.05} Hrs.

MOTION OF THANKS ON THE

PRESIDENT'S ADDRESS—Contd,

MR. SPEAKER : The House will now
take up further consideration of the
following motion moved by Shrimati
Sushila Rohtgi and seconded by Shri
Dasaratha Rama Reddy on the 20th, Feb-
rurary, 1969, namely :—

““That an Address be preseated to the
President in the following terms :

“That the Mcmbers of Lok Sabha
assemblcd in this Session are deeply

greatful (o the President for the Address
which he has been pleased to deliver to
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[MR. SPEAKER]

both Houses of Parliam:nt asscmbled

together on the 17th February, 1969,
The hon. Prime Minister will now

reply to the debate.

st gERET FGAT (IHA) : JoqE
g, AT ¥ gH argr gua faam
a1 FF, IAH A FF 4T T 74T |

MR. SPEAKER : You were raising
the quorun qu:stior when everybody was
sp:aking, I gave a chance to others to
raise it when you were speaking. The
hon. Prime Minister.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDRA GANDHI) : Mr.  Speaker
Sir, in our m:thod of parliamentary
working, this d:bate is the annual occa-
sion to discuss the entire ficld of Govern-
ment’s organised activitizs as outlined
in the President’s Address. Some of
the significant and important points have
already been discussed at considerable
length in the debate on the motion of
no confidence, which wc had just a few
days ago. History may not rcpeat itself,
but his'orians do and so do parliamen-
tarians. So, somc of the points which 1
am going to mention will naturally not
be nobel, because the problems are the
samc and party attitudes arc also the
samc.

This time, the number of amendments
is even more than the total membership
of the Housc and thercfore, it will
obviously not be possible to deal with
them all.

SHRI NAMBIAR (TIRUCHIRA-
PALLI) ; That shows how much discon-
tent prevails in the country.

SHRIMATI INDRA GANDHI : The
major points which dominated the dis-
cussion naturally concern themscelves with
the improvements in agriculture and in-
dustry. I spoke on this only a few days
ago and in a few days, my collcague, the
Dcputy Prime Minister, will indicate the
steps which have been taken and which
contributed 1o the arresting of the price
spiral. The progress in the agricultural field
has been striking. I do not know if the
hon. members can deny the improvement
during 1967-68, which raised the national

incon: by 9.1 pzr cent over the previous
year. The ind:x of industrial produc-
tion for the first nine months of 1968
stands at 159.3, which is 5.6 per cent
highzr than the figure for the same p:-
riod in 1967.

st w3 ford (gM) : =7 wEE
F asg T |

st Al wIAE  (aad-afeo) ¢
faeg s &t oa stiws &

SHRIMATI INDRA GANDHI:
Surely our balancz of paymants is bctter
than it was last year. Our exports have
goac up and our imports have come
down. This is not guess-work, Ttis a
qusstion of facts. My hona. friend oppo-
site just now spoke of Indra Bhagvan.
I believe yesterday alvo some hon. mem-
ber said so. Nobody is denying that
a good monsoonr has made a world of
difference. At the samc timz, we cannot
deny that therc was a very serious
drought before that and that this drought
had very wid: repercussions in  all
spheres of national life, in  agriculture
as well as in industry.  There is no
doubt that the good monsoon has helped,
but Government was responsible, as the
hoa. member Shri Mahadeva  Prasad
remarked, for the new agricultural stra-
tegy, and it was the impact of thosc
new programmes which enabled many
of our farmer to takc full advantage of the
rains. The agricultural production did
go over even the peak rcached ecarlier
when the rains were normal.  As I have
said on previous occasions, it was the
will and hard work of the Indian pca-
sants which enabled them to reap this
rich harvest and it would not be fair to
ignore their contribution to it.

SHRI S. KUNDU (BALASORE) ;
Also our enginncrs and scientists were
responsible.

SHRIMATI INDIRA GANDHI :
Certainly. I am glad the hon. member
has reminded me. 1 have not forgotten
them. On previous occasions I have
mentioned that it was the hard work,
the p:rscverance, the imagination of our
scientists and our engineers and the
others involved in the various institutes,
in extension work and so on which made
this possible.
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No body claims that there are not some
areas of concern. Many hon. M:mbers
yesterday said that the Presid:nt had
painted a very rosy picture. But if you
read the Address carefully, you will find
that he has drawn attention to the areas
of concern or the areas where we are
not satisfied with developm:nt or which
pose very serious problems.

The President did point out are that the
demand for the products of some indust-
rics in the machine building scctor, for in
stance, continuss to be inadequate as
compared to capacity. We fully realise
this and I think my collcagucs who are
concerned with these ministries have also
drawn attention to the fact that there is
considerable  scopz for improvement
in managem:nt and other matters con-
cerning both public and private cnter-
priscs. Nong of this is denicd or sought
to be hidden or glossed over in any way.
Continuous efforts are being made to
reassess, to review and to improve the
situation,

As hon. M:mbers know, agriculture
has been accorded top priority in our
Plan and there is consensus on the need
cxtending irrigation to many parts of
the country. Mcntion has been made
of Rajasthan, of Telengana, of Rayala-
scema and so on. There are other areas
in north-Mysore, in Utter Pradesh, in
Bihar. Partically in every State there
arc arcas which are in need of irrigatian.
A high-power commission will go into
the nceds and programmes in the light
of the development which has been tak-
ing place in the past years.

Many times onc hears that although
it is twenty years since we are free,
people arc still poor, poverty is still there.
Obviously, Sir, there is poverty. I do not
know how anybody could have imagined
that poverty could possibly be wiped out
in a pcriod of twenty years (Interruptions),
No country of this size and population
with the problems which we faced has
done this (Interruptions). As 1 have
said on a previous accasion, the situa-
tion has improved in some respccts and
in other respccts becausc of increase in
population and other problems difficul-
ties remain.
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We are certainly not fully self-suffi-
cient yet. Some hon’ble Mcmber said
that we claim to be sclf-sufficient and
yet we are importing. We do not claim
to be fully self-sufficient but we do
claim that we arc going towards self-
sufficiency, and while we arc nearer self-
sufficiencey in whcat, we have some way
to go with regard to rice (Interruptions).
I am not yielding at all. Mention was
also made with regard to dry farming. We
are duply corscious of the arcas which
are still not covered by irrigation and pro-
gressive steps are being taken to extend to
them various agricultural practices.  New
varieties of seeds and other forms of
more intensified cultivation in  dry
areas are under way and rescarch work on
varictics of sceds suitable for dry arcas
is in progress.

There is also the quostion of flood
control. I am told the total arca liable
to floods is estimated at 16 million
hectares.

The average annual area affected by
floods from 1953 to 1967 was 6 million
hectares, of which the arca under
crops, was about 2 million hectares, At
the end of the Third Plan over 7,000
kilometres of new cmbankments have
been constructed, over 8,700 kilometres
of drainage channels have been cons-
tructed, 164 town protection schemes
were completed and over 4,500 villages
were raised above flood level. As a
result, nearly 5.2 million hectares of
land which was usually subjected to flood
damage has been given recasonable
protection and during the past three
years another onc million hectares have
been covered under the programme, mak-
ing a total of 6.2 million hectares.

The question of landreforms has come
up here many times.  There is lcgislation
for thc abolition of intermediarics, for
ceiling on holdings, sccurity of tcnure
and consolidation of holdings in most of
the States. Howcever, we arc  decply
aware of the nced for a comprehcnsive
look at the wholc problem and the need
for land reforms and I do sincercly hope
that every state will consider this matter.

As I said, we have plagued by flood
and drought simultancously in onc part
of the country or another. Thesc severe
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and serious problems have received prom-
pt attention of the government and help
has been given in whatever way possible.
I belisve a statement has been laid on
the Table on the drought situation in
various States and the steps taken to
tackle it.

For West B:ngal a total assitance of
Rs. 23.73 crores has been sanctioned of
which Rs. 17.50 crores has already been
released; as the asssitance is utilized more
is provided. Similarly, for Rajasthan
Rs. 8.96 crores has alrcady bcen agreed
to by C:ntral tcam. Then another team
of experts is likcly to visit the State next
month to rc-assess the situation and to
make further recommendations of the
nceds.

In this period the railways have provi-
d.d various concessions and facili‘ies and
have donc a trcmendous job in moving
food and fodd:r. Even today, under
various programmces, about 1. 25 lakhs of
p:rsoas, mostly children,  expectant
mothers and othcers are being fed  daily
and this number is expected to rise to
2.5 lakhs per day.

Arnoiher problem which is o.ae of great
concern 10 the government and the people
is that of uncmployment. The Fourth
Plan is rot an ivolated plan ; it addresses
itsell 1o all major national questions.
It is only through c¢co:iomic progress
that wc can solve the uncmployment
question, which is faced even by the
advanced countries today. Naturally,
we have special problems because of the
vast siz¢c and the rapidly growing popu-
lation of our country.

SHRI NAMBIAR : Despite
planning.

SHRIMATI INDIRA GANDHI : The
Planning Commission, as the hon. Mem-
bers know, has appointed an expert
committce which will make recommen-
dations on the various aspects regarding
employment, uncmployment and under-
employment, both in the rural and urban
areas, as alco on the methods of estimat-
ing the labour force and cmployment
potential. The rcport is expected by
the middlc of this ycar. This problem
must be tackled toth from short-term

family

point of vicw as well as long term point
of view, because the addition to the
labour force is faster than the growth of
work oprortunitics.

Employment in the organised sector
inccased from 12.1 millioa at the end
of 1960-61 (0 16.2 million at the end of
1965-66. It is a risc of about 34 per
cent and an annual average growth rate
of 6.8 per cent in the Third Plan period.

In various sectors, growth in the per-
centage of employment went up  appreci-
ably. 1In trade and commerce, it went
up by 112 per cent between 1961 and
1968 ; in power and supplics it went up
by 53.8 per cent ; in the manufacturing
sector it went up by 31 per cent ; in
agriculture and related sectors it went up
by 29.4 per cent. In the public sector
alonc  cmployment rosec  from 5.2
million in 1956 to ncarly twice that
figure, that is, t0o 9.8 million last ycar.
But no onc denies the problem. And
some aspects of it, such as the p:oblem
of the educated unemployed, specially of
engineers, is causing us immdiate and
grave concern.

Whether oac takes the question of
unemployment or the cqually important
problem of regional dispariiies, dis-
partics between once State and another or
within a State, 10 which som: hon.
Members have referred, the answer lies
in the approach of an integrated, com-
prehensive plan for the speediest possible
growth growth of the economy as a
whole.

The other day an hon. M:mbzr talked
of the problem of literacy. I belicve
that an amendment has also been moved
on this subject. This is an important
problem and we attach importance to
this.  We also realise that a great deal
has 0 be done and that much ground
still remains to be covered.  But it would
not be fair 1o overlook what has been
achicved in this ficld.

The number of literates in this country
has ncarly doubled in the first decade of
planncd  development, rising  from
55.3 million to 106 million. The most
significant fact, however, was that the
low percentage of 16.6 per cent rose to
24 per cent during this period, in spite of
the colossal increasc in population. More
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recent projections suggest that the current
percentage "is around 30 pcr cent and
figure of literates is 152 million or so.

t wares ear (faeelt waw).
tfimde foas &, ag @ oy |

SHRIMATI INDIRA GANDHI: 1
would like to say onc thing more which
is that although it is shamzful that illite-
racy remains - and [ am not making any
effort to hide it--

SHRI KANWAR LAL GUPTA : It
has increased.

SHRIMATI INDIRA GANDHI :...the
pcople’s awareness of problems and the
pcople’s understanding has greatly...

AN HON. MEMBER
wisdom.

SHRIMATI INDIRA GANDHI : 1
think, our pcople had the basic wisdom
but now it is a question of the actual
knowledge of certain matters, Whether
you go into the villages or anywhere else
you sce the change and e¢ven people who
are not able to recad and w.ite are very
much aware not only of their problems
but also of their nceds and what should
be done ; also, when they are helped, how
to use that help.  Their whole attitude
of resignation, apathy, helplessness is
changing.

SHRIS. KUNDU : It goxs to the

credit of the pcople and not of the
Government.

SHRIMATI INDIRA GANDHI : It
is certainly to the credit of the pcople
and I am saying so.

People’s

The qusstion of Harijans, Tribals and
other underpriviledged pceople is a matter

which is constantly before us. It is also
a very scrious problem.  Government
is certainly not indifferent. We have

had numerous debates on this matter.
Much has been done in the past ycars.
Very concentrated effort and programmes
are being undertaken to sce how this
situation can be improved.

SHRI NAMBIAR :

SHRIMATI INDIRA GANDHI : The
welfare of all these pcople is not only
an article of faith for us but also an
imperative necessity for the development
and progress of the country. A con-

Crocodile tears.
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sidcrable amount of work has been
done but it is nothing as compared to
what remains to be done. In many
ways the people who indulge in some
of the atrocitics which have taken place
or the attitudes of mind which they dis-
play arc similar to the race problem
which we sce in other places. There is a
feeling that some pcople are superior or
som: people are inferior. We all know
there is no such thing as a backward
caste and that if any group has been
backward, it is only becausc it has not
had the opportunity of cducation or
other knowledge and training which could
help it to go-ahcad.

The recent attacks upon the Harijans
wherever they may have taken place are
a blot on the wholc nation. Constitutional
safcguards do cxist. But we have not
bzeen able to change the hearts or the
meantal attitudes of many of our citizens.
This is where we must all join in creat-
ing the right sort of social climate.

We have already debated the question
of the Shiv S:na. All groups have con-
demned  such  acts, such  attitude and
such bodies in the strongest possible
terms.

SHRI S. M. KRISHNA (Maduya) :
Could you give any compensation to those
who have suffered ?

SHRIMATI INDIRA GANDHI
Government action alone in this is no
solution.  All partizs must join togcther
and put an end to the activities of such
organisations which can only result in
disrupting national unity and creating
hatred and bitter ness between one  Indian
and another.

We all listen to Acharyaji with great
respect.  He talked of law and order.
Of course, it is Government’s  responsi-
bility and Government cannot cvade that
responsibility. But all these are not
merely law and order problems.  Pcople
do get emotionally involved in issues and
emotions cannot always bc subducd by a
big stick. That is why all responsible
persons must comc to the conclusion
that no matter how strongly they fecl on
any specific issuc, thcy shall not indulge
in violence, they shall not allow other
people to indulge violence specially,
people with whom they may be allied on
other fronts.
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Acharyaji has also taken exception to
the word emotional integration. I am not
at all attached to this word. Provided
that all feel and act as Indians and are
willing to co-exist and be good neighbours
to other Indians recgardless of different
faiths, different languages, different cus-
toms, it does not matter what words are
used to describe our integration, or cven
if you want to change that word inte-
gration.

My hon. friend, Prof. Ranga referred
to the Integration Council. We cannot
always agree on all points and, indeed,
we differ very much with his party on
many points.

SHRI NAMBIAR : Now, you must
agree because coalition is coming.

SHRIMATI INDIRA GANDHI : Nor
can we cxpect quick results from such a
Council. But, I think it was remarkable
that so many different parties could sit
together and agree cven on some points,
I know that immediately wc did not
achicve the result which we would have
wished for. But this docs not mcan we
can give up. We must find the solutions.
I hope Prof. Ranga’s party and the S.S.P.
will reconsider thcir attitude, because
their staying away docs not help and, if
their voice is also heard, may be, it
would bc a little casier to implement our
decisions and to take along more of the
people with us on these issucs.

Several hon. Members have referred to
inter-State questions, river and border
disputes. The M.Ps of various parties
who represent Andhra Pradesh or who
represent Mysore have come to me and,
on earlicr occasions, the M.Ps from
Mabharashtra and other groups have also
been to me. It is agreed that the
Krishna-Godavari  question  should be
referred to arbitration. But some dectails
about jurisdiction, terms of reference and
so on are still being worked out.

A reference was also made to another
matter, that is, the Maharashtra border
dispute. This is an economic and poli-
tical matter which has acquired emo-
tional overtoncs. I cannot say much on
this occasions nor would it be right to
pre-judge the final outcome here.  But,
as I said earlier, we should emphasize
that the matter be approached by all

concerned in a cool and level-headed
manner, in a spirit of co-operation,
tolerance and givc-and-take.  Govern-
ment cannot yicld to pressure or ulti-
matums. We have to help cmotions to
cool down before lasting solutions can be
found to such very complex problems.
Some steps were contemplated soon after
the mid-term poll and I had hoped to
have talks with the two Chicf Ministers,
but then the events in Bombay intervened.
Whatever decision is taken, we must be
concerned about thc possible trial of
bitterncss which it may lcave behind. If
there is delay or il we are consulting
more pcople, it is merely to try and avoid
this trial of bittcrness and hatred  which
some of these problems leave behind...

SHRI R. K. AMIN (Dnandhuka) :
What about the Nurmada dispute ?

SHRIMATI INDIRA GANDHI : The
same applics to it also.

The basic point is that we must live
tog.ther. No State  can change its
geographical position and say, ‘I can
choose other ncighbours’. Since we
must live together, we have to find a
basis on which there can be good neigh-
bourly relations and solutions which will
help towards creating such a relationship.
The key to harmony is not imposition
but agreement,

Much was said on the results of the
mid-term poll. I have talked on this
earlicr and I have no intention of saying
much about it again. I would like to
welcome  the  Governments in West
B:ngal and Punjab. To these States we
shall give the fullest consideration and
co-operation.  We must at all times
realise that the whole is greater than
the part, and that the welfare and pros-
perity of the Indian people and the
nation should be the objective of all of
us, regardless of our party affiliations.
I hope that cach State Government,
regardless of what party or parties it
may be composed of, keeps in mind that,
while it is responsible for the governance
of one State, that State is only one part
of this great country, and it is our duty
in the Centre as well as in the States to
uphold and foster the unity of the
nation as well as any special identity of
the States. In fact, there is great need
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that whichever State a particular person
may be born in--I have said this b:fore,
but I would like to say again--hz should
be able to work and to prospar in any
other State.  All our far-sighted edu-
cationists have stresssd it as im»ortant
that India should bz one intellectual
entity just as it is one economic commo>n
market.  This is also the underlying
reason for having a unifixd judiciary and
unificd all-India services.  They really
represent an apparatus in the nature of a
joint partnership of the Union and the
States, and must b: preserved and fostered
as such...

SHRI NAMBIAR : We hate the uni-
fied burcaucracy. Bureaucracy must be
ended.

SHRIMATI INDIRA GANDHI :
We attach the young:r importance to the
problems of young p:ople. The younger
generation has new urg:s, new demands,
here as well as clsewhere in the world.
The problem is not m:rely one of jobs
or of security or insccurity although that
dozs exist; it ts a dusstion of a change
of outlook. N:w knowledg:, new oppor-
tunitics, new freedoms, are coming their
way. Contact with the outside world is
acro influcncing the siuation. They have
tremz>ndous energy--in fact, I would cven
say, there is an ‘explosion of energy’--
and they have a desire to forge new paths,
they then shall desire to grope towards a
futurec which as mecaning for them.

Governmcht are fully aware of these
factors, and wc want our Ministry of
Education to give speccial attention to
youth services and to think of follow-up
measures. But here too there is an arca
of governm-ental responsibility but an
equally large arca for professors, for
political leaders, for the non-political
elite, for parents and for the community
at larg: to share the responsibility and
to find ways of bridging this gencration
gap. Just as in som= of the border and
other disputes, all partics join on a
particular issus, this is somsthing in
which all of one gsneration are on one
side of the bridgs and thc younger
generation is on the other side of the
bridge. How to have a
better understanding of the problem is
something that we can work out...
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SHRI KANWAR LAL GUPTA: And
she stands between the two.

SHRIMATI INDIRA GANDHI:
I used to, but now as the hon. Member
can see, my hair is greying. Thisis a
matter which we must work together to
solve.

Many amsndments have been proposcd
seeking to draw attention to certain
alleged failures of foreign policy. I
believe  that the  policy which
we heve been pursuing during the last
two decades and more reprcsents a
national consensus. Its basic structure
has found widc acceptance in the country,

SHRI RANGA  (Srikakulam) :
Question.
SHRIMATI INDIRA GANDHI:

The Swatantra Party will certaninly
question it. This is to bc cxpected...

AN HON. MEMBER : Thc Jan Sangh
is also there.

SHRIMATI INDIRA GANGHI :
Yes, the Jan Sangh is also there.

I am sorry for having lcft you out.

In the light of changing circumstances
in the world, it has scrved our national
interests.

SHRI BAL RAJ MADHOK (South
Dalhi) : No.

SHRIMATI INDIRA GANDHI :
This is perhaps the rcason why there is
no attempt on the part of the Opposition
to elaboratc upon an altcrnative structure
of principles on which our forcign policy

could rest. The attack was more by
implication than in the nature of a
frontal one. There will probably be

occasions to go into the dctails of foreign
policy during this budget session. Howe-
ver, I should like to touch bricfly on
a subject which is naturally of decp
concem to us all. I refer to the question
of sccurity. On what dozs our seccurity
depend ?

SHRI ZULFIQUAR ALI
(Rampur) : Shri Swaran Singh).

SHRIMATI INDIRA GANDHI:
Obviously, no one can defend this huge
country with its 500 million people unless
the people themselves are ready and
willing to lay down their lives for the

KHAN
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defence of their Motherland. Our security,
therefore, depends in the first instance,
on the patriotism and the spirit of self-
sacrifice of the pcople as a whole.

SHRI RANGA : In spite of the
Government.

SHRIMATI INDIRA GANDHI :
The validity of this proposition cannot
be challenged. No nation can effectively
bear arms unless its citizens have the spirit
to bear arms. The second cssential clement
in our security is the industrial and
economic  strength of the country.
Without such strength, we will be conde-
mned to live on borrowed strength, and
this borrowing can be donc temporarily
but it cannot be a principle of forcign
policy. We have secen  that military
alliances had not succecded in guaran-
tecing  security. Even countrics covered
by military alliances today feel insccure.
Therc is a questioning of the principles
on which these alliances were brought
about at the height of the cold war.
Each country today rcalises that 1t must
build its own cconomic strength if it
wishes to safcguard its sccurity. This is
precisely what we  have been doing.
Finally, our sccurity depends on the
strength, the morale, the fighting effi-
ciency and the patriotism of our Armed
Forces. Let us not be diverted from the
prime nccessity of increasing the fighting
efficiency of our conventional  Armed
Forces.

This is what we have been endeavou-
ring t0 do.....e.oeeee....l (Interruptiony),

Therc was reference to nuclear power,
especially since it is possessed by one of
our next door neighbours. Let us not be
panicky about it ; let us not undermine
the growth of our cconomy by diverting
resources towards that end
(Interruptions).

AN HON. MEMBER : Atom Bomb
must be built by this country.

SHRIMATI INDIRA GANDHI :
1 should like to say somecthing about
the criticism that this country is isolated
and forlorn. Some hon. Members seem
to take delight in sclf-humiliation. The
fact however remains that our country
is held in high regard by thc world and
we continue to play our role in impor-
tant  international organizations and

forums. [ think it is only those who lack
confid:nc: either in thcmselves “or in the
couatry who indu'g: in d:nigrating the
country. If w: are fri:ndless, it would
b: interesting to h:ar from th: hon.
M:mbers which country they consider
doss have friends. The world situation
tod1y is in an extr:m:ly fluid s'atz.

SHRI RANGA : It has b:en.

SHRIMATI INDIRA GANDHI :
It has b:en; it is morc so now. At one
tim: countri:s had well-d:fined positions.
Today they do not. Today, many of
the alliancss have blurred and there
are many ncw factors which  have
arisen in all parts of the
world.  There is friction not only
b:tween one State and another but also
within almost cvery country. This is truz
not only of d:veloping countrics but even
of the so-called advanced countries.
Thercfore, I should ask the movers of
the various am'ndm-:nts to withdraw
them. My of the am:ndm:nts emnate
from the mistaken notion that the Presi-
dent’s Address should refer to cach and
every act of thc Government...(Interrup-
tions). It can oaly d:al with the general
outlook and the policy of the Govern-
m:nt. An objective rcading of the
Address should provide op'imism and
no: gloom. I should urge 0. the critics of
the Governm:nt to shed their chronic
pssimism and becom: coastructive parti-
cipants in working for the coatinu:d
progress and prosp:rity of our couatry. 1
am awarce that many gaps have to be
filled and many difficulties have to be
colved Many challenges have to be mot
and we have a loag way to go. But I am
comforted by the thought that we are on
the right path...(Interruptioas.)

AN HON. MEMBER : Qu:stioa.

SHRI NAMBIAR : You arc on a very
wrong path ; you should change it.

SHRIMATI INDIRA GANDHI : My
hon. friend would certainly like to sce a
change in our path and he would likc us
to go along his path. The hoa. fri'nds on
the other sid:, of the oppositior, would
like us to change our path and go in an
entircly opposite direction......((Interrup-
tions). The question today is this : At
a tim: when in different States there are
Governments with entirely different points
of view, the major question is how all
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of them® can stand togcther. Whcther
we can find areas of agrecment and
attempt to increase those arcas. We can-
not possibly agrec on all questions. 1 may
agrec on one point with Prof. Ranga and
on arother point with another party.
Still, we shall obviously have many
differences.  That is why we are in diffe-
rent partics, otherwise there would not be
<0 many parties. Therc would have been
just onc party.

SHRI RANGA : She has to be the
Prime Minister of a party.

SHRIMATI INDIRA GANDHI : 1
am ; I naturally belong to a party and 1
am alco committed to a particular pro-
grammc and a particular policy. We shall
follow that programme and that policy.
We have to follow a path, which may not
be fully aggreeable to hon, members  here
or fully agrecable to Hon. Members there
That by itsclf sktows that onc path is
trying to take the majority of the pcople
along, because it is finding disfavour with
thosc who arc at the two extremes. This
is the only way in which we can go ahcad
and work hard to solve our many pro-
blems and bring a better lifc to our
people. Therefore, 1 hope that the entire
Housc will support the Motion of Thanks
sident’s Address.

SHRI INDRAIJIT GUPTA (Alipur) :
Are you going to respect the verdict of
the ballot box and rcmove Mr. Dharma
Vira or not ? (Intcrruptions).

MR. SPEAKER : I cannot compcl any
particular point to be answered. I am
not preventing anybody from answering.
I have absolutcly no objection, but she is
not answering it. You will have another
opportunity.

Now, there arc about 558 amendments.
Hon. members may indicate the
numbers of amendmcents they want to
press and to be put scparately.

SHRI RANGA : We would like Nos.
544, 545, 546 and 558 to be put separately.

it sze fagrdt wrnda (awye):
g9 goiga demm 1o 13 &
FATIARA & |
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SHRI NATH PAI (Rajapur): We
would like to press Nos. 101 and 10S.

SHRI E. K. NAYANAR (Palghat) :
Nos. 395 to 411.

SHRI S. KUNDU : No. 107.

MR. SPEAKER : I wi!l now put Shri
Ranga’s amendments Nos. 544, 545, 546
and 558 to vote.

Amendments Nos. 544, 545, 546 and 558
were put and negatived.

MR. SPEAKER : 1 would like the
partics to tell me which of the amend-
ments they would like to press to a
division.

SHRI RANGA : On the main Motion
of Thanks wc want to go into a division
and all our respective amendments may
be put to a voice vote.

MR. SPEAKER ; I will put amend-
ments Nos. 1109 to the vote of the
House.

Amendments Nos, | 109 were put
and Negatived.

MR. SPEAKER : I shall now put all
other amendments to vote.

All the other amendments were
also put and negatived.

MR. SPEAKER : [ shall put the
Motion of Thanks to vote.

The question is :

“That an Address be presented to the
President in the following terms ;—

‘That the M:mbors of Lok Sabha
asscmbled in  this  S:ssion are deeply
grateful to the President for the Address
which hc has been pleased to deliver to
both Houses of Parliam:nt assmbled
togcther on the 17th February, 1969,

The Lok Sabha Divided :
AYES

Divisicn No, 2|
Achal Singh, Shri
Ahmd, Shri F.A.
Ankinecdu, Shri
Azad, Shri Bhagwat Jha
Babunath Singh, Shri
B1jaj, Shri Kamalnayan
Bajpai, Shri Shashibhushan
Barua, Shri Bedabrata
Barua, Shri R.

[12.57 hrs,
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Barupal, Shri P.L.
Basumatari, Shri

Besra, Shri S. C.

Bhagat, Shri B. R.
Bhagavati, Shri

Bhakt Darshan, Shri
Bhandare, Shri R. D.
Bhanu Prakash Singh, Shri
Bhargava, Shri B.N.
Bhattacharyva, Shri C. K.
Bhola Nath, Shri

Bist, Shri J. B. S.

Bohra, Shri Onkarlal
Chanda, Shri Anil K.

Chatterji, Shri Krishna Kumar

Chaturvedi, Shri R, L.

Chaudhary, Shri Nitiraj Singh

Chavan, Shri D. R.
Chavan, Shri Y. B.
Choudhary, Shri Valmiki
Damani, Shri S. R,
Das, Shri N. T.

Desai, Shri Morarji
Dhillon, Shri G. S.
Dhuleshwar Mecna, Shri
Dincsh Singh, Shri
Dixit, Shri G. C.
Gajraj Singh Rao, Shri
Gandhi, Shrimati Indira
Ganesh, Shri K. R.
Ganga Devi, Shrimati
Girja Kumari, Shrimati
Govind Das, Dr.
Gupta, Shri Lakhan Lal
Hanumanthaiya, Shri
Hari Krishna, Shri
Hazarika, Shri J.N.
Hcem Raj, Shri
Himatsingka, Shri
Igbal Singh, Shri
Jadhav, Shri V. N.
Jagjiwan Ram, Shri
Jamir, Shri S. C.
Kamala Kumari, Kumari
Karan Singh, Dr.
Katham, Shri B. N.
Kesri, Shri Sitaram
Khan, Shri M. A.
Khanna, Shri P. K.
Kinder Lal, Shri
Kripalani, Shri J. B.
Kureel, Shri B. N.
Kushok Bakula, Shri
Lalit Sen, Shri

Laskar, Shri N. R.
Mahadeva Prasad, Dr.

Mahida, Shri Narendra Singh
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Mandal, Dr. P.
Marandi, Shri

Masuria Din, Shri
Mchta, Shri Asoka
M:hta, Shri P. M.
M:non, Shri Govinda
Mishra, Shri Bibhuti
Mohinder Kaur, Shrimati
Murti, Shri M. S.
Naghnoor, Shri M. N.
Naidu, Shri Chengalraya
Nanda, Shri

Nayar, Dr. Sushila
Pahadia, Shri

Pal choudhuri, Shrimati Ila

Pandey, Shri K. N.

Panigrahi, Shri Chintamani

Pant, Shri K.C.

Paokai Haokip, Shri
Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri
Patel, Shri Manubhai
Patel, Shri N. N.
Patil, Shri A. V,

Patil, Shri S. D.
Pradhani, Shri K.
Pramanik, Shri J. N.
Prasad, Shri Y. A.
Qureshi, Shri Shaffi
Radhabai, Shrimati B.
Raghu Ramaiah, Shri
Raj Deo Singh, Shri
Rajani Gandha, Kumari
Raju, Dr. D. S.

Ram, Shri T.

Ram Dhan, Shri

Ram Dhani Das, Shri
Ram Subhag Singh, Dr.
Ram Swarup, Shri

Ramshekhar Prasad Singh, Shri

Rana, Shri M. B.
Randhir Singh, Shri
Rane, Shri

Rao, Shri Jaganath

Rao, Shri K. Naray ana
Rao, Shri Muthyal

Rao, Shri Thirumala
Rao, Dr. V. K. R. V.
Raut, Shri Bhola

Reddy, Shri P. Antony
Rcddy, Shrimati Sudha V.
Rohatgi, Shrimati Sushila
Roy, Shrimati Uma
Saigal, Shri A, S.
Saleem, Shri M. Y.

Sambasivam, Shri
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Sanji Rupji, Shri

Sarma, Shri A. T.

Savitri Shyam, Shrimati
Sen, Shri Dwaipayan
Szthi, Shri P. C.

Shah, Shri Shantilal
Shambhu Nath, Shri
Shankaranand, Shri
Sharma, Shri Nawal Kishore
Shastri, Shri B. N.

Sheo Nnarain, Shri

Sheth, Shri T. M.

Shinde, Shri Annasahib
Shiv Chandika Prasad, Shri
Shukla, Shri Vidya Charan
Siddeshwar Prasad, Shri
Singh, Shri D. V.

Sinha, Shri Mudrika
Sinha, Shri R. K.

Snatak, Shri Nar Deo
Solanki, Shri S. M.
Sonar, Dr. A. G.
Sudarsanam, Shri M.
Surendra Pal Singh, Shri
Sursingh, Shri

Swaran Singh, Shri
Tarodckar, Shri V. B.
Tiwary, Shri D. N.
Tiwary, Shri K. N.

Tula Ram, Shri

Uikey, Shri M. G.

Ulaka, Shri Ramchandra
Venkatasubbaiah, Shri P.
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadav, Shr1 Chandra Jeet

NOES

Abraham, Shri K. M.
Amat, Shri D.

Amin, Shri R. K.
Anbazhagan, Shri
Ayarwal, Shri Ram Singh
Bancrjee, Shri S. M.
Barua, Shri Hem

Bzrwa, Shri Onkar Lal
Bhadoria, Shri Arjun Singh
Bhagaban Das, Shri
Bharat Singh, Shri

Brij Bhushan Lal, Shri
Brijendra Siugh, Shri
Chakrapani, Shri C. K.
Chandra Shekhar Singh, Shri
Chittybabu, Shri C.

Deo, Shri P. K.

Devgun, Shri Hardayal
Digvijai Nath, Shri
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Durairasu, Shri

Esthose, Shri P. P.
Fernandes, Shri Gcorge
Girraj Saran Singh, Shri
Goel, Shri Shri Chand
Gopalan, Shri P.
Goundecr, Shri Muthu
Gowd, Shri Gadilingana
Gowda, Shri M. H.
Gowder, Shri Nanja
Gupta, Shri Indrajit
Gupta, Shri Kanwar Lal
Janardhanan, Shri C.
Jha, Shri S.C.

Joshi, Shri S. M.
Kachwai, Shri Hukam Chand
Kalita, Shri Dhireswar
Kamaianathan, Shri
Kameshwar Singh, Shri
Khan, Shri Ghayoor Ali
Khan, Shri Latafat Ali
Khan, Shri Zulfiquar Ali
Kirutinan, Shri

Kisku, Shri A. K.
Kothari, Shri S. S.
Krishna, Shri S, M.
Krishnamoorthi, Shri V.
Kuchclar, Shri G.
Kundu, Shri S.
Kushwah, Shti Y. S.
Lakkappa, Shri K.
Lobo Prabhu, Shri
Madhok, Shri Bal Ra)
Maiti, Shri S. N.

Majhi, Shri M.
Mangalathumadom, Shri
Mar.oharan, Shri

Maran, Shri Murasoli
Mayavan, Shri

Mecena, Shri Mcetha Lal
Mcnon, Shri Vishwanatha
Molahu Prasad, Shri
Naik, Shri R. V.

Nair, Shri Vasudevan
Nambiar, Shri

Nath Pai, Shri

Nayanar, Shri E. K.
Nihal Singh, Shri
Pandcy, Shri Sarjoo
Parmar, Shri D. R.
Patel, Shri J. H.

Patil, Shri N. R.
Patodia, Shri D. N.
Puri, Dr. Surya Prakash
Rajaram, Shri

Ram Charan, Shri

Ram Singh, Shri
Ramamoorthy, Shri 8. P.
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Ramani, Shri K.

Ranga, Shri

Roy, Shri Chittaranjan
Saboo, Shri Shri Gopal
Samanta, Shri S. C.

Satya Narain Singh, Shri
Sen, Shri Deven

Sen, Dr. Ranen

Sczhiyan, Shri

Shalwale, Shri Ram Gopal
Sharma, Shri Ram Avtar
Sharma, Shri Yogendra
Shastri, Shri Prakash Vir
Shastri, Shri Ramavtar
Shastri, Shri Raghuvir Singh
Shastri, Shri Shcopujan
Shastri, Shri Shiv Kumar
Shiv Charan Lal, Shri
Shivappa, Shri N.

Singh, Dr. B. N.

Somani, Shri N. K.
Somasundaram, Shri S, D.
Sondhi, Shri M. L.
Sreedharan, Shri A.
Subravelu, Shri

Tyagi, Shri O. P.
Vajpayee, Shri A. B.
Vidyarthi, Shri R. S.
Viswambharan, Shri P,
Viswanatham, Shri Tcnneti

MR. SPEAKER : The rcsult* of the
division is : Ayes 159 ; Nous 106.

The Motion was adopted.

Mr. SPEAKER : In the afternoon we
will take up gencral discussion of the
railway budget. Now wc will adjourn
for lunch.

12.58 hrs.
The Lok Sabha adjourned for Lunch
til! 14 hours of the clock,

The Lok Sabha re-assembled after
Lunch at five minutes Pass Fourteen
of the Clock.

[Mr. Deputy Speaker in the Chair]
REVOCATION OF PROCLAMATION
IN RFLATION TO BIHAR

THE MINISTER OF STATE IN
MINISTRY OF HOME AFFAIRS
(SHR1 VIDYA CHARAN SHUKLA) :
1 beg to lay on the Table a
copy of the Proclamation issucd by the
Prcsident on the 26th  Fcebruary, 1969,

" *The following M=mbors also recorded their votes.

AYES : Shrimati Sharda Mukerjee.

NOES : Shrimati Nirlep Kaur, Sarvashri

Budget Rly.—Gen. Dis.
revoking the Proclamation issued by him
on the 29th Junc, 1968 in rclation to the
Statcof Bihar published in Gazette of
India dated the 26th February, 1969, under
clause (3) of article 356 of the Constitu-
tion. [Plucrd in Library. Sce No.
LT-139/69].

14.054 hrs.

RAILWAY BUDGET - GENERAL
DISCUSSION

MR. DEPUTY-SPEAKER : We shall
now take up the Railway Budget......

SHRI S. M. BANERJEE (Kanpur)
Sir, 1 rise on a point of order. 1 invite
your kind attention to Rule 340 :

‘““At any time after a motion has been

MR. DEPUTY-SPEAKER : We are
getting  an  opportunity to discuss the
Railway Budget.

SHRI S. M. BANERIJEE: I am telling
you the reason.

SHRI RANDHIR SINGH (Rohtak) :
He has not seen the Rajdhani Express.
Otherwise, his cyes would have opened.

SHRI S. M. BANERIJEE : Sir, we arc
discussing the Railway Budget now.
Kindly hear me. What I am submitting
is ncither irrclevant nor frivolous.

SHRI SHEO NARAIN (Basti) : What
is the question ? Should the Govern-
ment withdraw the Railway Budget?

SHRI S. M. BANERJEE: 1 am
speaking under Rule 340.

The Railway Minister, Dr. Ram
Subhag Singh, is going to initiatc the
discussion on the Railway Budget. The
discussion on thc Railway Budget will
continuc for 10 hours. From Ist of
March, 1969, the Rajdhani Express is
going to be started.

SHRI K. N. TIWARY (Bettiahc) :
What is the subject before the House?

SHRI S. M. BANERJEE: I am
coming to that. 1 am very happy that
the train is starting from Ist March, 1969,
from New Delhi to Calcutta. It will
stop at Kanpur station for 10 minutes.
But it is must unfortunate that no passcn-
ger will be allowed cither to get down or

Janeshwar Misra, Kedar Paswan,

K. K. Nayar, C. C. Desai and S. K. Tapuriah.
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ta go in. kK is a great injustic done to
11 lakhs of pcople of Kanpur.

MR. DEPUTY-SPEAKER :
all. Kindly resume your seat.
understand you.

SHRI S. M. BANERIJEE :
hear my argument.

MR. DEPUTY-SPEAKER : No argu-
ment please. I have followed it.

SHRI S. M. BANERIJEE : I cannot
discuss it in the Railway Budget because
the mischief will have already been done
cn the Ist of March, 1969. I want the
House to be adjourned to discuss the
matter. It is a very serious matter.

MR. DEPUTY-SPEAKER : Please
resume  your seat. I permitted you to
raise the issuc because I thought it was
somcthing relevant, If you want to say
somcthing, you welcome the starting of
the train and, if there is any inconvenicnce
causcd or any addition is to be suggested,
or any change in the time-table is to be
suggested, the Railway Minister is always
prepared to listen to you and, il it is
reasonable, he is recady to concede.

SHRI S. M. BANERIJEE : But it will
start on the Ist of March. Does he
want the satyagraha to continue ? Does
he want the people of Kanpur to conti-
nuc their satyagraha ? Let him say
that hc will accommodate the pcople
of Kanpur. What is his objcction ?

That is
I have

Kindly

MR. DEPUTY-SPEAKER May 1
request the Hon. Minister now to cancel
the stop at Kanpur so that there will
not be any difficulty ?

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAG SINGH) : I am
not prepared to act under any threat

whatsocver,  (Interruptions )

SHRI S.M. BANERJEE : [ have
not heard the Hon. Minister. What did
he say ?

MR. DEPUTY-SPEAKER : Now,

Shri S. M. Banerj:e may resumse his seat.
Usually he raises something of immedi-
ate importance, and, therefore, I had
allowed him.

SHRI S. M. BANERIJEE : This is of
immediate importancc:.
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MR. DEPUTY-SPEAKER : This
matter can be settled with the Hon.
Minister.

SHRI S. M. BANERJEE : What did
the Hon. Minister say ?

MR. DEPUTY-SPEAKER : He has
said that he will not yeild to any
threats.

SHRI S.M. BANERJEE : There is
no threat. We are not giving any threat.
It is a matter affecting 11 lakhs of
peoplc. Are they going to have a
Viceroy’s Special ?

oY g0 o FrET® (TATIR) - Y
FAA FIHET F1T a7 & | FAIL
F o1 gy vaver faqr fegve o &,
fom Y ¥ aFToT @ & |

SHRI S. M. BANERJEE : My Hon.
friend has said som=thing very bad. He
is only intcrested in raising his
salary and nothing clse in this House.
14.12 hrs,

PERSONAL EXPLANATION BY

MEMBER

SHRI VASUDEVAN NAIR (Peermade) :
On a point of personal explanation. On
the 2ist of this month thcre was some
chargz and counter-charge betweecen two
M:mbozrs, namsly Shri Bal Raj Madhok
and Shri Ebrahim Sulaiman Sait and
some of us had intervened in the course
of that and made som: remarks against
Shri Bal Raj Madhok. I was not here in
the Housc at that tim: when Shri Bal
Raj Madhok, after going through the
records, withdraw the remarks that he
had mad: against Shri Ebrahim Sulaiman
Sait. I had made soms remarks against
Shri Bal Raj Madhok, and am told that
it will be good if I withdraw those
remarks. I am prepared to withdraw
those remarks.
14.13 hrs,

RAILWAY BUDGET--GENERAL

DISCUSSION — (Contd.)

SHRI RANGA (Sri Kakulam) : I
rise to a point of order in regard to the
10 pr cent increase that have been made
by a more exccutive ord:r from the
Railway Board on passengers’ luggages
and beddings. This is not the first
tim~ that this has been done. Thrice
beforc such enhancem-ents had been
mad:. My Hon. friznd Shri C. C. D:sai
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from our party who will be speaking for
our party will be saying something about
the extrotionate manncr in which rates
and freights heve becen increased in the
earlier ycars, and on top of it the
exemptions which had been prevelent
for generations have come to be given
up in regard to passengers’ luggages,
parcels, beddings, baggages and so on.
Not beinz content with that, just a little
morc than a week before the railway
budget was to be presented here, Govern-
ment had thought it fit by an ukase to
raise by 10 per cent the luggage chargss;
they had rcmoved the cxemption and
also raised the surcharge by 10 per cent
on passcngers’ luggages. According to
me, this is an unconstitutional
thing.

Secondly, they have not cven men-
tioned it in thc railway budget. If
they had mentioned it in the railway
budget spsech and had asked for the
parden of this House, there would have
been some cxtcnuating fact about it
But they took it for granted. I think
my hon. fricnd had been wrongly advised
by the Railway Board. The Railway
Board knows how to get hold of
Ministers, Ministers of State and D:puty
Ministers, and unfortunately  just at that
moment my hon, friend had to father
the budget which  had alrcady been
mothered by somebody clse, so much so
that he had no chance of examining the
constitutional position.

I am raising this point from the point.
of view of parlinmentary  proprizty.
From the constitutional point of view
as well as from the point of view of
parliamentary propricty, I consider this
to be a very bad move that  Government
have made. My hon. friesnd wanted to
have a cheer from the House when he
said that he was not raising any fri:ghts
and fares this year. But actually what
had happened was that just before the
budget was presented here, the charges
on passagers’ luggages had becen
increased.

This is not the right way to approach
the House. The Hon. Minister had
taken over this portfolio just a few days
before, and, therefore, this unfortunate
thing has happ:ned. But I would
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request you to advise the Hon. Minister
to see that such things are not done in
the future, and Parliament is shown
greater respsct, and the Hon. Minister
should also be advised and cautioned to
see that the Railway Board does not
play these pranks and  tricks on
Parliament as well as the Hon.
Minister.

DR. RAM SUBAGH SINGH: I
shall reply to this point at the cnd.

MR. DEPUTY-SPEAKER : I think
the Hon. Minister may be permitted to
reply to this point at the end of
the general debate on  the railway
budget.

SHRI RANGA :
now.

He must reply

MR. DEPUTY-SPEAKER : As the
hon. Member himself had stated, he had
come on the scene only a few days

before, almost just on thc previous
day.
AN HON. MEMBER But he is

a fully grown up man.

Dr. RAM SUBAG SINGH : But
it has been already announced, and 1 do
rnot want to make any commcnt on it
just now. I shall rcply to the point at
the end.

SHRI RANGA : The House should
have been shown greater respect.

DR. RAM SUBAGH SINGH : Now
that the hon. Mcmber has raised this
point, I shall give a fuller and regular
reply later.,

SHRI DATTATRAYA KUNTE
(Kolaba) B:forc you d:xcid: this
point, 1 would like to submit oac thing.
A specific point has been raiscd. When
the specific point is there, to mix it up
with thc reply to the general debate
would rot be a propsr procedurc. This
is not a speccch of Shri Ranga 01 the
railway budget. A specific point has
been raised and the propsr procedure s
that the hon. Minister should reply to
that point just now. (Interruptions)

MR. DEPUTY-SPEAKER : Pro:edu-
rally, Shri Ranga has been perfectly
within his rights in raising this point.
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SHRI S. M. BANERIJEE : Shri Sheo
Narain has becoms a mobile nuisance.

SHRI RANDHIR SINGH: On a
point of ord:r. Can a Mzmber...

MR. DEPUTY-SPEAKER : Shri
Dattatraya Kunte is already oa his legs
on a point of order. I shall listen to
Shri Randhir Singh aflterwards.

SHRI RANDHIR SINGH: I am
o0a a point of ord:r about his spcaking.
Can an hoa. M=mber speak whilc cating
batel leaf 7 I want your ruling on this.
The hoa. M:mber is cating betel leaf
and he is sp:zaking here. Is that
parliamentary ? It is contempt of the
House, according to m:. Kindly give
your ruling on this.

SHRI S. M. Bancrjee : He is not
cating, but chewing.

Y oz fag . 15 9w a&w
gT, T IS, w_Ted A agw AGY
T GFAT & | FAT FgT 9 9 @
gram AT A EsN g1 & W a%
AqAY T =JTEAr g |

MR. DEPUTY-SPEAKER : I am
giving my ruling. So long as chewing
of pan, whilc an hon. M:=mber is spcak-
ing, do:s not obstruct the speech or it
is doae in such manncr that it is not
likely to create any noisc before his
neighbours, it is all right.

SHRI RANDHIR SINGH : It is
coantempt of the House.

SHRI DATTARAYA KUNTE : Shri
Ranga had made a point, and I would
like the hon. Minister to reply to it,
on the procedural aspect of it, just
now.

It is true that the budget might have
been preparcd carlier, and it migh have
even gone to the press. But a little
correction could have been made and
the facts could have been put squarely
before the Housc. The hon. Minister
has mad: a statement that the farcs and
freights have not changed but the fact
remains the other way round. So, a clear
explanation is necded on this point.
The increase may have been according to
the rules, but I am not concerned with
that now. I would really suggest that
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procedurally an answer is called for at
this stage.

MR. DEPUTY-SPEAKER : 1 fully
agree with the hon. Minister so far as this
specific point is concerncd. As Shri
Ranga himsclf has said, the hon. Minister
has not been responsible for what had
happened before. The Budget had been
prepared before assumption of office by
him in this portfolio. All the extenuating
circumstances were mentioned by Shri
Ranga. It is a valid point that hc has
raised, and therefore, I had permitted him
to raise it. But the Hon. Minister might
reply at the end.

DR. RAM SUBHAG SINGH (Sabar
Kaulha) : You are right. Therefore, no
question of my replying now arises.

SHRI C. C. DESAI: In the recent
reshuffle of the Council of Minister, not
onc Minister or Dceputy Ministers was
dropped nor onc new Minister or Deputy
Minister was included; it was mercly a
shuffle like a pack of cards, but onc or
two good things have happened in
this where  we feel that round pegs have
gonc into round holes; the Rai'way
Minister is onc and the other one is my
hon. friend, Shri Satya Narayana Sinha
the Minister for Information and Broad-
casting and Communications.

We congratulate the Railway Minister
except that he has inherited a situation
which he will find very difficult to justify.
It is a matter of national tragedy that our
p.ople or public opinion have got re-
signed or reconciled to cconomic and
political impositions, particularly in the
matter of taxation, without much protest
although we just had a mcasurc of protest
before us this afternoon.

The phenomenon of escalating taxes
in cvery budget has bccome 50 common
both in the matter of General Budget
and in the matter of Railway Budget
that pcople have taken it for granted that
this must happen. So, when the Railway
Minister announced that therc would be
no increasc in fares or frcights in the
new Budget, thc Housc haved a sigh of
relicf, but let me add here a classical
warning which is in Latin and which I
can translate in  English. It is
Timeo Danaos et Dona Ferentis. 1t mcans if
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‘I fear the Greeks when they come bearing
Bifts.” So, when the Hon. Minister says
that he has ro ncw taxes, we do rot take
him at his face value, particularly when
this action has been preceded by an un-
coastitutional impo-ition of increase in
passcnger luggage farcs. They all knew,
whether it was he or some other Minister;
it is ro use the Minister saying that it was
done by his prud:cessor....(Interruptions)
Mr. Poonacha, wtom he replaced, al<o
said in arother conncction that he was a
new Minister and, therefore, he could not
answer onc of the points raised. This is the
tragedy of making the shuffle on the cve
of the Session—both of Ministers and
of Sccretaries; the result is that nobody
takes any responsibility for any action
and nobody will come before the House
with a clean mind.

As regards the gift of no--taxation or
relicf from any new increasc in fares and
freights, let us examine what the correct
facts arc. In this conncction, may I
quotc a statcment made by Mr. G. M.
Modi, President of the Federation of
Indian Chembers of Commerce and
Industry, in an interview, published in
the Hindustan Times of 21st February ?
He said as follows :-

“It was only a few days ago that the
Railways increased passenger luggage
charges by 10 pzr cent. Earlicr,
from November 1, certain freight
rates such as those on coal w.re ra-
tionalised."”

The word ‘rationalisation’ is very im-
portant because in the namc of ration-
alisation, everything is done, including
fresh imposition of taxcs. It resulted
in higher charges, particularly for
long  distance of 800 kilometres
and above. Now, the Railway
Board has indicated furthcr revision of
the farc and frcight structure to bring
about rationalisation. 1 want the House
to bc warned of this seemingly innocent
word ‘rationalisation’ behind which the
Ministry has, 1 am afraid all kinds of
nefarious designs. It is a fact that the
Railway Board thought it proper to by-
pass the authority of Parliament, parti-
cularly when the Railway Budget was
due in a few days. So much for Shri
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Mody’s comment. My leader has just
added his word of protest "against the
procedurc adopted and we hope that
this will be the last time when such
proccdure would bz adopted for revising
farcs on the eve of the railway budget,
without obtaining propsr sanction of
Parliamont which is the prop:r forum
for incrcasing any tax or freight rates
or any impost on the tax payer and the
public. They cannot throw dust in the
eyes of all pcople for all time. They
may think that they did in the past on
such occasion and say : what can they
do? They will just shout or protest.
But Parliamznt has also changed and the
country is changing and you sec it from
State to Statc. This kind of action is
uncalled for.

DR. RAM SUBHAG SINGH : Now,
you are being grabbed by the Con-
gress.

SHRI C. C. DESAI: I shall now
turn to the budget statistics. It is cal-
culated that the goods ecarnings will
increase by Rs. 55 crores over the cur-
rent budget and nearly Rs. 100 crores
taking into account thc budget of
1967-68. What is the basis for this
optimistic survey or asscssment 2 What
is the foundation for this facile assump-
tion ? Is it that there was an incrcase
of five million tons in the first nine
months of the year over which it is
now postulated that there will be an in-
creasc of cight million ? This assump-
tion cannot bc borne out by an ac-
curate analysis. After a carcful analysis
of thc budget books, it would app:ar
that there was not much evidence to
prove that there had been that industrial
revival which alonc would be responsi-
ble or could account for an increasc in
the revenues of the railways. For in-
stance, of the 5 million tons which is
apparently the starting point of the
Ministry’s calculation, 2.10  million
tons is for coal, one million ton is for
iron and steel and only 1.38 million
tons is for the other items, particularly
food, of which 1'7 million tons moved
by railways from Punjab and western
parts of the country after a bumper
harvest, which you cannot expsct every
year. Notwithstanding that some minis-
ters are proclaiming from house tops
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that there has been an industrial revival.
The position is not so acute as it was
at oae time but there is no reason to
think that permanent industrial revival
has taken place, particularly now when
another Government has come into
bcing in West Bengal. There was in-
dustrial recession in that part of the
country last time and there were 1ts
repercussions in the rest of the country.
People feel, that judging from past ex-
perience, there may not be a  fair deal
1o industry and pcople connected with
industry in that State. This fear may
or may not be justified but the fear is
there and it had been expressed in the
papers. Therefore, 1 say that thesc
calculations and assumptions by the
railways are more in the nature of
wishful thinking ; they are shadow with-
out substance. The position in respect
of passenger fares is an accurate index
of the railway carnings. Passenger
earnings have fallen from  the
anticipated figure of Rs. 266 ciores (o
Rs. 262 crores. Obviously the reason for
this is the operation of the economic law
of diminishing returns, because of the
imprudent and unnccessary surcharge on
passenger fares introduced last year.

Since the railway budget must be balan-
ced or burst, you have to do something if
the expectations of increased revenues are
not fulfilled. In other words, we must
look in the direction of cconomy or
retrenchment.  Where is it possible ?
To avoid any further mid-term incrcase
in passenger fares or freights, the only
main head under which economy can be
and should be effected is the staff and
personnel.  According to the booklets
supplied by the ministry itself, the staff
had increascd from the modest figure of
9,14,000 in 1951 to 13,63,0000 in the
current ycar—an incrcase of 45 per cent.

SHRI INDRAIJIT GUPTA (Ali-
pore) : What about increase in
mileage ?

SHRI C. C. DESAI :  As compared
with the increase in servicese, mileage,
stations and materials, this increase in staff
is absolutely out of proportion and it is
this basic factor on which economy must
principally be applied ;
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SHRI NAMBIAR (Tiruchirappalli ;
Leading to more accidents !

SHRI C. C. DESAI Too many
cooks spoil the broth. Too many people
working at cross-purposes will create
accidents. I am saying this to
avoid accidents. We have plenty of
development and our people can
bz absorbed in the decveloping
cconomy. It is not nccessary that
over a single picce of job, there should
be more men than necessary. I hope
this will be accepted cven by the
communist party.

This contention is borne out by the
fact that 45 per cent incrcasc in  staff
has not been matched by any correspond-
ing cxpansion in lines, stations, materials
and services.

SHRI RANGA : Or
safety.

efficiency or

SHRI C.C. DESAI : Every ycar we
have been told that cverything is being
mechanised in the railways and we are
on the road to mechanisation.  If that
were so, there should be a further possi-
bility of rctrenchm:nt in staff,  But that
is not forthcoming, because the railways
there also arc undzr pressurc from the
people below.  With this enormous ex-
panditure on me:chanisation, there should
b: some return by way of saving on
staff.

Any incrcase in staff has also to be
measured against the per capita  cost 10
the cxchequer.  Here, the railways stand
condemned by their own publicatioas.
The minister himself has confessed that
expenditure on staff accounts for 66 per
cent of the running cxpznses, with an
increase of Rs. 11.23 crores this year, at
a coascrvative cstimate, which may not
take all the grounds into account. I
scc that because of certain developments
regarding dearncss allowance, there may
have been some incrcasc in cxpenditure,
but what we want is cconomy in the
number of personnel and not cconomy
in terms of remuncration of cach indivi-
dual worker.

SHRI INDRAJIT GUPTA :
about cconomy in officers ?

SHRI C. C. DESAI : So long as that
economy does not apply to Members of

What
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Parliament, you can apply it to officers
all rightt I am no longer there.
The average Per capita natioaal
income is approximately Rs. 461 per
year. The corrcsponding average national
income for a railway employec in 1967-68
was Rs. 2732 with an additioa of Rs. 161
for rail cars and other facilitics like
generous facilities for free travel, the
like of which very few of us enjoy, 0a a
scalc unprecedented in any other form
of public enterprise.  Taking all thess
factors into consideration, this spooa-
fecding or fecatherbedding should stop
and I hop: the Railway Minister, stroag
as he is, should be able to scc that
something cffective is done. If nezcess-
ary he can appoint a Commission to go
into this matter and whatever he wants
to can be donc as suggested by the report
of the Commission.

I will refer to some matters regard-
ing operational efficicncy or improvem:nt
in the opecrational cfficiency. The miin
subject that comes up to my mind in
this conncction is double tracking. It
is onc of these m:asures which would
enable the best utilisation of existing
facilitics and rolling-stock. What is our
record in the matter of double-tracking ?
At present only 17 per cent of our total
mileage is double track while it is as
much as 63 in Francc and 50 o) the
German and Japancse systems. W have
a considerable leeway to muake up. |
suggest in the apportionment of priori-
ties it should get the highest priority.
It will give you a better ulilisation of
existing facilities than any other factor.
This is a measure where except for the
extra cost there is no forcign exchang:
involved and that is another important
consideration. It should be possible
to find the funds required for double
tracking either by reducing or diverting
the present provision of Rs. 118 crores
for rolling-stock. This is putting cart
before the horse. B:fore you have
enough rolling-stock what you want is
increasc in track facilities so that you
can make the most effective and best
possible use of the rolling-stock available.
Even dicsclisation should take sccond
place as compared to double-tracking.

Sometimes one wonders for whose
benefit the railways are run, whether it
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is, as my hon. friend said, for the
Moghuls of the Railway Board or for the
great Moghul of the Railway Ministry or
for the staff (Interruptions), or for
the long suffering public which bears the
burdea of farcs and freights.  Provision
for passenger amenities in the budget is
only Rs. 4 crores as against Rs. 8.14
crores for am:nities to staff. The total
staff is 13 lakhs working for the benefit
of the railways, for the bznefit of the
nation. What about the nation itself ?
Everybody who travels by railways knows
about it. I wish that the Railway Minis-
ter would at some time like the old
Prince Haroun Al Raschid go incognito
and travel by railway. Either he should
grow a beard or put on a mark. Let
him sec for himself what kind of over-
crowding is taking place in the trains.
Let him try to sece if he can enter the
bathroom of a train. Only by going
incognito he can sec how cven the
meanest amenitics are denied to passen-
gers, how much dust and dirt is there in
the compartment and what punctuality
the train keeps. I am  not making
this suggestion light-heatedly but in all
scriousness. I hope the Hon. Minister
will change his form, change his dress
and look and travel by a train, if not
from Delhi from tome way-side station
and sec for himself the conditions
obtaining in the railways. If that is
done, 1 have no doubt that cvery passen-
ger in the country will get what he
deserves and what he should have.
Over-crowding, insanitation, unpunctua-
lity and danger to life, thesc are things
which one has to sec to be convinced
about them.

As somcebody said, today to travel by
train is more risky than travel by air or
some other means.  Apart from being
risky, it is certainly more troublesome
and nauseating. Instead of travel it
becomes a travail.

1 do not want to give thc figurcs
about over-crowding, particularly in
suburban trains, even passcnger trains,
throughout the country. For instance,
there is an increase of 33 per cent in
the non-suburban traffic and 16.4 per cent
in suburban traffic without any addi-
tional facilities to carry this additional
load of traffic. Similarly, punctuality
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figures also'do not reflect credit on the
working of the railways. The ratio has
fallen from 84.76 in 1965-66 to 75.90 in
1967-68.

In connection with accidents, may 1
bring to the notice of the Hon. Minister
a recent case in Gujarat ? At a place
called Tetoda, a train was allowed to
pass and run over passengers who had
given notice that they were going to do
satyagraha and that they were not
going to move out of the way. The
instructions from Decthi were that the
train was to stop at both places. In
spitc of that, the driver or whoever was
in charge of the train, after passing that
station, ran over thosc people doing
satyagraha. One dicd on the spot and
the other died later on.  No investigation
has been made and no inquiry has been
carried out.  Although we brought this
specially to the notice of the then Railway
Minister, nothing has becn dore. I
should have thought that the Railway
Minister, instcad of thinking that he
has washed off his hands of the Railway
Ministry, instead of thinking that he
has got rid of this bad rubbish, he
should have found a little time to be
present in the House when the railway
budget is being discussed because what
we are really discussing is the acts of
omission and commission carried out by
him as Minister at that time.  That
much about accidents.

Then I come to another feature which
is very common in railways, and that
is pilferage. It has reached such tre-
mendous proportions that losses running
into six figures are accepted as a matter
of fact, as a matter of resignation in
railway centres like Howrah, Mughal
Sarai and Bombay.

Coming to catering and sanitation,
they know that the catering arrangements
are bad. So, they appointed a commi-
ttez. But of whom? Only Congress
M:mbers? How are the Congress
members alone qualified and competent
to advise on catering ? Though four or
or five Mecmbers of Paliament were
appointed to that committce, all of them
were Congress members. How is it that
Congress members alone have know-
ledge of catering ? Were they trained in
some school of catering or somewhere ?
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SHRI S.M. BANERIJEE : Congress-
men are good cooks !
SHRI C.C. DESAI This is the

kind of trcatment which they give to the
Opposition and the Prime Minister has
the temerity to stand up in her scat and
say that she wants the co-opcration of
he Opposition parties ! It is a little
committez on catering but they must
appoint only Congress men and women |
Becausc they get their TA and DA, that
is why perhaps they appoint only Con-
gress people on thesc committees. 1
want this to be examined. 1 brought
this spccically to the notice of Shri
Poonacha at that time.

SHRI R. D. BHANDARE (Bombay
Central) : This is too cheap a
joke.

SHRI C.C. DESAI : Very well. I
will lcave expensive jokes to Shri Bhan-
dare. I believe in chcap jokes because
that is a joke that he will enjoy and that
he understands.

About the Railway Board, with the
little cxperience that 1 have had of the
administration, 1 feel that there should
be a buffer between the Minister and
the Board in the scnse of a Secrctary
not derived from the department itself
but from general administration who
will be in a position to advisc the
Minister in respect of the proposals put
up by the Board and not being influenced
by the Board itsclf.  That is such a thing
as fresh, bold, indcpendent advice from
a person of gencral cducation and gencral
knowlcdge. That is a sort of thing that
happens in all the other dcpartments,
even in the States where 1 used to be
Secrctary, in the matter of medical and
public health or public works depart-
ment where the Sccretaty used to be
a civilian. Even when the Governments
changed and the Congress Government
camc in power, they were asked whether
thcy would prefer to have an  Inspector
General of Civil Hospitals as Sccretary
in the M«dical Dcpartment or a civilian
or whcther they will have the Chief
Engincer, PWD, as S:cretary or a sepa-
rate Sxcretary drawn from the gencral
administration and in all cases they
chose the latter course. They preferred
to have a separate Sccretary.  This is not
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in derogation of anybody in the Railway
Board at all. I have great respect for
the officers presiding in the Railway
Board but I am talking general adminis-
tration and as to what is good in the
interest of the Railway Board, the Rail-
way Minister and particu'arly of the long
suffering public which have <0 much to
do with the good running of the railways.

There are one or two things about
Gujarat,  Although it may look paro-
chial, coming as I do from Gujarat I
cannot help referring to them. We want
to know what has happened to the ancient
proposal for a railway from Tarapur to
Bhavnagar. I used to hear about that
railway ever since 1947, When Balwan-
tray Mchta was alive, he tried hard to
get that railway accepted. Even a survecy
was made and a promise was held out
that the railway would be constructed.
Sincc then the railways have fallen on
evil days ; they have bccome bankrupt.
They say that there are no funds and
they are using the available funds only
for strategic purposcs or for industrial
areas, But I make bold to say that
Tarapur-Bhavnagar is an important link :
it is a link which passes through the most
populous arca of Gujarat and you will
have all the traffic, all the revenuc and
all the income that any railway in any
sector can give you. I do hope that
this matter will reccive the p:rsonal and
immediate attention of the Hon. Minis-
ter.

Similarly, there is a little gap-p:rhaps,
the hon. Minister may not even know but
I must refer to that...between Jasdan and
Rajkot. From Jasdan to Botad the
railway has been constructed but  this
particular gap between Jasdan and Rajkot
has been lcft out, almost looks as if
through inadvertence. I would like to
bring to the notice of the Minister the map
of Gujarat (Saurashtra) in which he will
find that there is a little gap between
Rajkot and Jasdan which requires to be
filled up.

Similarly, the Hasan-Mangalore Rail-
way is to be constructed ata cost of
Rs. 28 crores but T am told by my
friends from My:ore State that the work
on that is procecding at a snail’s pace.

FEBRUARY 26, 1969

Gen. Dis. 176

Only Rs. 8 crores worth of wotk has been
done. Although the work was supposed
to be completed by 1972, at the present

rate jt will probably be completed in
1982.

We hope that thc hon. Minister, as
soon as he gets a little more time, will be
able to Jook into this matter and sce that
the work is completed according to sche-

dule and that the money is allotted
acoordingly.

Then, I would like to make a point
about the demand of Gujrat for the
location of the Western Railways Head-
quarters romewhere in Gujarat, prefcrably
in  Ahmedabad. But it docs not
matter whether it is Ahmedabad or
Baroda. Gujarat is a growing industri-
al State. Perhaps, no other Statc
is devcloping so fast industrially
and agriculturally as Gujarat, What
you require is bctter railway facilities
to support the agricultural and industrial
revolution which is taking place in
Gujarat. Why should you have two
Railway Headquarters side by sidc in
Bombay city? I hope my friends in
Bombay will not take amiss if I say
that. L2t cach Statc be content with
one Railway Headquarters., It is not
neccssary that sceveral Railway Head-
quarters should be located in onc place
whether it is Bombay or Calcutta. We
do hope that, cven at some cost, cven
at some sacrifice, the legitimate claims
of Gujarat will be listcned to by the
Railway Board. They are sometimcs
hard-boiled  bureaucrats. 1  certainly
expzct the hon. Minister who has to take
a political vicw of any problem (0 take
into account the feelings, not only the
feelings and aspiratioas, but also the
requirements of Gujarat and see that, in
the near future, at lcast a policy decision
will be taken and an announcement will
be madc that the Hcadquarters of the
Western Railway which runs mostly
through Gujarat will be located in
Gujarat, cither in Ahmcdabad or in
Baroda.

There is one more point of particular
importance which I would like to bring
to the no'ice of the hon. Minister and
that is the strategic areas of Rajasthan,
U.P. and Bihar and also of ecastern
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India, that is, Tripura, Manipur and
Nagaland. Just as we are going to
have an extension of railway into Jammu
& Kashmir State, similarly, on the
eastern side, we must have railways
going into Tripura, Manipur and Naga-
land if we want thesc areas to feel that
they arc part and parcel of India and
that they share in the development and
growth of this country with the sane
conviction as others. In that case, even if
the Railways run at a loss, to begin with,
it is our duty and it is our obligation
to our people that we provide them with
the minimum transport facilities through
railways.

In conclusion, I am reminded of a
cry which rings sonorously down the
corridors of Roman History, ‘‘How long
will thou abusc our paticnce, Cataline ?°.
If we substitute the word ‘Cataline’ by
‘Railway Minister’ Dr. Ram Subhag
Singh though an old-timer in the
Railways is still a new Railway Minister,
you have a cry which will be found on
the lips of millions of our p-ople who
have, cveryday, an occsion to travel by
railways from the place of their residence
to the place of work, from onc place to
another.  You must remember that there
is such a thing as consumer resistcnce
and, once you get into that position, all
your estimates of railway earnings will
go off the rails and you will be much
worse off. Therefore, you must allot
more money for passenger amenitics
instcad of for staff and also you must
improve thc working of the Railways in
the matter of punctuality, in the matter of
pilferage, in the matter of facilitics, for
the railway traffic.

SHRI KRISHNA KUMAR CHAT-
TERJI (Howrah) : I did not have
the privilege of listening in person to
the Railway Budget when it was presen-
ted before this House; it was not because
of the aftermath of the mid-term poll
in West B:ngal but bcausc of the scrious
illness of my son. It is rather difficult
for one, sp:aking from this sid: of the
House, to do justice to all the feelings

that com: upp:rmost in his mind.
Even then, I would like to say
this.

I am happy that w: have today got
a Railway Minister in Dr. Ram Subhag
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Singh. Dr. Ram Subhag Singh is a
parson who can accept bouqusts and
brickbats with equal composure. It is
a pleasure, therefore, to cross swords with
him on the floor of the House. I know,
Dr. Ram Subhag Singh has got the right

imagination and even some arrozant
courage...

AN HON. MEMBER : Arrogant
courage !

SHRI KRISHNA KUMAR CHAT-
TERJI Yes, I repeat it arrogant
courage. Perhaps, while presenting the

Railway Budget one has to exhibit that
arrogant courage.

We have to remember that India
cannot survive if there is any more
bungling on the railway front. This is
a warning that I gave. Unless the whole
Parliament is aware of this grave danger,
parhaps we will mz2et with a big calamity
in the ncar future.

It is good that the Railway Budget
has been presented with a small surplus
after four years and there has becn no
risc in fares and fricghts. I will read
out to you the impression that has coms:
out from a writer in the Sratesman on
the 20th February :

“*Relicf and cven happiness were
the first reactions of the common
man in the capital to the absence
of any increase in passenger fares
or frieght rates in the railway
budget for 1969-70. ‘It is about
time that the spiral of farc and
frieght increases stoppzd’ said a
young office-go:r.  But his happi-
ness was a little subdu:d by the
fcar that the general budget might
well be a ‘skopp:r’ more than
ncutralizing the absence of increcasc
in the railway budget.””

I wish our Finance Minister was here.
But then the little ¢olace is therc that
our Railway Minister has come out  with
a Railway Budget without any incrcasc
in farcs and frieghts.  But then, there is
the rationalisation of fare and fricght
structure. 1 am allergic to the term
‘rationalisation’. I come from West
Bengal where, in the namc of rationalisa-
tion of tramway fare structure, quite a
big load was put on the poor, suffering
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pecople of Calcutta. Even then I am
glad that he was bold enough to say in
his Budget speech that rationalisation
was there and that we would be preparing
to go ahcad with all the courage to
meet any calamity that we may face.
In this connection I would like to say
that therc is some irrationality in the
fare and fricght structure. There is no
doubt about this. That irrationality
should be removed, but then this should
be without tcars. Unless that can be
performed, I think, the bouquet that we
are prepared to throw towards the
Railway Minister of today may not
be repeated in future and history may
decry the prophecy that he gave while
presenting the Budget, the promisc of
not increasing the fares and fricghts.

I would now like to rcfer to a few
obscrvations made by our Railway
Minister. This is a summarised version
that appeared in the Statesman of 20th
February ¢

“‘Since two-thirds of the expendi-
turc of the railways were incurred
on staff, Dr. Singh promised to
achicve a higher productivity rate
to rcduce the costs of operation.
Staff incrcascs during the current
year were  proportionately smailer
than the increasce in the traffic.”

Dr. Ram Subhag Singh is rather a
bo'd pcreon.

We know that the former Railway
Minister Shri C.M. Poonacha was trying
to imrove thc working of thc railways.
Hcere, T must make som: appreciative
remarks about that good gentleman. He
was 100 good for the portfolio. H: was
trying 10 improve the working of the
railway and trying to scrve the p:ople
but he was groping against a dead
wall.

15 hrs.
[SHRI R.D. BHANDARE in the Chair)

He had promised us that at the con-
clusion of the budg:t ycar hc¢ would
present us with a surplus of at least Rs. 1
crore. But what has actually happened
is that we had to closc the balance with
a colossal deficit of Rs. 10 crores, which
is too big for a poor country like ours.
Therefore, I am not quite sure whether
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Dr. Ram Subhag Singh after one year
will be able to credit the railway account
or the account of the public exchequer
with the amount that he has promised
today.

Sir, I come from West B:ngal, an
unfortunate State which has been seething
under discontent, frustration and even
irritation because of the injustice meted
out to it in the past by the leadership at
the centre...

Mr. CHAIRMAN : The hon.
Member may kindly come to the
budget.

SHRI KRISHNA KUMAR CHAT-
TERJI: 1 am coming to the budget.
The railways have very much to do with
the political problems of the country.
So far as West Bengal is concerned we
are happy that Dr. Ram Subhag has at
last realised the danger of the situation,
for at page 8 of his budget specch he has
referred to the question of a survey for
the location of a circular railway in
Calcutta, That is good. Hc has said
that the problems of Calcutta and
Bombay nced to be given first priority
and that in consultation with the
Planning Commission it has been agreed
that subject to further examination of
what financial and operational responsi-
bility should ultimately devolve on
the railways in the matter, the
railways should takc up a survey for the
fina! location and detailed planning of the
suburban dispersal linc in Calcutta. That
is onc thing which do2s put some cheer
in me because I had been losing faith
in the machanism of the railway
saystem,

1 would like to quote what has becn
stated in  thc Imprint of November. It
says :

“Calcutta is not onc disaster but
many, cach brecding its own kind
of despair, its own special night-
mare. The cily planner scans
the decaying watcr, sanitation and
transport systems and holds out
the prospect of total failure, a
breakdown so complcte that pcople
would flce as if running from war
or plague. The sociologist talks
of the frayed fabric of society
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coming apart altogather, the econo-
mist of a d:pression so deep there
could never be any r:covery. Th2
political analyst resorts to words
like ‘anarchy’ and ‘nihilism’ and
asks whether Indian d:@mocracy
can survive the erosion of
faith that is taking place
here’’.

It is good that Dr. Ram Subhag Singh
has realised the danger ahead, although
it is rathcr too late. Anyhow, we
wclcome his assurance that there will
be a survey and he has allocated som:
fund for the purpose though it is not
enough considering what we exp:ct from
the Ceontre, which has been putting
ruin after ruin on thc State of West
Bengal.- I repzat this because in the
matter of fiscal policies and financial
allocations, West Bengal has  bzen
smarting under a sense of injustice done
to it by the Centre. I repecat it from
this side of the House. Therefore, it
is good that Dr. Ram Subhag Singh has
at last shown a merciful attitude towards
West B:ngal by promising this circular
railway at this juncture. In regard to
the circular railway scheme, the editorial
of the Hindustan Standard dated the
20th Fcbruary, 1969 says ¢

“It may be truc thata plan of
considerable magnitude, which the
O-railway is, cannot bz cffected
overnight.  All prose and cons
must be carefully weighed before
a firm decision was taken.  But
how carcful the Uaioa Railway
Ministry could gect? For how
long will the weighing continu:?
And when will action follow ?
New D:lhi's patience is apparen-
tly endless. Not everybody else’s

Yy

15 .

These are the remarks in the editorial
of the Hindustan Standari which isa
widely read daily in Calutta,

I would revert back to the Railway
Board and reiterate my d:mand oace
again for the imm:diatc liquidation of
the Railway Board. When I came to
this parliamznt in 1967. I remanded
this House of the fact that 1967 was not
1947 and that we had to think in pew
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terms and that a new vision was necessary,
and a new courage, a new programme
and a new every thing was necessary,
Therefore, I reiterate once again my
demand that there should be an immediate
dissolution of the Rai'way Board, and
the reason why I say this is this. 1 shall
share with you stome of my painful
experiences with the Railway Board. |
have with me here bundles of lctters
which I have got from the Railway Board
and the railway officialdom. 1 have
got not just one bundle but several
tundles. Each one of them is an essay
on futility. In my attempt in my own
humble way to do justice to ccrtain wrongs
that are being perpetrated, I have met
with only a dead wall. That dead wall
is nothing but the rules and regulations
which are outdated aud outmoded and
which I would say are even antisocial,
I am not the only one to draw this kind
of inference. Even in the report circu-
lated by the railway themseclves, while
discussing the question of the railway
accidents it has becn stated that the rules
stand in the way and cven the Kunzru
Committce could not improve matters.

I would like to mention why the Rail-
way Board and why those vencrablc
gentlemen  sitting over there in air-con-
ditioned rooms cannot recally p:rform
the  responsibilities of today. 1
say this emphathically that it is im-
possible for this Railway Board 1o
perform the respoasibilities of a socialist
country today. Therefore, I would like
to rcap=at what had app:arcd in the
Hindustan Standard of the 20th February,
1969. This was what had app:arcd.
Mr. Khandclwal, Chairman of the Rai'-
way Board had mect the press peoplc and
said as follows:

‘‘He said closing of certain unrc-
munerative railway lines was b:ing
considered  despite the objec'ioas
from the Statc Governments and
the pzople of the areas coa-
cerned.”

Is the railway system to serve only pro-
fitecring ? I ask the Railway Minister
what he is here for ? Are we here (0 serve
oaly the intercsts of certain vested
interests or arc w: here to serve the
peoplc’s intcrests or the  interosts
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[Shri Krishna Kumar Chatterji]
of  The States?  What are we
here for? 1 am a little confused as to
what the function that I have to do is?
Have I serve to the State and the people
there or have I to serve the masters in
the Railway Board? That is thc confu-
sion that I have. 1 think the railways
will have to think not in terms of
profiteering, not in terms of unremune-
rativencss of the lines but in terms of
public service. In Howrah itself, as we
have been demanding for the taking over
of the Howrah-Atma line and the
Howrah-Sheakhala  line. Evcrybody
knows that with these private railways,
our railway system has failed to achieve
the objcctive that it has. There has
been loss of revenue on the private rail-
way because of the manner in  which
the private railway system is being run;
it is being run in the interest of some
vested interests only. Thercfore, these
should have been taken over long long ago.
But then we have hesitated too much, and
we have not performed our responsibilities
to the pcople.

In the light of the view expresscd by
the Chairman of thc¢ Railway Board, [
feel that the Railway Board cannot per-
form the functions of today. The Rail-
way Board has outlived its utility. The
Railway Board had been created for a
particular purposc. The duties then
were quite different.  But today it has
converted itsclf into a coteric of vested
interests, and I am prepared to prove
this.

Therefore, it is very nccessary that we
should not coacentrate power in their
hands in th¢ name of cxperts or cven
in the name of certain officials who had
proved their merit in  the past. We
cannot create a body with these people
so that they may rule over us.
Thercfore, the first thing that I request
the Hoa. Minister is to take courage in
his hands and abolish the Railway Board.
1t brooks no dclay. [ make this point
oaly because I know what kind of
favouritism, nepo‘ism and vicious things
arc going on in the Railway Board in
the names of rules and regulations. The
rules and regulations are intcrpreted by
them as cxecuted by them or imple-
m:nted by them. Even humble parlia-
m:ntarians looking to th: fuactioning
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of the railway board finds that the old
fashioned rules stand in the way of
serving the intercst of most pcople. I
must also say that a parliamentarian is
treatcd with the same shabbiness as any
man in the street. If he writes about
something to the Railway Boord offici-
aldom or even to our grcat ministers,
they will simply say at first that the
matter is under consideration. After
six months, a letter will come saying
that the opinion of the Railway Board
is contained thercin. This is the way
it functions and it has become the
fashion. In such circumstances, the
Rajdhani Express loses its utility. If
they want to show their progress and
speed, there is this record of the working
of the Railway Board and the Railway
Ministry. What good docs it do if the
capital express adds some speed. Some
people will travel faster in luxury. This
isa poor ccuntry and it can ill afford
the luxury of the capital express.  Still,
I am prepared to concede that the Rail-
way Board has done a good job by
introducing the capital express.  There
is another instance of dilatoriness and
ignoring thc just claims of West Bengal.
1 refer to the electrifiaction of the Bandcl
Katwa linc. Many times it had been
promised but clectrification never came
and now the whole system has suffercd
so much that the pcople of Burdwan
district, where Congess held its strongest
position, had recorded a devastating
verdict of no-confidence. Therefore, it
is time that we arc awake about our
responsibilities. The railways arc the
oldest of public sector undertakings and
they are on test.  If the Railways, whose
centenary was cclebrated the other day
and which are the oldest of public under-
takings in India, are not ablc to make
success of their working, we shall be
failing the country and 1 shall be failing
in my duty if I do not sound this note of
warning.

Unless the railways pick up and the
minister gets alert about his responsi-
bilities to the people, it will be too late
and the irritation and anger of the people
will certainly grow to such and extent
that it will create violent reatioas in my
State. When I see trains be=ing bumt,
I think that if these g:ntlem:n of the
Railway Board, who are used to travelling
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in saloons  and air-coadi‘ioned coaches,
travel in third class, 1 am sure their
moral coasciznc: would revolt and they
will understand that it is an oppressive
system which is functioning in the name
of a public undertaking.

Sir, I am happy that a new minister
with new dynamism and boldness is in
charge of the portfolio. Therefore, we
arc expecting great  things from him.
These are the indications I have placed
before him in the fond hope that he will
take courage and move quickly. Time
is the cssence of the matter. If I may
indulge in a bit of loud thinking, I think
the country is passing through a crisis.
The need of the hour is a national govern-
ment at the centre. I feel all the demo-
cratic and progressive forces in the
country must combinc and form a
national government, a coalition govern-
ment, if the railway system is to (o
justic to the country. This is a bit of
loud thinking, I am making and I crave
your indulgence for that.

Mt IS WM (pETeT) - FWTEfT
wgIey, §IF g gAarfa] ar F a9
F AT 39 @ FAIT 2 FAT 9
FAE FTawe AW d fou d
. W gy fag St Y gETEaR
T g 1 Sfew =1, @ga #1 ag gArE-
a1z ¥ F srwrar g5 AT Atfear A
T AEAR F gFA § T IAR
aay qga & ot qETAT S A GAE-
g g faa A 3w WA s
Tg q9T AT gAT AT ITF TR WA
F I FTEl AT F1 AT gATA
AR AFELT F1 GATCHAR 3T
faegiy s & w1 fmmaerd &
FH & W9 7 9 AS 9 F A9
Hq gATE ¥ aF fa@rg § 1

et agzy, faw awg @1, aRw
¥ o awR § U wE o
qre faqat 3 wTEl § wvE gAY
2T At TEW ¥ TG ATAES AT
3 afent ot dfergR w7
£ M T TS AT AAC TG
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aré 4 | IAFT AT F@ATE | WA
/T ¥ fewar Arer 99T FT AT
R AgT @A fear @, w1 JgwEEr
aff #Y &1 faw wgw fear 1 fag®
36t 7 =7 &7 fEwar AT qrer 13-
WIzwgg ar garar g fs
TAAC FT TAT F1E FAT FY gRQ@ faarg
At @ @Az I §F qEeST gl |
sfea faa g & framar gfaear a=t
® SFIAT AAT § INFT @A g I
ae  fEuar aff  @grar warn, qg
a7 § 39 fa=rdi w gy @dr
g gh 1 gAR Y F TAT 7 946
I 1 wraer frad 0f g, ey
ATH AT &AW F gafasw ag AIT-
TEARAT & | A HMAIAN | gAR
FAT T aF 99 F&dr 97 T
gt AT e & fF g7 aAIA
7 J @A qF & o gafwe § 39+ a3
gr feno & gy F4Y w7 wrAr =iy
qY Y7 F=9 7 F7 AT qrer F, Fwfe-
arr faeaht £t @ AT § IAFT AN
W § IWF FH FAT FIA Awfen
qY | afeT ag 74 fear | & . agw
§ fAzga @0 I@gar § fe ag wge-
T T A\t I F fFOY F 39
FH UAEH FI AT FIY AS &
giaNE T aqr faen &) I @t
¥ ZgAETT T A AT § IAH TG
4 UAEY FT @ A9 F FF A€
a1 agfeas g

qradtg g4 A T w9 AT F 0X
qiz ag N g1 2, ¥ 37 & § w7wra
FIZ F@TE ¢

«Perhaps, there has also been some
diversion of short distance traffic
from rail to road duc to our having
increascd the minimum railway fare
from 15 10 20 Paisc. Frankly spcak-
ing, I am not unhappy over these
developments..."”"
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I X FFA FT AT TE ¥ B
®EF F AR F foq I GEA A
@R gz A% ¥, geife geifesd @
FH AEY &, ¥fFq @ ¥ ag Amgw
A &1 W = F O gg HYL @
A A § ) qEIET Y W F
g67 ¥ 7Y% wgfoaa a8t fa=dr &,
frat g & fesat # gafewdi &1 We-
aFfedi &Y g7z ow fear Sm@r & A
Fgi AT G|y 9 T 9a, =9 frawat
F A-A97 B g wwAt F far
F IAMT 99 § q%T FEAT AR T3
FA N 2, Fhife AT ® AT 40
e FyY &, a1 41 Ff srewy A @A
fear smar, ¥WT A g We-awfwai
Y qTg FATFR 1 37T ALY ST
wgrmE & qarfed 1 agfead @
T, 9 & ST, v fewwa o
ay g

ot Todie fag @ mgfead adem,
#a1 wgfead & @i

Y R W 9gS A a1 fwad
qZ1Ey | W H A & Q@A Ay
g AN & q= ¥ for g 49
faset 1 T FEY 9T W S@TRT
N & W gW @ w I § @
gy € 5 At 37 wIimgw W@ &%
g%a, Afrai SgRT AF F@T FHA
% wgar § v o 17§ garfed w1
7 wgfead & w9

TETT JIET X AT IHAT F YA
great &1 faw faar @ T 9@ =@
I ¥ auesr Mfgray & & fasy
e #) freaa oae geEl A 3w
sNgEe )l N&e §Fyafas ag
ag feo £ qo #77 § fod alx
JEeHET AW XY @A G AT FS
e genfex 9w WY &, & mfew 1
& UF AT JTIwY gATT §—
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FH F1 WA ¥ TG T gFEA AFA
fas & ga s N afexs ag @

T
faga are qg 99 gIT /A uF-
SFzd g, FA0 T uFHISeq w4 §, 4T
TfErNamadi 21 gzaad=fF
gIMET AT ¥ 3y nFAIsEy #OFH
79 ¥ fo¥ 39 1T WA I,
araz  qifsamez #1  gamEn, TR
TETHITE G A9 F TR F1 g@AT,
7 IR F FAT A ogewr 3T X
FIFAT F1 HT IWF AR T A
| 331, faa%F FH qER T@Es
fagx 1 & sz agE & N faae
Fear fe ¥ WY 3T frem 5 e Io19
N qTAN AR T ISA T qIfF WA F
FFFAT JIAET g1 FT AT L
FIHATA T K | HFAT I\ TAT §
f& grear N gay S Y W #}
F AMA KK FIT & IT A FE AT
18-18 we =g A gsdr &1 W«
a fHat grzaw |1 717 A I @
AT I q 7 qIF51 FT 957 & 5
g mE F w0 g fgwwa ¥ qra
RFAT AFE 9T AT IAT | ITA Y
afeT FAT-T F1, I7 F) qfaq FwE-
T F1 gEYA Ffag qfs goradm
AgH F qIq ?"H F ufwfgan w1
I AF | ITF F A f6w s
@A &, 39 ¥ fAaa ar /%

gamfa 7gka, T F wgFN A
garE 1T gframr & A I W
R AT W A AT FT TG w5 FH
frar &1 & s@A ardw Far g
FfeT it 39 a7 /Y gR  TeEwE
¥ A% fafrees gatfear aga &1 0%
FIE g7 & awT fawr SR
fasraa &Y €Y N7 3@ W AFET F
fawraa £Y @ f5 gw mfer w3afay
F A A T a%, WY @A
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go wafasi &1 agr A ¥ 91 4P,
FifF 4 ¥ 7 3 A Aoy AGN
fear | wgi g7 #7150 daew Y vE@
qt, agi gn # qiF Jw 7
Ffa AERY, qE 3T FT aafwendr §
fe Y ¥ T% FFATHEAFT 3T F
et feedt @ ®gg o°1 @ W gar
TEN FA FT AFHAT T gelaat 7 agd
FETTF & FFaAT & 1 AN ATAN It
¢ fr = frew AN Ages-HAfdT o=
Frat § A 13T F¥ I~
a1 Tfgy, F7 F 7 A FAE@ F
AT # A AL FEAT A00ET |

o TW gam fag : fadt =
IaAr qe SN0 |

At gEo W iy 7T, W
7 SR aRAT qEE-Ifew ¥ wfd
gt &1 zad T a7 A F A A
T AT 5y TAREIT I §, qESH
FEA7 Afaw & £ §, FHFMT 0w
fefeadt afaw o= 3t 32— ar=ehr
art &, afew 397 3gad ¥ ot qga
TAGT ¥ | qAY 9 I O a8 &
fE st I ¥ AT A F A9 HY
qARET WA T | AT FT ;T
1 g8 g% feer § fF 3a91 O aw
97, WS 939 @A AT IEEr
RAAET A FRY, FH oaEAWH I
TEISIES ATAEA  AYT 9T IFHT AT
T FA, A @Y WY F1E few
T AFATE | T AW A WA A
few a1 s, 1 ¥ Zfew
& sgrar g Tufgm, aga fray g s
qg 93 AFAT § AT AW SO H
T qEi A qEed U | SAWATQ
I T2 fow F aTE @ W @
27 ufod fs WY § IEF T
DN 2, I9FT ATE AN AT R, AW
9T Aff qfmAT &1 W ¥ fawwd
FH AT A e WA A aHEA
w% e &gt
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garafa aggg, A Ggw T 9499
Wy § 0w J7g {36 fear & ey
79 s an fewzdmgaten gt
7T W) waAR, w9 ¥ W
qifeariae & agY srmar 91, & oF q%-
o F fesd F gRTFT @I AT | I@
fesd ¥ uw fege-AFT arar AR
yrEM W oAwdw 33T A, 3Ty
feFz aim 1 S+E1A g1 fF AT fewe
ot fewe IFTF am 1 39 fewe 9T
T Fgr—gf, 7% garfedt ¥ fese AT
qa Wt 18 TEEAIOF @ W
| F 7y § 7 fewe 7 F@ Jm@
a3 Fg1 & fF 9 =@ fewzvg gafew
ar & g ama wiwe g, AfFT AR
®|rs ¥ @y w3 wrr foweem
Zafew gar &1 wigr g T qer-
T ¥ fo0 o & w7 F07 §, 399
agfead feom A wifaw w4 &, agi
gu ST &t Y gmed § f o faew
N NAWF grg FéqrE 2, Qrar
3, ag gzt Jfgm 1 & smod o fA3-
F7ar ARal § i 3 frem & wwet
T oTT &4 FIH I3F, A TN fEew
F fAaeq ozt § ST o ¥ ge
gar & s frwzde gafen § At
7 ardq zfosqr ¥ ©F wmgy g@arT
Fr Aifrga ¥ q¥ awA 97 §T
gARr g 1 21 ®TAT F o Hfew
afess A, faasr gfenr =-fawag”
¢, fregd! fomar & :—

““Making the railways a custom-oricnted

service would remain a pious hope so

long as it docs not ccasc to be revenue-
oriented and accident-prone.’’

T feew 7 ag w27 —
*“‘Whether this ticketless travclling on
such a large scale is possible without
collusion or connivancc from at least
a section of thosc whose duty it is to
prevent it is worth enquiring.  If the
menace cannot be curbed, it would be
a good idea to throw open the
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[+ = ]
railways for frec travel by all and let
the general taxpaycr pay.”

HT Y g & fE ew g R
FTq 3oy, fomy fegzwm gafen
e 1 AT |

gumfa wgiea, 7 7 gafedd
qAETR & FAY A F1 0F FT07 ag
¢ fr gafedt 3 g8 q@r A8 @ar &
fF ag aga 97 st wfags 07 og=
JFr | W fasfay § o fgewew
fomrs srad GmA TEAT TTEAT
fogy @1 26 9T ) TM AT & QY
FEedi-+ gIquor I 7 2w A
—&) =g gegrg & fesfga 7 S
qry AT T A OWIIE AT A
g T feedl W egd ¥ A
9t | RIehE Mow S 9% 936
I FY 8T 9T BT HA AT IFA
T fazqw & fear, @ @ A
f& et w7 @A g A g fow
TFF gAg IT AL At gA qT I
qan f& g &7 @1 '@ A
Q| % uF @rEt ¥ wAmEn fEoendy
fecoft &) &, met @@t & WS & A
2 mgesmwad Ty oy g—
26 srse, 1968 FT amEaT § |

o Tw gaAm fag . A wiw
gl

oft gEw W ;AT AT & ag faaga
[ G AR LA RS I E A K
T &, FfFA 980 § & F @@ AT
¢, ag § @Er ) A g gg A A
@ L, QMA@ A § I AN
gy =gl

T F N gy faas fey
gl d9f, ¥ @@ @ ¥ X F

TaRqE ¥ a7 o9F | &

m SEnfE e F ar § @
waady gt & AN Sw Twr aE
FAR VI AN F A WX | 19
TR F AVA 1 6 AR faae
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HOF qAAY TAAT ATZAC E | . TN
FAA 7 W T oA FE fFAT )
FEAT-AIATA FTTT AIITFHSH! qTLATAL
1A F1 THFLEFTT QAT 91, g
3Iq 9 . /. 77T F fo7 fefer
T$, 3T F AT U q. w¥e @1 fwfew
gar AT =7 fasfad § qa w1
qZ A U T FT THAA ZAT
# qrAqr wgar g 5 zaw for
faree &1 feweaw afan & fou
afss® famagre &, sfsa o feew #1
qiadY, wE T FITFAIE F1 I
F7 o frdzam Zafer 1 Nt ¥
s T faggd gg & fF e zw
g ) NerAr Ffay qrfs T W
FFATT F AL &1 qF |

U 1T A a2 S fw 7 ya-
it § 9y 2 ) s 7 Wy fewIi A
SHH-AMH (&1 gt & | & a8 awds
7 qgt I Argar g, zaAr &y faaga
FIAT ATEATE 5 OX UFIWA ISA
A 7798 77 et ) 359 a0
T FF | N qF ag aard) aeEg
aF Y waga & afFqd o 9@ ¥ 98
AT AN FAE 9T N T AFAT 2|

ok a@ § ag wgam g g fF
gieammr stz qam@ & @t Y aga
¥F ¥ 9z Wi 9% @ ¢ 5 Ay
T N 9R-Fhamr =1 foF
fear axr dfFs & g7 g faws
FEEHY KT E TM WV FY 2% W@

ot Tt fog © OgAE & o
® Y faw far o

ot g AR A g, QgaF A qr-
qa ® fod F@ & qr w1 A F
gAY FIATE | THS qOTaT g &
FTST ATAT FIATS, qg A JTEA &
@ ¥ae fear I gaEifed ¥
ASTAT Jg A & 9% argee ¥ WY
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TgT A€ 2 | =@ F 1 Frfadt A
97 gHT 91fgT | THF ASET UF AT
# T woF qUARY T@AT ATEAT § |
TEA-aHT WY srea &1 W
far o 1 Mg ¥ oY gay TIT I
e gam 9t fagd fen gxamadY
FAE W N A AT AHE IT FAA
Fewam & s frar g fs
fediga § vqIg= FTFvwag 2 fF
a8 fedftaT aga agr fedfrom 21 s@d
qE a7 GFWr Y F aFr av f faee
fedremr &1 ater s YT AaT ArATST
fedtsm aamar @y SfEq za 2ge
fedtsw & sfeag 23s & argw fas-
Far 35 Iz & zafec gq 9% F)
oA A &YA § 1 R 9w ag
fragg & fF sraar fedsa v 0w
age fedroa aamn s arfs qgr
TN YT Fqh | T 73 feda
HFFrAT | EY ATHAT AT IHEF FIATA
wEaEl #7 F15 A FE Agfeag ar
FHT |

AT w1g" 7 Il TTSATY mEANE
FARA F AT AT & GH AT
o1 § f& gaF fEwar fEaar g |
Ia7 faw Sz T 9t § oo ar
GEE FFH NT ZHO 9 IFH | G
| &1 fHaar 280 @@ AT vAv @
NT g€ FFE F7 fFar 90 Ty T
AT | ST WA WA T AR
7z g1 f& z9q At @Y7 I q9E
& SN g %Y FIA AT 98 TARBFHY
g1 304eT @ FF ar 3 &w
fA-AT G2 F arg mq7 foedr 7 wIwar
ogw srgd, f&z 17 €% ¥ W
AT FAT FIT ? AT AT FT AFAL
aam W wgfoaa WA ¢ A for F0
fEamaY a8, FARET Wi
Y agfoga & sa, N & qA
& At ¢ wifs I Fow aF w7

PHALGUNA 7, 1890 (S4KA)

Gen. Dis. 194

fere e q3m 1 acyr #t am
g ifs @ 37 IFERA &S
arays a8 agfema st ag

SHRI S. M. BANNERIJI : On a point
of personal explanation. What I said
this aftcrnoon was that it is stopping for
ten minutes at Kanpur for other purposes
but no passcnger can get down and no
passenger can board. This is a peculiar
thing. This will be known as Viceroy's
Special.  That is my request and should
be considered most favourably.

st W W - o § o agg aed
qITE Y ATH AT E L WAY HERT
T FTA( ATGU T TZ G AP IIHR
a9t f5 zaq gerfaal & for @t gy
fear S fFET Ia%F W FY gAR
Fae g 7§ wiget gf 1 ¥ gz wegw
Fw@r g fag gerfadtr foms as
97 33 FY uRifgr) q@r &Y a|
¥ At 2 37%F for gy N A faar
T, ITEY ESE N gATIA & fou
™Y TEesw ¥ feu o vw A¥e
a7 @1IE gEiT Afam ) @gi o Eg
arzgt & a1 g i IzE g fr X
N 71 varfaw  fEar o, & g oAAT
FTARGT FIAr g AT IagT a1 &
sgreT A4Y FEAr WeAT Sfww A
W& FFAT AR § fF tod a1 Wy
marfa FTA ¥ AX UF  ATEAHG
A FEORTT FY TAGAT Y AG
faad  gHeAd, WY TEeTd, FRET
iRz W7 fawam segfady & faw-
Feafra g, faad afrn & Tod & aix
&1 Y% 2T A IFTAT AT HE

FuTIfA wgET, meRww § O faq
98> 8 JAT W TAAHZ ¥ o faemr
a1 f& gEaTS Y awg A fa7 gETniT
* faoe gwA@ ¥ ar AN T
qeea 4, A% arfew & fogr qraaw
afsT & gordaT § 18 9E9 T 0T
AT 91 | Wi I OO § AN-
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[# g W]
T awaF vF ff geees gorfan a1
qeega ¥ oot adl fear wan
frgmr o feeft oY Aw ¥ gerfom
Y arfew 7E) foar 737 &1 zgfen A
fragw & f& 19 faaqeas 1968 1 &N
g gt o), 39q W gonfaw fafse-
ArEw fam a7 @ 3= fee 7 F19 9T
aifaw fogr i arfe 3% Fmw A
e AT qR

T HBTAT T qg W fAqga Far
g fF geare & Feor WY Ty A
fam gfra= &1 feafaaa faggr #<
foar way v, 7 feafaas =2 arfaw
fast =ifgn 1 z@F swwTar R
TRTIT FY TG gfAaew G § A snit
ar frwerzee 78 & zafev oo T
1 2w fF sa=T WY ey fam
gfaas ¥ gra 7 &, 57 gfaaew &1 @
femarzs frar @1 T geamw #Y
ug ¥ fax gfvaw ¥ fafama
frzgr oz fomr 1 @ a@ aifuw
fwar s

% g ¥ g FgAr g g fF
¥y & yEafed @Rl §F F10 F@ a0
40 1| A ® AIT ATE ANAG
t 1 wad afew ¥ @ A A T ag
fagze ¢ fr ImA TwoerT w1 Y e
ITE A9 AT T0fge | AT F faw-
fa & %€ qw ®FT 9 wEd § fw Oy
@ wfee afwr &, afew soor Y
THEHS ANT & AT 9T @ I 9T
g ag fofan a3 &9 w9 § T =@
ag ¥ ag wfwee vafw N T
FHHN a1 TR IAT & | W gred
F ITR VT ATF (A9 I AT
wifg

o} T N N IgT §Y 97 AT
R N e F wRa & af wga

wign f fFgzans wY aog ¥ o
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fafsemesam faar aar 2 ega) @

FIAT =0T |

I UF a9 AT FZAT IEATE |
T8 fad e g7 g Aew & faed
T g, gty A A AR qry d—
o 398 faggw fear a1 5 R
feméne 7 Agger Fwe TverTw &
a1y I sATEAr g1 @Y & F Ay gy
S0 AT e Ag A S g
f& mx AggrT Fwe I dwET W
g witfF 21 a1 7 Fomq T anfegT &
AT 3AFT F1E nEAw R A A
faeit g€ & wfeq godle faar o <ar
2, 50 gfaar smefaai & s@ 39T
FEFr q &Y @ Sfew 7 a@f w93 &
IR Y 0F @ AMEHT ¢, STF7
Fm W § qgY 97 qUgar, IAE a3
Fr & THfen AFT 91 787 & fF g
Faifafedaa & garfres wasr &
fom gedtegma & SEi TR 9
frar & a8 Ivegmm Fgar & fx ag
Faifafedas g7 2 Afsq W A
Fgar & fF ag Fanfofedas g a8
a7z zafer sar FvEEY &1 QFT
ST TET & | TAfSA AT qod 7g fAd-
g ¢ fF F7 & w7 O sy Nfew 7
AA IHH AIYeT FEE 4TOTIA &
Q19 TH TG F SYIRAT T 1 907 |

SHRI N. R. LASKAR (Karim-
gang) : Mr. Chairman, Sir, we are
really glad and happy that Dr. Ram
Subhag Singh has come back 10 the
Railway Ministry. We have seen him
and his action also when he was the
Railway Minister and we have great
expectations that  under his  guidance
the Railway administration and the
Railway Board will improve, against
which there is so much criticism. He
is a lovable p:rioaality and, I hope, as
the Rdilways which is concerned with
lakhs and lakhs of our p:cople and that
is why so many hon. Members take
interest in it, he will look into all the
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suggestions they ofer and try to implc-
ment them.

B:fore I comc to the Railway Budget,
I take this opportunity 10 narrate Oae
incident that occurred recenly in my
coastitucncy at Badharpur. There arose
come dispute between some  Railway
Protection Force p:rsoanel and oaz
vegstable vendor. The public sid:d
with the vendor. But these mad p:ople
opzncd fire and killed two youngmen
of that area. 1 am cach and cvery indi-
vidual are aggricved. It has created so
much of commotion in that arca. The
demand of the p:ople is that, over and
above the police case that was taken,
up, there should be a detailed investi-
gation into the matter. We alco de-
mand that some sort of relief should b
given to the affected families.

Coming to the Railway Budget, I
welcome it because it has not proposed
any new levy on the railway users.
This is all the more important becausc
repeatedly, year after ycar, there has
been an increase in the railway fares
and freights, an usual thing, in the last
few ycars

In this ycar's budget, the hon.
Minister has not proposed any levy.
We must congratulate him on that. But
we must also sce one thing. During the
last 20 or 22 ycars, how many times
have the railway fares been increased ?
If I remember aright, this was doae not
less than ten times.  Thercfore, the
saturation point has come and there
will be no justification for any more
increase in future.

Another bright aspcct of this ycar's
budget is that the Railway Minister has
stown a little bit of surplus, about
Rs. 2 crores. Even in the last ycar it
was a surplus budget, with a surplus
of Rs. 1 crore, but ultimately that sur-
plus turned out to be a deficit one to
the cxtent of Rs. 10 crores. Therefore,
I would request the Railway Minister
to sec this do:s not happen in the cur-
rent year also ; hc should tighten up
the administration, 0 that the little
surplus that has been shown is at leat
achieved......
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MR. CHAIRMAN :
ing rung...

The bell is be-

Now there is quorum. The hon.
Member may resume his speech.

SHRI N. R. LASKAR : 1 was say-
ing that the Railway Minister skould
sce that the little surplus that he has
shown in the Budget is achieved.

We arc also glad that the Minister
was able 10 give us a hopcful picture
during the Fourth Plan period, and,
because of the revival of industrial growth
and the agricultural break-through in the
country, he told us that the original
freight traffic would increase by at least
40 per cent during the course of the next
five ycars. Onc thing that I would like
to point out here is this. To be opti-
mistic is good, but at thc same time
the Railways should also try to be
realistic in fixing up the target of railway
goods traffic. What has been the per-
formance of the Railways during the last
Third Plan period ? The total target
that was fixed 1o be carried by railways
was 249 million tonncs ; this is for gencral
goods traffic, but only about 203 million
tonnes were achicved.  So, this tendency
of overestimating the traffic requirements
and pushing up the investment must be
stoppecd immediatcly. The Railways
themselves have admitted that  they have
ro proper agency as such to work out
the rail-transport cstimatcs,

In view of all this I suggest that they
must modernise their procedure and try
to improve so that a more realistic
vicw can be taken and our scant resour-
ces can be utilised for some other deve-
Icpment purposes, instead of being block-
cd. During thc course of these ycars,
the income of the railways had gone up
but along with if thc working expendi-
ture had gonec up tremendously and
again we find two-thirds of this working
expenditure had becen on staff alone.
But consequently the increase in working
expenses had not Icd 10 an increase in
the amenities of the railway uscrs.
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There is still over-crowding, late run-
ning of trains, poor quality catering
and want of safety and other things.
Som: of these ills are, rcgrettably,
increasing. The latc running of trains
besides being bad in itself irritates the
travelling public and upsets their whole
programm:. Things can b: improved
by prop:r manag:m:nt and sup:rvision,
but that is not done. There was a tim:
when people used to correct their watches
on sceing trains. What is the position
now ? Pconle will thank God, even if
a train reaches its destination late by
one or two hours. Som: small am:nities
could be provided without much exp:ndi-
ture or difficulty. For instance, on 27th
January when we were travelling by Kalka
mail to Calcutta there was no light in
the compartm:nt and by the grace of
Railways we had candle light dinner
in the train. Som: in the compartm:nt
remarked that this was not the rare
occasion ; on carlier occasions in the
same train thcy had similar experiznces.
If this happens ia prestige trains running
between Delhi and Calcutta, the fate of
trains in the branch lines can better
be imagined. The Hon, Minister is a
dynamic person and I hop: he would
look into all these things and try to
correct things. Then again, in my arca
there is a hill section, the railway the
line between-Badarpur  and  Lumding
which is about 100 miles in length and it
has about 37 tunncls. Our only demand
was that  there should be a
diescl engine  on  passenger trains
as people get suffocated by the smoke
coming from ordinary steam cngincs
while passing through the tunncls. People
who had travelled in that line will feel it.
Routinc bureaucratic typ: answers that
the engines arc not available are given ;
previously the pet reply was that it was
not fit for dicselisation. Now they say
engines arc not available. It must be
provided for the comfort of the public.

One of the uneconomic lines talked of
lies in my constituency i.c., is Katakhal
Lalaghat branch line. It is a line
owned by a private company. We have
been demanding that the railways should
take it up. They say it is unremuncra-
tive. How can it be remunerative ?
There is not a single station with a
covered platform ; there is no overhead
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shed ; no facility of water og light. The
same old engine is pulling the same old
train.

How can you expect it to be remune-
rative without investment?  The old
engines and the old track should be
replaced. I would request him to look
into these details and rectify these small
defects.  If that is done, this brand
line also will become a remunerative
one.

Coming to thc N.F. railway zone,
which covers thc North Eastern and the
eastern arca, it is very backward so
far Railways is concerned and it should
be the endeavour of the railways to open
up the far-flung arcas in the region. If
this is done, it will create a fceling of
oncness. A survey has been done for a
railway line to go right up to the Mani-
pur border but no further action was
taken.

On the other side, the railhead from
Dharmanagar should be cxtended right
up to Agartala in Tripura. A Survey
has been done, but no provision has
been made for cxtending the railwayline
to that border arca. I hope the Rail-
way Minister will look into it and will
concentratc more  on these  border
areas.

S» far as the creation of new divi-
sions in N.F. Railway is concerned, they
have upgraded som: districts into  divi-
sions, but only onc of them falls within
Assam State proper.  Our claim is that
two-thirds of NF railway runs through
Assam and thercfore, we want more
division to be given to Assam. I hopz
the Minister will consider this also. It
is our cxpericnce that many times hon.
members  bring  genuine cases to  the
notice of the authorities no action is
taken. [ want to give a concrete case.
1 brought a genuine casc of a sub-caste
employce to the notice of the GM
of the NF railway, but I am sorry
to say hc has not had the courtesy to
reply to my letter.  Yet, not to speak of
giving reli:f to the employce.
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MR. CHAIRMAN : The bell is being
rung...Now there is quorum. He may
continue.

SHRI N.R. LASKAR : Lastly, Sir,
I would like to congratulate the Hon.
Minister for having introduced the
Rajadhani Express between D:lhi and
Calcutta. We hop: this sort of supzrior
trains will also be introduced in other
far-flung arcas. In our N.F. Railways
even the mail trains do not move faster
than 20 kilometr:s an hour. There should
be an endcavour to speced up the trains
in those areas. If that can be done then
only the introduction of Rajadhani
Express will serve its purpose.

SHRI NAMBIAR (Tiruchirappali) ;
Mr. Chairman, Sir, 1 have carefully
gone through the long spzcch made by
the new Railway Minister. I have all
the respect for him. I sec that there
is a little change from the previous
mode of talking. The change that I
find is this, that in his spzech he never
talks of deficit. He has substituted that
word with ‘shortfall’ and ‘gap’. I was
very much opposed to the so-called
deficit because it was really not there.
These deficits are man-made, artificial
deficits for particular purposes. Now
they have changed it and if after this
change they are going to bring in the
rcal change in the railway cconomy,
railway business and accounting then 1
welcome it,  Othcawise this change has
no meaning.

I cannot understand when pcople say
that railway earnings are not improving.
You will sec from the gross rcvenues
reccived that for the year ending March
1968 it was Rs. 818 crores and the
revised estimate for ycar ending March
1969 is Rs. 902 crores. That is som:-
thing like Rs. 84 crores more in onc
year. The estimated budget for the next
year, for the year ending March 1970, is
Rs. 947 crores. That is Rs. 45 crores
more than the current year. That shows
that the railways ecarnings are on the
increase. What is the capital that we
have already put in ? It is Rs. 2900
crores and we have reached almost
Rs. 1000 crores of gross earnings a year.

All this is don: by repzated increase
in fares and freights, That is ths reason
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why we say that further increase in fares
and freights is not rcasonable. It is
another taxation which is being done
through the back-door. What Shri
Morarji Desai cannot do in the General
Budget he does through the Railway
Minister here and mops up that money
for the general revenues. This is the
practicc they were following all these
years. This year they did not do it
for their own reasons. Mainly, because
they found that it does not work.
Last ycar when there was a deficit of
Rs. 31 crores they increased the fares
and freights. What was the result ?
They could not get Rs. 31 crores but
could get only Rs. 21 crores—Rs. 10
crores less. Therefore, by mere increase
in fares and freights periodically you
will not get more money. That they
have understood and they have stopped
doing it for this ycar,

But there is a danger. In his
spcech he made a reference specially that
several cost studies arc being done. He
has said it in paragraph 17 of his speech
on page 11. It is a very calculated and
carcfully worded sp:ech. Our Hon.
friecnds are asking for a train here or a
train there, for water in the tap or bath
room and so on. They do not realisc the
rcal malady which is getting round  their
neck.  In paragraph 17 he says ;

‘““As the House is aware, the
Railway Board had initiated some
time ago several cost studies into
various aspects of railway work-
ing. The results of these studics
have become available now and
the question  of rationalising the
fare and freight structure has been
under examination by a scnior
officer of the rank of Additional
Mcmber."*
Then, at the cnd he says :

‘‘While undertaking the rationalisa-
tion of the freight and farc struc-
ture on thesc lincs, it should
also be possible to raise resources
for meceting  the devclopment
requirem:nts of the railways and
of the cconomy.*’
16 hrs.

This clearly indicates that after the
cost studies are over, they are going to
prescribc  another inerease in fares and
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freights so as to get money for ‘‘deve-
lopm:ntal purposes and for the gencral
economy”. It is a clear and categori-
eal promise that another rise is in the
offing. Then, in another paragraph of
his speech, he says that developmental
expenditure to the tune of Rs. 45.80
crores, which could not bs subscribed
by the current revenues, has to be met
by a loan from the general exchequer
at a certain rate of interest and that it
will have to be rcpaid. It means that

we will have to find money for its re-
payment as well.
All told, it is clear that a serious

thinking is taking place in  the
Board Office... do not know whether
it is with the connivance of the Finance
Ministry or not...for an all-round
increase in fares and freights.  This is
my apprchension after rcading his
speech. If that is his thinking, I
would request him to give it up. The
railway finance is not a milch cow. If
you try to take more and more milk,
as your nced increascs, then you will not
get any milk at all. If there is any
shortfall in your appropriation, you must
find the rcasons clscwherc.

I will show you one (ircction straight-
way. Take depreciation. I am not
against provision for dcpreciation.  But
that has to be done according to some
scientific formula, In 1924 when the
railway finances wcere scparated from
general financces, the then Member said
that a scicntific mecthod of granting
depreciation must be made and allow
a reasonable return to the general ex-
chequer for the capital investment and
anything more than that is an indirect
tax on transportation which should not
be undertaken. This is thc warning
which he gave. But what was happencd ?
From 1924 to 1938 the ratec of interest
was one per cent.  From 1939 to 1943
and from 1944 to 1949 it rcmained at one
per cent.  From 1950 to 1954 it was
raised to four per cent. From 1955 to
1957 it continued to remain at  four per
cent. Then it went up.  Then it was
5.5 per cent.  For the capital that has
been put in after Ist April, 1964 it is
six per cent,
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16.03 hrs. .

[MR. DEPUTY-SPEAKER in the Chair]

Then, on depreciation, the First
Convention  Committce recommended
Rs. 15 crorcs, but what actually appro-
priated was Rs. 30 crores per year. In
1955-57 it was increased to Rs. 35 crores.
In 1958-60 it was increcased to Rs. 45
crores and in 1961-64 it was increased
to Rs. 70 crores. Within two years the
allotment for depreciation jumped up
from Rs. 45 crores to 70 crores, an
increase of Rs. 25 crores.  In 1965-66 it
was Rs. 80 crores, but today it is at the
rate of Rs. 130 crores. But he could not
appropriate Rs. 130 crores. In the speech
the Minister says—I wanted to appropri-
ate Rs. 100 crores for depreciation ; but
unfortunatcly, there is no money; so
1 am giving only Rs. 95 crores this ycar
and the same amount next year. I say
that is not scientific when you have not
gone into the rcal depreciated value of
the assets. It is not proper or scientific
accounting,

If it is so, whatever is dcrived accord-
ing to a formula it must be paid and 1
am for it.

Coming to the question of dividend,
5.5 per cent is the rate granted by the
previous Railway Convention Committec.
I have no complaint against the Railway
Convention Committce. Unfortunately,
the Convention Committee  sits, the
Financial Commissioner puts up a rcport,
the Finance Ministry wants 5.5 per cent
and they take it away saying that there
is money. But one point is very clear.
The entire capital of the railways has
been subscribed by the Government ; it
is the Central Government that pays the
moncy. It is considcred to be in the form
of a loan or, what they call, thc “‘capital
at charge”. 1 do not know the meaning
of the term ‘capital at charge’. It is not
secn in any other industrial concern.
Paid-up capital, loan capital and all these
we know. This ‘capital at charge’ is a
very, very carefully prepared phraseology
by the Railway Board. I do not know
whose ingenuity is that; that has to be
found out.

Anyhow, the Government of India got
for the Railways the Canadian loan at .75
per cent —threc-fourths of one per cent ;
the Central Government receives the loan
at three-fourths of one per cent and gives
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it to the Railway at 5.5 pzr cent. I do
not know why this sort of a method has
to be adopted for the Railway alone.
Railway is not the only public scctor
undertaking. Steel, heavy electricals and
so many other undertakings arc there. To
them you are giving the loan at a parti-
cular rate. You also should treat the
Railways in the same fashion. Why is
Railway to be treated in a separate
manner ? It is because you want to
extract more mon:y from the Railways in
the form of dividend and d:preciation
and deplete the Railway finances to such
an extent that nothing will be left there
so that you can go to thc psople and say
that there is a dcficit, give us a little
morc by way of fares and freight, and tell
the railway workers that you cannot pay
them anything morc because there isa
deficit. This is, what I may be permitted
to call, chcating and fraud. That is not
proper. Thercfore I submit that this has
to be reconsidered.

I have no grousc against the Railway
Board as such but the Railway Board is
the exccutive head of the railway system.
Undcr the Railway Board you have the
general managers. But the Railway Board
consists of experts. We have the Mcember
(Mechanical Engineering); Member (Civil
Engincering); Member (Traffic), Member
(Transportation), Member (Staff). These
are all experts. When ten experts sit
together, they cannot constitutc a board
of directors, If they are a board of direc-
tors, they will have to function as a board
of directors and give us a balancc sheet
of their performance. The Railway
Budget that you have given now cannot
be a balance sheet at all. Thercfore in
the real sensc of a modern industrial
undertaking the Railway Board is not
functioning as an cxecutive body and as a
board of directors for the purpose of
cconomic working of the railways and its
performance. What the Boatd does today
is to undertake to pay dividend and
depreciation to the general exchequer
and if there is a deficit they demand an
increase in fares and freight and sit tight
in their chairs and keep quiet. They have
no responsibility for improving the per-
formance of the railways and utilising the
entire assets of the railways for a better
performance and for better earning. There
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is no incentive for the Railway Board to
discharge its function ; there is no pre-
ssure. Therefore if you keep the Board
in this manner with the same executive
powers as at present, you will not be able
to devclop the railway system. That is
my complaint. I do not want to do away
with any of the members of the Board
but you accept the Board members as
members of a committee of experts, get
their advice on the technical functioning
of the railway but policy-making should
not be done by the Board nor should
executive work be given to the Board.

I have got my rcasons for it. One of
them is that in regard to the coming
Fourth Five Year Plan they are given
certain tasks. In the previous plan the
tasks were not properly evolved. What
happened was that the Railways built
extra capacity and that remained unuti-
lised, with the result that the Railways
arc suffering a loss. In his speech the
Minister has agreed that they failed to
utilisc the extra capacity for the reason
that so-and-so did not happen.

What is the use of giving a cry like
that at the end ?

We have to lose heavily through our
nose for that.

SHRI S. R. DAMANI (Sholapur) :
May I know from the Hon. Members,
as a leader of the railway cmployccs,
what coopcration is your union giving in
utilising the idle capacity ?

SHRI NAMBIAR I shall come
to the point of labour relations next.
Gricvancc-mongering is  not my purpose.
That is a different issuc.

Let us see the finances a little. At
this moment, arc you geing to leave it to
the Railway Board to decide about
the future planning of the Railways ?
You have got an ambitious plan coordi-
nating with the devcloping economy.
You say that recession is over, there is
a bumpzr crop and something better is
coming. Whether there is a recession
or a boom or there is gcing to be drought
or whatever it is, all these questions are
to be studied carefully. Can you except
the Board to do that for a period of §
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years in advance ?
for them.

It cannot be possible

The Railways are dealing with 14
lakh cmployees. It is a very big
undertaking spread all over the country.
Such an undertaking cannot be managed
by those pcople sitting in the Railway
Board. This is the difficulty.

Now, about the labour
know a little bit of

relations, I
the working

of the Railway which starts from
below, from the district level, the
divisional level, the General Man-

agers’ lcvel and afterwards, when it
comes to the Railway Board level. These
people sitting here issue circulars asking
the General Managers to do things in a
particular way and the hands of the
General Managers are  tied. What
happens is that very often the General

Managers and Railway Board are at
cross purposes. There is that difficulty.
Leave alonc  whether  the  General

Manager is a good person or the Railway
Board Member is a good person, That is
a different issue.  Both are are burcauc-
rats. 1 have got opposition against
burcaucracy.  Unless that is  broken
and thrown into the Arabian sca, this
country can never prosper. That is my
considered opinion. 1 am not going to
change it. Any change in burcaucracy
takes time. Even with the hclp of the
present  burcaucracy which you cannot
sink in a day you allow it to function—
you should see that it so functions that
it does not stop any development as
such. That is why, my hon. friend,
from the Congress Benchs, said that the
Railway Board has outlived its utility.
1 also support it. I would like the
Hon. Minister to consider this question,
not because of any personal reason.  The
Railway Minister, under him, may have
a standing committce for the Railways.
He can take the personnel from anywhere
he likes, may be from Members or
non-Mcmbers or experts. I do not know.
You can have the entire Board
Members  constituting  as an  expert
committee to advise the Minister.  With
thesc bodics, the Minister can function
and take policy decisions and execute
them. Then only, you will be able to
deal with the scrious problems that are
arising out of the present situation.
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That is why my humble submission is that
you must hav: a reappraisal of the
whole thing.

With regard to dividend and depre-
ciation, th: new Railway Convention
Committee is going to mzet. Fortuna-
nately, I am also a m:mber of that
Committe:. Anyhow, w: will decide
what is to be given. But onc thing is
there is that the Committec can take
only ad hoc dccisions. Soms reports
are placed before us and we cannot go
into the railway working. What we will
say is: ‘“You havc bzen giving 5.5
per cent so far. What is it that
the Finance Ministry ask for? 6 per
per. All right, wc must have a
compromisc and put it at 5.75 p:r cent.”
This sort of ad doc dccisions are b:ing
taken.  You account your defict or
surplus on this basis. This a unfair
This is not good at all for the railway
administration like that of ours. It is
the third biggest railway in the worl i,
Even from the capitalistic concept of
accounting, capitalistic  concept  of
managing an industry, I say, you must
have a reconsideration, not from  th:
socialistic angle, not in the liast from
the communist angle. Here, [ am
precaching what you should do under
the existing capitalistic saystem. Plcase
do that.  That is my humble submis-
sion.

Coming to the labour problem, my
hon. friend wanted to know from me
about the surplus capacity and all that
and what we were going to do  to
improve thc productivity and so on.
Did he go through the Minister's
specch ?  The Railway Minster is plead-
ing for retrenchm:nt and hc wants the
railway workers to support him in that
decision of rctrenchm:nt. 1 would
show him what the Railway Minister
has said and then he will understand.
My hon. frisnds, for whom [ have a
great rcspact, do not consider it necess-
ary to study it; they just say that there
is no water in the train, therc is no bulb
in the train and all that. Of course, I
agree that water must bz there, but
these things can be told in the lobby to
the Minister; h:re, som:thing more
serious must be talked. O pag: 4, the
Railway Minister says ;
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“In 1967-68 there was no increase
in the total number of staff, and
in the current year I am expecting
that the increase will be propor-
tionatcly less than the expected
increase of eight million tonnes in
traffic.”

We find here that from 1967-68 to
1968-69 wc had Rs. 84 crores more of
railway earnings. Thc Railway Minister
takes pride in saying that hec got so
much of increasc in earnings without
adding cven one employee. About this
ycar, hc says ;

¢¢...This is encuraging since ncarly
two-thirds of the working expen-
scs is on staff’’. and adds

“‘I can spare no cfforts in impressing
on the railways that they must continue
to cxert themsclves to the utmost to
raisc the productivity of the staff*’. The
Railway Minister says that this year
9 million tonnes more of traffic will be
carricd with no proportionate incrcase
in railway staff. It mecans that there is
a ceiling put on the number of staff,
there will be no more increase in  staff;
the present staff will have to do more
work and they will be given oaly the
present conditions.  This is  what the
Railway Minister  says. When the
railway cmployees read this, do you
expact them to give co-opcration to
him ? Further I, would like to say
that there are three lakhs of casual
labour on the railways. How arc these
casual labourers trcated ? They are
treated very badly. A casual labour
gets Rs. 2,25 a day and they get this
only tor 26 days in a month. All thosc
labourcrs are being used according to
the whims and fancics of the railway
administration and the officialdom; for
getting this Rs. 2.25, they have to bribe
Rs. 10 or 15 on an averag: to the
officcrs.  These things, arc happaning. I
I say all these things, he will dispute
it.  But I have a consci®nce and I hope
he has also one.

SHRI S.R. DAMANI : I would liks
to ask him onz or two qucstioas. Are
the railway employces not the highest
paid in governm:6nt und:rtakings ? s
there not surplus staff ? Then I would
ask him whether the revenue has increas-
ed due to hig taxation,
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SHRI NAMBIAR ¢ He is wrong.
The railway employees are not the
highest paid. They stand on the sams
footing as the other Central Government
cmployees. The C:ntral Government
employees were once highly paid, but
now the industries like textile, jute,
engineering and others are paying more
than what thc railways pay to thcir
employees. (Interruptions) I am sp:ak-
ing of Class IIl and Class IV employees
I am not speaking of Class I and Class
II. My hon. friend must understand
the changing world. The railway
employecs and the other Central Govern-
ment employces were the highest paid
once, but today they are in the last
rung. That is why they arc asking for
better conditions and wagss...

MR. DEPUTY-SPEAKER : The
Hon. Member's time is over.  He should
conclude now.

SHRI NAMBIAR : What he said

was wrong.

MR. DEPUTY-SPEAKER : 1 know,
you arc making a uscful contribution.
But the time is over. You should
conclude.

SHRI NAMBIAR ; Unless the
conditions of railway labour improve,
there will be no possibility of wilful
co-opzration. He was asking about
surplus staff on the railways.

I say ; plcase go through the rcport
of the Wanchoo Committee the first
part of which was pubiished recently,
Shri Wanchoo has stated that the
fireman, drivers and other running staff
arc worked more than fourtcen hours
a day and that it should be reduced to
12 working hours. Mr. Parimal Ghosh
and I had a big fight for onc month in
D:lhi, he sitting in Rail Bhavan and 1
staying in Windsor Place.

DR. RAM SUBHAG SINGH : What
was the outcome ?

SHRI NAMBIAR : Working hours
had becn reduced to 14 hours, according
to Wanchoo Committee, it must be reduc-
ed further to 12 hours. There is shortage
of station masters, assistant station
masters, and many others and unless
and until some additional hands are
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provided, the railway safety is in jeopardy.
This is what the Wanchoo Committee
has said. Therefore, everything is not
very rosy in the railways.

Lastly, I must refer to the Hon.
Minister’s attitude towards those who
took part in the S:ptember 1968 strike.
He has come from the P & T Dcpart-
ment to the railways., Both the railway
and the P & T had sent out of service
about 10,000 cmployces. In the P& T
where he was till now, I have been
asking him that hc should take back
those persons; I now plead with him on
behalf of the railway staff who had been
sent away. My submission to him is :
please start with a clean slate, with
mutual understanding: plcase take them
back. They went on a  day’s strike which
was legal and constitutional. You
suddenly made it illegal. Do not
try to victimisc and when therc is
victimisation, it will not be possible to
run a system like the railways in the
country. The question of recognition
may be considered on the basis of an
agrecd formula and the derccognised
unions must be recognised.  The rela-
tions with labour should be improved.
The railway employces will work very
hard but thcy must be given their due
share. There must be mutual co-opera-
tion.. To sum up, I request a
rcappraisal of the whole working of the
railways with regard to its financial
soundness and its viability and full
utilization of its assets, good labour
management  relations. Let there  be
change in these matters also along  with
a change in the ministers and let us hope
that somcthing better would come up in
the future.

MR. DEPUTY SPCAKER ;  Shri
Antony Reddy.

=t e oT8 ATAT © IUTEAE WEY-
&7, 737 | Togf agY &
MR. DEPUTY-SPEAKER : Now

there is quorum,

SHRI P, ANTONY REDDY (Ananta-
pur) ; Sir, I congratulatc the new
Railway Minister on presenting a  surplus
budget without increasing the fares and
freights.  Hc deserves congratulations
all the more because at a time when
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DA was increased and a portion of it
was merged with basic pay, besides a lot
of natural calamities like floods causing
dislocation of railway traffic, the presen-

tation of surplus budget really augurs
well,

If the Railway Accidents Committee's
report is quite correct, in the lastfew
years, there has been a slight decrease
in the number of accidents. That is a
good omen that hereafter when Dr. Ram
Subhag Singh has taken over the port-
folio, railway journeys would be safer
and more comfortable also.

This surplus in the budget can be
increased very much if certain measures
arc taken. There is a lot of pilfcrage
of railway property at almost all the
junctions. It is estimated that Rs. 20
crorcs can be added to the railway
coffers if this can be prevented. We
know a large percentage of railwry
officials arc honest, cfficient and rcliable.
But a small percentage of them have
been the cause of pilfcrage, ticketless
travelling, thefts in goods traffic, etc.
If the spirit that railway property is
public property and that it is the
property of everyone can be infused into
them, I am sure railway incomec will
appreciably increasc.

In the company days, the trains used
to run faster than they (o now. An
express train from Arkonam to Madras
— a distance of 43 miles—uscd to take
only 50 minutes in company days. Now
it takes 1 hour and 10 minutes, i.c. 20
minutes more.  An ordinary metre gauge
train stopping at all stations from
Guntakkal to Guntur uscd to take only 11
to 11§ hours those days. Now it takes 14
hours. I cannot understand why trains
run slower after thc Government  has
taken over. In Japan, we arc told the
average speed of important  tiains is 100
t0 120 mph. But in India, cven the
Rajdham Express will have an average
speed of only 55 to 60 mph. So, it is
high timc the new minister secs to it
that our trains run faster and on time,
without being late.  Ours is a country of
distances. From Delhi to Trivandrum,the
distance is 2000 miles and it will take 4
days to cover it if the trains run slowly.
Even the Sarangapani Committe appointed
to rccommend about electrification have
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suggested <that we must take to
dieselisation. In advanced countries,
they aré replacing steam by dicsel
traction. In Japan and some other
countries railwaylines are electrified.
In India, clectrification seems to be the
only solution for faster trains. It is very
unfortunate that faster the train the more
late it reaches the destination. Take,
for example, the Dakshin Express. I
have travelled by that train more
than a dozen times. It never reaches
Delhi in time. It reaches Mathura at
the correct tim: but in covering a dis-
tance of 60 miles betweoen Mathura to
Dethi it takes two or three hours. I
cannot sec the reason for it. At cvery
station it stops for ten to fifteen minutes.
After Faridabad it stops at all stations.
I have represented about this to the
Minister but nothing has been done.
I cannot understand why they are not
able to solve this simple problem of runn-
ing a train in time for sixty miles.

Just obscrve the railway map of India.
You will scc a hug: track of arca from
Vishakhapatnam to Sholapur and from
Hydcrabad to Ongole having oaly one
railway linc and that too a metre gauge
line. This area is being developed
by the Nagarjunasagar project.  Nearly
45 to 50 lakh acres of land  will
come under cultivation.  Alrcady 50
thousand acres are under cultivation,
Soon after the Srisailam project comes
up there will b innumerable larg:-scale
industrics going to be developed in  this
arca.  Unfortunately, therc is not a
single linc to connect Hyderabad, the
capital city of Andhra Pradesh, with
Ongole a coastal railway station.  For
this the Andhra Pradesh Governm:nt
has recommended certain new  railway
lines to be investigated and implemented.
I do not know at what stage itis. Itis
very necessary that from Hy.Jderabad and
S:cunderabad a railway lin: shoull be
1nid at the earliest possible tim: connect-
ing Nagarjunsagar and Oagdle. If this
line is laid, Hyderabad will be about 120
miles nzarcr Midras and even D:lhi will
be 100 miles nearer to Madras.  There-
forc, there will be a good numbcr of
advantagss reaching the capital city of
India much quicker than otherwise.
Therefore, 1 strongly appeal to the
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Minister of Railways to see whether this
line can be done at the shortest possible
time.

There is a railway Jine existing for the
last 30 1o 40 years bctween Bellary and
Rayadrug. It moves so fast that even
an cld man can run along the line and
catch it. It takes about four hcurs to
run a distance of 30 miles. So many
times this matter has been rcpresented to
the Southern Railway. Somchow or
other they are always adamant and they
do not do anything to improve this linc.
By cxtending this line by another 40
miles you will reach Chitraldrug, a ter-
minus station on the Southcrn Railway.
If this linc is extended Bellary will have
the advantage of recaching some of the
industrial towns like Devangiri and others.
This line should bc done as ecarly as
possible.

Shri Parthasarathy, our Deputy Chief,
as a member of the Rayalaseema Deve-
lopment Board has been agitating for the
last ten years for a railway line. It has
been represented to the Southern Railway
that a line from Bangalore connccting
Rayachotti-Cuddappah-Nellore-Ongole is
absolutely necessary. This arca has very
much developed recently due to the
extension of the Cuddappah-Kurnool
Canal. Necarly five lakh acres of land
has becn brought under cultivation. They
grow a lot of turmeric. This product
cannot be casily transported to any
important port like Madras. Therefore,
a new railway linc is absolutely nccessary
there.

The South-Central Railway has been
divided into two zones. Guntakal
Division is in the Central Railway but
it is put under the Southern Railway
while South-Central Railway exists on -
the castern side as well as thc western
side of Guntakal Division. The Hon.
Minister should see the possibility of
bringing Guntakal Division also under
South-Central Railway.

I am very happy to mention that the
Railways are running a number of schocls
for children of their employecs. Unfor-
tunately, these schools are run like other
zifla-parishad or municipal schools. No-
body takes any pains to raise the standards
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of there schools, Once in a way, a
divisional inspzctor visits the school and
gives some report, but the railway autho-
rities never bother to look into these
inspection reports. The result is that
the railway schocls now are in a very
bad condition. Evcen though they have
got cnough resources, the standards in
these schools are poor because of the
lack of interest and control by the railway
administration over these schools. There-
forc, the establishments require to be
standardised and the overall supervision
improved.

Coming to railway catering, many
Hon. Mcembers have spoken a lot about
it. If you compare dcepartmental cater-
ing with private catering, departmental
catering is shown in a very poor light.
Private restaurants give tetter food and
efficient service and still muke profits,
Unfortunately, the railway administration
has not been able to raise the standard
of food that is served by the railway
canteens, 1 may state for the information
of the Hon. Minister that in Guntakkal
there are two non-vegetarian canteens,
one departmental and another private,
The private caterer is able to make a lot
of moncy because he gives better fooid
and courteous scrvice 3 he is always
available to listen to the complaints of
the passengers.  Regarding the depart-
mental canteen, the less said the better,

Wt PR W HYATT T
wgEa, & 9T A gEEAr =ATEAr g,
wogfa 78 &1

MR. DEPUTY-SPEAKER : The Hon.
Member may resume his seat.  The bell
is being rung...... Now there is quorum.
He may continue his speech.  Let him
conclude.

SHRI P. ANTONY REDDY : The
private caterers are always able to give
better service than departmental caterers.
Therefore, I would suggest that wherever
departmental catering is not running at
a profit, it is better to close it, or hand
it over to private caterers, so that the

passengers can expect better food and
service,
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In the end, I would only request the
Hon. Railway Minister to see that the
efficiency and standards of railway
schools are improved to a great extent
so that thcy can compete with the best
privately-managed schocls in the matter
of standards and results. I am sure
that under the guidance of Dr. Ram
Subhag Singh the Railway will run more
efficiently and profitably in the future.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : Mr. Deputy-Speaker,
Sir, many thanks for calling me. First
1 would begin with a wclcome to the
Railway Minister to this ncw portfolio.
It is an old love, I am told; anyway, he
has taken to it again.

Now I first bcgin by saying : do not
be vindictive to yours own (mployccs.
The very first thing that I have got to
say with some cxperience in life is that
they should not be vindictive to thdir
own cmployees. I am referting to those
employees who have been sent out of
service on the 19th Scptumber stiike.
Much argument is not necded,..we have
already argued that  peint...... and the
government must make up its mind and
ccase to be vindictive,

Then 1 would ask the government that
they should again re-recognise the asso-
ciations and unions whese recognition
thcy have withdrawn  as a matter of
punishment.  There are other methods of
punishment.  To causc break of service
to rcmove the sole machinery of contact
between the cmployees and the govern-
ment arc not the best metheds.  These
mcthods will lend them enly in further
trouble. As the Hon. Minister knows,
the country is alrcady in a very bad state
of tctmper.  Even the slightest thing will
caused great trouble. Thercforc whatcver-
has been done since Scptember 19, 1
would ask the Railway Minister to
begin his ncw portfolio by crcating a
climate of goodwill.

1 would like them to refer to the
decentralisation of, what is called, the
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Central Electrification Organisation. The
employees meet Shri Poonacha a number
of times. I think, they have also met
the present Minister. Apart fiom the
general economics, whether this dccent-
ralisation is going (0 add to thce economy
of the railway administration or whether
enough money had already been wasted
in making too many frequent changes in
policy, what is absolutely necessary is that
on account of re-organisation these service
p:ople should not be affected adverscly in
any way. Their service conditions, their
previous service, their emoluments and
scniority ctc. should all be protected. |
was told that the Minister was sympathetic
when the servicemen interviewed him.
I want him to continue to translate that
sympathy into action for, I am (old, thc
new decentralisation scheme is coming
into cffect very toon.

About thc Railway Board, 1t has be-
com: a regular feature to attack the Rail-
way Board and ask that the Railway
Board should be abolished. The mo:c the
Opposition asks that the Railway Board
should be abolished, the more strength
it is getting.

SHRI RANDHIR SINGH (Rohtak) :
That is very truc.

SHRI TENNETI VISWANATHAM :
Everybody is for abolition and, there-
fore, it is growing in strength, I am
sure, the Government will give a sccond
thought to the Railway Board. It has
combined in itsclf the secretarial function,

the expert function, the technical  func-
tion, the administrative function and
whatever functions are there. Govern-

ment have really no cource of indepen-
dent examination of the proposals made
or put forward by the Railway Board.
There is an absolute necessity for the
secretriat 10 be scparated fiom the techni-
cal body which is the Railway Board.
Therefore, I would ask the Minister to
consider it from a fresh angle.

Yesterday we got an invitation that we

should visit, what is called, the Rajdhani
Express.

SHRI RANDHIR SINGH : You
missed a marvellous thing.

SHRI TENNETI VISWANATHAM : 1
am going to miss this and I want everye
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body to miss this Rajdhani Express.
Come and sce the coadition of the rail-
ways on our sife. What is this show-
picce for? Whom do you want to dcccive?
Do thcy want to deceive themsclves or
the Minister? Please come to the linc from
Calcutta to Waltair and from Waltair to
Madras and sec the conditions in which
we travel, and again from Vijayawada to
Hyderabad to sce the overcrowding; see
the absolutely ill-equipped number of
trains; sec the unrcpaired trains, without
water, without lights. Even in, what
arc called, the mail trains and the express
trains, what are the arrangements?  What
are the amenities which you are giving?
Partically nil over what we had years ago
except that there is more overcrowding.

Now the trains have been lengthened,
1 agree. Now the trains are so long that
p-ople sometimes have to get down where
there is no platform.  Platform facilitics
are not always given because platform
facilitics comc long after the train is
lengthened, a ycar, two years and three
years after and meanwhile there is such
a great lot of difficulty. Even on  the
northern India lines, somcwhere between
Lucknow and Dclhi, I remember some two
or three moaths ago when I was travelling,
a first class compartment stood outside the
platform and there was a huge row between
the passenger and the railway department
official.  The passenger was an old man
and he was not able to get down.  Why
should the Railways not have this much
of imagination, that the trains should not
stop where there is no platform?  Itis a
very simple rule. Unless arrangements are
made, do not make trains stop wherever
you like.

The condition of our railways and the
overcrowding on our side in the mail
trains, and what are called, the express
trains running between Calcutta and
Madras and again between Vijayawada and
Hydcrabad is somecthing annoying which
you cannot belicve unless you see it.
Hundreds of passengers are always sitting
on the platform unable to get any acco-
mmodation. They arc made to fec) that
they are beggars before the railway admi-
nistration.

The railway administration, in spite
of Courtesy Weeks and all these things,
have not developed an atmosphere in
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which the passcngers fcel that they are
the p:rsons who arc cnabling the Depart-
ment to run. Even now, the middle-
class pzople, the poor people, are made
to belicve that they are beggars waiting
for som:z crumbs or favours to be
thrown by the railway administration.
The train comes whenever it likes and,
if there is space, some passcngers may
bc able to get into it. That is the
condition on our side. Therefore, 1
would like the hon. Minister, while the
Railway Board may pay attention to the
Rajdhani Express, at least coming from
the pzople to look into the condition of
railways so that there is no over-crowd-
ing and sec that the p:ople get quid pro
quo. It is not like a Government
Dcpartment.  The railway is a com-
mercial organisation. It is entircly
maintained by the passengers and the
goods traffic. Thercfore, the amenitics
which you give must have some relation
to the money paid by them. There is
no usc saying there is no money. If
there is no money you stop your
wastage.

Look at the kind of cement pillars
which are put at so many railway
stations. They should really stand, if
specifications are observed, for 80 to 100
years, But they do not stand for cven
3 to 4 ycars. Look at the ccment slabs
which are paved on the platforms.  They
come out in less than 1 or 2 years. The
wastage in railway administration is
much more than in any other Depart-
ment. 1 do not know about military
organisation because it is closed to us.
But so far as I know, the railway adminis-
tration’s wastage in public expenditure
is something stupendous.

Therc is also any amount of dclay.
The administration do not carc for the
convenicnce of the public.  Whatever
representation is made, the answer that
we get is that it is not administratively
possible, I want 10 know whether the
administration exists for the people or
the people have to exist for thc admini-
stration. Their present approach must
go. It may be true that in some cases
it is not always possible to make adjust-
ments according to thc convenience of
the pcople. But the approach itself
must be changed. If therc is a right
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approach, T think, they can certainly
mke scveral arrangements, For example,
Vizag is an important place. Then,
Hyd:rabad is the capital of the State.
What are the me:ans of communication
betw:en these two ?  The -pcople have
bz:en representing for years and ycars to
speed up the trains to see that the trains
com: in time. They never come in
tim:. The hon. Mcmber, Mr. Antony
Reddy, ways saying that the trains do
not com: in time. It is a very rarec thing
to sce the trains that come in time.
In fact, the timings given in the time-
tables are thc times given as a warn-
ing that thc trains will not comc before
that hour. This is the kind of position
in our country.

These are very small things. But
som: little  tim:-table, adjustments,
coancctions, water supply, lights, ameni-
tizs arc rcally the things with which the
passeng:rs com: into coatact or conflict.
Even il you spend Rs. 700 crores or
Rs. 800 cro-es; if amenitics arc given,
p:rhaps, the pcople will not be over
critical.  You may say there are Time-
tabl: committees, there are  amenities
committees, there are catering committees,
there are any number of committees, but
these committees are oaly adding to the
troubl :s following Parkinson's law.

Th: Minister might say, why don’t
you g> to the Railway Tim:-table Com-
mittec ?  The Southern Express leaving
from New D:lhi reaches Vijayawada
just at the tim: when the Mail train
from Mdras lcaves for Calcutta.  This
disables ncarly 300 to 400 passengers
from taking that Mail train. As the
Southern Express comes, the Mail train
lecaves. These small things should be
attend:d to by the Railway Board.
There are hundreds of these small things.
B:cause these small things are not attend-
cd to, on the floor of this Housc which
is intend:d to consider only high policies,
these muatters are often brought to the
notice of the Minister.

Then, in order to increase the con-
venience of the passengers, generally
more stations are asked for and more
stations arc given. But what has
happened in  Visakhapatnam ?  There
were two stations, Waltair and Visakha-
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patnam. But the Visakhapatnam Sta‘ion
has been ‘abolished.  Visakhapatnam is
growing;  Visakhapatnam, som: y:ars
ago when there wcre two Statioas, had
a population of 60,000, but now the
population is 2,80,000 or about three
lakhs. But what has happened ? Have
they increased the stations? No. Oa
the other hand, they have abolished one
station. They compel the poor people,
the lower incom: group and the middle
income group, to walk two miles or pay
very hcavy rates to rickshaws or scooters.
The station that was closed is within
walking reach for about 50,000 or
60,000 persons. But that has been
abolished. Why ? They say ‘cconomy’.
What is ‘cconomy’ for ? Is it to add to
the convenience of the people or is it to
add to thc inconvcnience of the poople ?
Economy plus conveniznce of the people
must be the motto and not economy at
the cost of convenience.

As I submitted, 1 want the railway
administration to give us a new approach.
All that is wanted is that. Then, we
shall not bother the Railway Minister
with all these things.

Then, there are also service matters.
There is an old rule, mad: in the time
of the British burcaucracy, that the
Members of Parliament should not draw
the attention of the Ministers to individual
cases of service matters because they have
a machinery. If the machinery is- func-
tioaing, then the Minister can be sure
that no Member of Parliament will
bother him with servicc matters.  But
the Machinery does not function; their
officers do not function ; thcy do not
look into the complaint, and if the
complaint is repecated once again or
if the petition is sent on a second
occasion, then the officer concerned gets
a note saying that if he repeated his
complaint, disciplinary action would be
taken against him. These are the con-
ditions in which scrvice peoplec are
suffering. Thercfore, my submission
is that each railway zoae should have
an inbuilt machinery to secttle the
gri:vances, and that should be presided
over by a judicial officer, and whenever
an officer has got a grievance in regard
to service matters, promotion or pros-
pects or whatever it is, he can straight-
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way go to the Tribunal and the Tribunal
could look intc the matter and give
its decision, and that decision should
be gencrally followed by the railway
authorities. Then the officer will not
have a complaint that his case has not
been heard or that somebody is trying to
suppress him ; the top administration
also will not be bothered with so
many service matters. There must be
an inbuilt machinery in cvery department;
I rccommend this for every department
of the Government. In Life Insurance
there was a Study Group and I was a
member of that; we made a  similar
reccommendation; 1 do not know what
the Government are going to do with
that.  Unless there is an  inbuilt machi-
nery to look into the grievances as and
when they arise, how do you hope to
solve these matters 2 In fact, halfl the
time is wasted by the administration
looking only into the service matters,
promotion, recruitment and so on. The
Railway Minister will do well to con-
sider this proposal. If hc wants, 1 can
put this 1n writing and can also give him
details of the scheme for the inbuiit
machincry to solve the matters between
the administration and the cmployees.
This is not, in any way, to superscde the
trade union rights. The tradc union
matters arc different from these ; these
are service matters for which Govern-
ment  should provide some kind of
machinery.

st ®wo Ate famrt  (3fw)

JUTEALT REIZT, gAY 95A ¥ [ wAY
"ERY Ft weqaIe A Wvgar g fw
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fema 7 agat &) swr | Sfew
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RN AN @A) waay
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MR. DEPUTY SPEAKER: The Bell
is rung...now there is quorum.

st o Ao faa¥: ¥ weR
qEIZT ¥ AT fAyaT gz ¢ fF Y. o=,
Uq. IMFEH FT AT €Eq & U A1 ITHY
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aEré ate Fafor wfe ¥ @fer &
NIT A gfaaw R oggar @ oo
qHAY & 3T F1 5@ grAT AR |
16.59 hrs.

[SHRI THIRUMALA RAO in the Chair]
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fe @ # Tavane g wifed o &
FRIt FY =g @ A w1 gwe
AT ¥ o9 F A qEIE & oI
FY aY @A N HZT [G F qfaw
fas ot @ afT 92 o F RAww
F1 Fefar aig a1 gfaw T fasd
2 mafed 3w & W gawmw
grar Jfgd |
17 hrs.

o e g} &R, faed i e
ﬁ'a’ gIT TN qres al I IOt
feid wafwe 72 @ ¢ T 94 39
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fewfer #Y & WwT & gear ¥ fam,
§g Tane ¥ T far &1 9w
FAA 9T FTHR @F gar &, & g
f& 37 fawifdl & st 93 oF
YT qifsaTRE F TEA A1 Frigw
foas @7 w1 sdfea @ a% sz
[T FY gTAT Y FF |

WA | T qET N o qfeww AT
a1 ATEIT FFLIE W W@ F QA
FAN E, J¥ IqT FAIg § AT WA
7 & 3T fawaw g3 2 fF, afses
FFTTH Y AT srzFe FAFTT H O,
foaat 3a€Y Fafat § sasr oo gfe-
sTEFRd gy grar 1 gafse 7w faaa
g fe Q91 @t F o @A w1 qEW
A F FFIT § IAR QU I S
%, T ¥ gw ffad § W@ 9%,
IR qAfras aifz fas o, @
qIF JA HERT FT SqTA HFIF ATIT |

ag qE? fegee fhgr mr g fs
fagrz 7 vx ¥ afses afqq Fdraa
grar wifzgy | z9@r w73 & %
fagrz ws fager gam wwa & T wo-
T § 41 gEA qg 7 g0 F FTFL A
JE0TEAr F | Agi IAF AT G
Jara agY grar & faawr Freor gw oA
1 A &1 zafen 3o faam g e
v 3@y afsws afgg s fagre g
Y g =rfagd

e 9 & gy § % gar wa@r
TATE 1 vF NS 9T qEf g7 7
g W mar g1, AT FIWRAYR

&t Tt fag 0 80 gqidz feam
afqw & fot qrg afsss qfaq saaa
& afa

&t ®o Ao faawt - YR A1 AT
a3 g ARy & fF Ae A A
FAFHIGT EIFT ATHICAIST q% I
qfgr | WUR A 9= FH T §,
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@ FT WY T FF , AIHT W F9 ¢
AT T W WY FT FAIEAT W
AT F T97 F T N F @
3t SEAE { AP FATHILT HT
faat feqr 9@ @ AW qF Ig FEA
afaq T gwar &, AT 37 A FY A
s AN FT faar 9@ at w A
g1 ¥ foy rgF g

o NS qgT fadl ¥ 99 @ oE
TeF F ITT q0GT F AQE IS A7
ag zz wan, fqawr 45 @rs § 17 AT
IYFT FAFE S MIEIT F 97 A
Ffi g @ dmAes 7 I faw &
T ABT A A WTIA YA GFAT &
AT afg faarar a1 Mragz & fror &
s A grer & gfer & FTHY ghaur
il

=t gERATT wYA - AT A
Za, q57 7 norgfa aEY &
MR. CHAIRMAN : The bell is being

rung ...Now, thcre is quorum. Hon.
Mcmber may continue.

st ®o ATo faardt : s uw AT
-797 el ¥ FoFAT AT 97 | AT
UF YT MEY I% @Y 1 qEAr
BT 1% -mam ML Al A 4,
N 3 FT TAYTHT ATET JTA IAY
A e SEm vs Q-IF MY gIAr
AFT Fwwdr aF G fFEy FTE
gfaur agi § vgAaTSt w1 g qrgey |
zafer & =gm g & e
9T EIFT FHFAT &1 & T |

JT F qUA §7T F VY T §Y
It FY AT fRaTar qgar g
agi wgr AR § Agt N 2w &
IT% w1 2 fagr smw fawd afsos
&t gfaar & S T #@wT § T
Y Q@ FIAT AR A1 9T 43 ag wW
T g% | agi Agi sofaefady aay adt
2 agi N 7 ! § Ag el
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[+ o A10 fAATd]

1 Mg @ W ey smFEA d
gfaar g

# agar g fF oamegr 7 @
VA F AT oF AT ¥ fRAr 9@
afvar # o afer w=w g afFr agr
aifadi F s F fag #1% wg A8
T | IO T § AT T FTH 7Y
foorar & 1 zafad & sgar g fF @t
TF [T gNE F1 Gaeq &I A7
ST FT gY ATEAT A FIFIT FT A7Y
Y agar S A Y glaur g

Fareted § FTHY AT & @R ATEy
& & wreetg @XFTT F @A A F
T AT ATIA T7T g WiA1T FIEHTT
fazdt &1 & FT T Q Fr6r ghaar A
JEA | TH TSR T N @q
TR ENT 1 9E 9T QF aF 74T ¥ 39
far uF W] 1A awg ¥ FFT
ForteT aF 3 & ST

fufagmar, wgr are st 7 & fFan
ar, @ asf FFfrmar wgH
g UF gree &1 ¥a+9 F7 fagr qa
fafaezr =t & =gd F oaig A
fawmr € T FE AT AT AT R
fag &1 T g &, fr mfagrdy &
FEA W EIA § ag oig A § oA
FH g afFT F9g7 F 9@ gre }
fegr rar &, qv wie} ST A wgi FW
foar agt gree gl faw @r @, = &
Fe1 wan & gree faa s

T H TF q@ Fg FL A ATAT
WY §HTG FIQAT E | GT AR F
TR # gR gz Fgw & fF ag femrs
@I FQ A fr WA AR
FEw F fear qm ) F mag
7Y 1 gu W sAT A€ WA APRT
y fragw s&m f& awa § gorfas
W NE FT A gfeeqor § ag g
Tifgd WX 39§ Fy ofadq smAw
qifed | ¥ e P ag WM wEew
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F FTCH Grear g1 A1 G G F9-
FIA E ST Al FY a5 fFoema g fF
I faanr qfesr @, geiaA &,
qofrges &, g &, T@ ag WY
faadft < & a1 99 & g F
SI9gIX 8, W1 UF AT qAQTL T AT
# 99 g0 Sifgyr ag A& gar &1
=g NI & 7 AT &1 @ femmr
HTEAT E | TAH @d are &7 gfeem
qEAT AT(ET | g8 qHY &1 qHIAT &,
graTfaga &1 o aFTT § o SHmET
FT THIAT & | 979912 |

st aiee e aga (Fatem)
gumfa wgEa, & ste ww gan fag
FT A fF ager Y 3 A v o €
7 o7 {67 gegia @ AAWT &
FIGWTT TEETAT & 39 & fau & 7 F7
z® yga7 77 gifew afwama wwar
g1 ST F W FA g ¥ faaw F7
fadtswe stTarer & fRatwasx o
HIR & AT 3 )

# zro 71w guw fag 1 W feanan
T g f& 97 9 g W AT ¥
@ o wifrsges gt f& e
AT fols F gr A Agr HAT H AR A
qed qaEq ¥ a3 HAY ST F1 FreT AT
facdls ¥ &7 H & 77 ¥ A7 FE TG
FAAT ¥ IT FT AT @ fFar 4t
3egix agi & feafq six ofefeafaat
FY T FT AT HHG ¥ AT UF AT
agi & frarfaal # s« s @ @
3Iq &1 IgiM andq fFar T Sw
g & EE fvar) s Ao
f& #rer 91T fadts &) 7% |3 1w
FY grATT F1 A1 7 39 71 fAmio
fegr s 1 geE Ay affeafamt
A @y gu W TE ;K S
gAY w aF swfa g @Y sEwt
@A gU I @ @ A A
N @ fF @ oAl WY o oW
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fantw frar s v e fw
Ifs @ Qlwor SRR 9w g
q sy ¥ #1 ot zafam sw &
T ANGIY d7 F A A
AT ZY T Falg AT | I g
s & f& 37 & grer 3z Sy g w
T Y9z I F aFAm wdES #
s fafsaa w7 ¥ saffataa g

9T & [T a9 F IR AT T
feaR @ =SwEE g1 W@ W@
qATHT & qAC qT FIT grAr & ar
ITIT FY JATH FHEGTSAT GT gF AN
framr s g FagargfFragn
@ 1 7 & qgy @9 6 fergeam
NI FIHFTT ¥ g A [AAT 394 Zg
§ e § a1 o XA w1 faw@e gaw
gomFr s st Afaaar 87 &9
AT HAAAT F AR UF TATIAF X
FY @ AT UF IT 3T & AT
ag 3¢ &7 78 & f& @i T A%
SR #Y g9 Har HT | IR AIHT
AT ST AIFER TH T FY FAAT KV
ar s & fam & T ad gEr
sAT FTIL M & | Faawarg fa
AEA F ZT UF FTF FT AT AT
AT w1 43 IL I & f& FFar b
ar g1 |

o 97 § 9z fag am 97 & 97
HATAG FT €47 ATHRIGT FAT ATZAT
gag gt & f5 97 i fedy W3
FY W AT AAIE FY T FNT & W
F fret T & graey | fq I
Y yurfy ar fawra Y F91 At @
a sr: g% ag S faaar & f5 ag
ygaavy § wgar wEmR g1 &
agwar g f& gw HAg ¥ agEmmw
S fF T W & FAT AT W
faatfas QIFT agi T A § q|W I
a7 gt 9 sfafifuca FQ §,
JAdr ¥ A &1 gzt 97 sfa-
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fafaea w7ar amgy & o 9@ o ag
39T famar § fF g sguan @ srqar
FATINZ & T g9 N F1 IT ¥ wH
AE qgadt § | T s g feoew
@|osy F QU A QT TAdeAar &
FEamE § Agf @ W & g
Fmar ¢ & afysfoal &1 s fasf-
et fale e g S & s
g4 gl 7Y WPRg &1 A F I 2
fear qmar &

qfF gmR wre Tw gaw fag :a-
Fatst & wfafafy § swar & wfafafu
g a7 gu ot waar ¥ wfafafy & wv¢
¥ o 93T ¥ Iy § zafan wannfas
atT & sFan & wfq smo #r sredr @
ANT & 3T H gg e M fF ag
T FAET UF AFEL IT F AGY
qAT AT 1 gETY WA &Y
gfeaior AT F v F faw@e w1
ANT FAFgEr AT arfegn, Swar &
faa &% g 39 IR i 3¢ fAdac Ay
Tgar Irfgw | ag ¥t gvWE g 9w
g W G ) ENFT FT 6 gArQY
S AT &, AN A AT § 98 Aar
Ffmgalraa & aw & g Ig
ez F7AT Azl g f& gg sAma-
arfa® AT JgTan g, a8 99K I8 F
ey ¥ qras qg g | A9 &
T IO FT U & wHER ¢ fF
g FALT A F) Jar FT |

Jrer AET WA AJTET A § )
armae, fagar st wforge & ¥
faeare fwar strar =ifgo | 39X FATAY
#1 ag 7@ fF 73 W% qAy F

agy wfas wwar &d FTT 9T R
st ag smEETASE § ag HF g
¥ RE wEA uwAfaw g oar
FauEETRE & fae T amae 9%
TAA HATHY F) GEAT 99 & AR H
g & ¥ wfgn afw T W@
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[+ s =1e dET)
ag g wifen fF gw oY gar &Y
tfe & Jaar & fgqa =y efee &,
mavar &) gfast &Y gfee ¥ s
Wi o1 faware ¥ zafo ¥4
AT & fF e wy Swge gy ¥
rgar =fem |

T 0% & A7 F qrreT ufrar
¥ Trme oges ¥ FfzArs @y & 3
srgfaur &1 qIAAT F7AT aFAT E | IR
BT UF gAY faw & @ ar ag
gFar zafao & g5 qglky &1 oW
T tfear & 37 Azl & fagae 7
AT &A1 FEAT g FIF A ang o
TR & IWH gH graww A gfer § afy
¥ fafaa gar arfzr v ag #gY Famr
Ffgr f& 1 qza gammrAfas @
ot yAssfaes & garn eferar
S FY GIAT q FAGT AT FAT AT
arfgm | zafaw & 7 79 a@ 9T WK
faor & fF gurdd (AT #v efewo
FF FaNg 2 T #9 srerawe
gg 7 EIFT TAQT KT FAT 7w A
graw &1 gt Jifgm ) gAra s
FTE NG ST 3T ALY g1 qFAT |

T gy # fawme w @y ogo &
e & 7§ guegrei wy 9=t
FIAT ATRATE | GA%A & fogrr &
e fgegeara § ggT 981 Sy
afsa e, wgroemst F IAW A agr
&, faeae, #1¢ anfg W N fz ¥
Y gf & faw g q orq a9 H
o g /Ty 4§ W ¥
ATAY ¥ ¥ 78 o fage @ g
agi 9X a3 Wamw &1 agi 700
e vt qrfEeqE & @A fas @
Fgt oF a7 snfeardy TovEr & foAn
sfasia A X o) T F WA aw
A R &1 el as 37 At &
AT qEedY giaqe gaw w8 gf
Tl w@ o W oEthe ¥ @9 @
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TTERTT AT qEF g AT ST Y AW
s & faad T &1 fazqre aga F9
AT &1 TSI, AETOSTSHT F FAW A
Fgi 3 =1 sgrar fagre Agy S
gFr 1 & AW Weww &1 =AW
TTEATT FY §F AT A7 A femwar
STEAT § 1

YT H  FAFT HAIAR TF
feraaanT 7 gu anfrat A #
UF A GOEA FT T | Fg ATEA
99 W@ & afFT 3w A1 vF e
NAAT NT AT FT ¥ fAgwrAr TAT
I F N7 F A AN AT F
eI AFAT AT ATZATE 1 IT X
3 qfeorrg qrad oA 2 qET ¥
F3T I F fernaaar gm gn aE
WF A0EA fawrAT 72 w7 Fafan
st iifs sifagt &1 afgg digeas 2,
qiaAT AY Feorat &1 gfag Ageqa
T AT qrsa w2t fF gwmiy @
N J5T F 77 F I 97 E IT A
TH 12 & FIT AT q0fg0 91 FfFa
&z &1 faqg 2 fa gar YA afas foai
q IF ATA q7 FTZAA AT, AALNT
T 7| F7 10-10, 15-15 s¥718-18 7=
FEET TTIEY E | TH FTIA AN
q3F J 9 y1fs § AT q@77 FIA &
ANT At a7 & @F IR AT
HFRIMEIT AAT 987 F74 § | zaiem
¥ g ? fe erww qads, aadw
AT 17 | FEfAT q@ w9 95 9
e fasy @ 7 a@ qT faAe F &
ATNF, I90F 9.3 F0f30 | /TR
I TAA § TFAA g1 qHAT | I
Fzi 1 afvore @ @ @ ¥ fd e
IAY I F 935 J a9 Hife § T
qa 3 | IfF 39 Y 19a cnfan
g€ safam dar &Y wr &

Tt % § yaTwrg aigarsr anfx
FT ag AT rfeam’ TomT @ Wi fr
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60-60 33 70-70 Hrr IF FE ITH
afe &Y gfaar gaw 78) & R A
F 39 AT A e FAT A0fgw o

# 4 wgrag @1 ey @ fAels-
TE FIT ATZH F 7% H fgeAr S
g 17 =mgar g f& oy €Y 3zi @gaw
FI TT AYT FIH A7EF 7317 |
qq 1948 & 99 ¥are *Y frgrem @Y
qq IH F I FT A g FEI AT |
AT AT 7 AT X TFE) oY, ATAIT
W agf 9% qivarg § qg=rar Tav 4v
Ffw arg ¥ 37 F1 w19 cafrg grrar
M7 9g ATTT qAAT §% T AGT | I
T3T FT F FET I FH AW AR
#Fero A gwwr fag agt R ¥
YT SEA I F AT giATa W
FT TAAA FY FAHIT foRar gqr
TH g7 § 9vaqT afvgeEr F Fer
fawrt v fa=rs &Y gfaud go=ew
g nf § ot fanfus zfee & Saaw
TAAr &g w1 & T gEEE &Y
gfawr ot &gt & &1 zAw ad
gfefeafaat a1 2w gm 210 TI0 AT
fag 3 q F1Far £ TFTT fFAT 91
FfFa 99 65 % wzx 7@ I9T foan
f& ag Az wFUAEAS § AT S9
qT 3N FTH T3 FT 7 &1

#am & g ag N uF qae
IzAr =Arzar g fx 99 vF yEgE W
wA XL algur AT @ A1 FAT a@
Ifam €Y # A7 Fa7 9 wrazgw  AEY
¢ f& =3 afuwrfeat a1 dmr Q=
arfen vF gAFT Az FH9 & fd @@
I NGUr F# IS § q17 w7 gAF
afgFrfegt FY 0% =9 aw@ § TWd
g1 ¥ faue &7 #Y sgq gy 0
g1 & afawfat &1 sl A
fas @At F7 g Af¥w agd
sraem wgAi wgar § f5 afuwmifeai o
gt d7ar ¥ wfa IR aranfam

PHALGUNA 7, 1890 (SAKA)

Gen. Dis 234

37§ ARFAT A1fn f TEaar wif &
9gS FT ANFAE T AT 3T ITR
@A 3fqd g &1 99w # faww
FT F AT J IS FT IATRNTA
¥qe gu 9 wfafafaat &1 & a8 &
Ffgwrfeat 1 W g # JAAT ®
FgF &1 WEAT § ArEar @R farar
arfgm T qEgER =TT FIT Fifgn
g W 39 Y 9% § e gw @t
3 & | 917 72 v fow aeT gt TRy
¢ @ S+ 9g Faow & fr 9 dmfew
aNT qaar & fgg M g @ FW T
arEx B WA | FAar & fgqw wv ag
Iy gmA  gafqft @ 1 AfEA
g 0¥ g8 & R g aea A
a9ag A ¥ a9 Ag ama 1 aform @y
gor f& @\ arzq aw &1 @wg @aw F
arg 1 TFeAar &7 foaET sn SAar
F1 fasar wfgg Soar @€ aF sfy-
Fifral 1 FaT ¥ SWi #N fAE
agt smar &1 g g8 & fF w) awe
A FT AEar 0T A v @
AR A A At agaw faear arfgd
ag gak APt w1, qa-wfafafagr «
AT gardy a1 A faew g
wiod a8 sza & a9 A ¥ a3
g afgwfeEl ok aToaw gee
a1 3% Fifaai ¥ FgAr Agar g w
¥ IIR TEAT A AT AT Y AT |-
g § A% JAr & faal ®) qafefc
gER, adY ag TEAIET & g9 J9AIAT
a1 qfer® g3z FgoT F FfuFIQ g

# o AT a1 FY TIE ATIHT £qTT
yrFfgd 7T WA E | frag¥ am
T FT T AFF 97 AT A
aqr fagrz & S TR@TAr 4Y IAF wEA
N smazgEar A} &, Afew qoai &
T fa & FEwr g FT A Ay
ofY st o1w oft agf a3 gu §, 97
s qar yar s T ¥ wA7 9T A
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[»t s @ dg)
foey & a1 Ifem g & M A
faaw & 0 &1 foawr g@9@ & aav
AF  IWM qEg TeEeAw FHoIH
AT WAFT FF &, AT Iq@ TAH
¥ St =T agEmr afgm oar 9w
F1 -3, 33-3F AT TH-UF AN A
7 qf= F FTOU W W@ AT EY
arEt #1 g9 ¥ AEaar &1 qfvew
w2y G F famr 9mo @9y
qx 7EY ag= TFT | T wfawriar
ag way ) foiardl & ff S A
IHTT TEY EY q@ qg FILAT FrATIAT
T gAY A "Ehwarst & e
¥rfaaet ardl § 9 IAR WX @O 7
Y g Sar w faeer wifer 9w A
faam T ITA FT | A TG I HASA
agi &, g Fmar & fF sar gary
mifes & 1 ol A ) A AT qg=a
arfed ¥ 93 A8 @A FF, AT gH
weq srearE £ g faram § fF sto
Tragan fag & a & feafa # gz
g

& gg ard G wEwgER & AR
# ofY g e g1 feegeama ® w9
o 0y @ 9gf (9T F1 fAeqre qu
T g g wWem wRw ¥, AT R
Fe W &, WETUE €, dal A% %
I o 2, i W w1 faware ad
i gmzm nrAam A EfFE AR
T g ATH A& 4T &, HfHT Jawr
ag & fF b7 agt A g WX
qay 937 UK IR | gW AW
¥O4 @< & FH T AN glAug
sarar &, X & faeard ot FT 1 T
% fay wa 7 & @Y (@ waea &
AT T FT AT A A A F AT
FEIAT § ITF gFFLN ;T A
@ fagmet @ @ gaw s ¥
g feawedt & 1
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A IFY HAY ¥ qr owmer A
agraT § Tad ford § gAY qryETe A
aqm g f& s W adt agm,
afw gfaand sitx Y agdY =nfad
o gt Ao & arbri @) aga
THAE IET g3 ¢ T IR W
axfeat &Y qeg XA & ST g=ar
Az d fgmgsmAdi #1 ww
ATY TAITAY UFATH F LA, FARAT
HET, TEEE AT feeAT FoIHA FAT-
T, SfFT Fawar, awd @ mEm
A fergeam & wfafafe e 78 &,
Y AT FY qTF Y IG 1 AT A F
¥RT X TEE WX HIIIE HA &
IFIT F FFAT & | q@gTag T 3
q3-q3 A1 A1 qFEN AT A
& agi wial & 407 wafaat aY ag=wr
FI IGATT AT FH & | IAFY WY Y
¥ qfam & o mifeait 2 7o A Y
arfer #aifs fergeata Faw ai
F9aT 8, WA A A& |

g A I F gaw ¥ vw I
T | & Sy ¥ fooet g@ A Wy
ATTA FY AW 7 FIAT GAT g FgAT
st g 5 fasty & saage &% -
7 g g faeey Az STy 8, 9y
JwEa SERECS ¥ fzramanT o+ g*%'
THFE FTF AA T 2| T ygwar-
qTZ ¥ WITETE FAAT ER g faeed aF
T o1z I 2, AF Trag g
T @A sEAIER ¥ fermaay,
ITAYT 3’1’$‘( faitemg st &N gg
it faeft aF 9 @ T qAa a2y
qeT ATH 1 aFar &, afeT g% 97
e T sfwwifeat 1 wgawT g
fadrr 1 & sfasfeat & ag faagw
FEMT fF ¥ 3@ I F JwAT |FFAW
& FT 1

& A WY AN WERT @
T g AR o F g 5 oI
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JoET A fadle ¥ W aw W
AL FT FILT T a9 g IR T
FA T gaF AT FTFE A
REicul

IT AR & A9 ¥ [|A T9E FT
ARG FL@T § |

5 70 o @ (W) . ganfa
"gew, % qgw fv d gy ag, &
sT0 T gun fag &1, S 3T wAAG
# arow a1 T, afweaa FETE L gR
Ffy AT § fF 91 9wg 98, 9=
g XA HAT Y, A AT qIT SHF qTAA
ZaA @Y A, ITH qE A IFT
qg EATY THATHE FT L FIA |

qay ggx & ag FEAT =Wvgar g fE
fogy @1 6 wd 1 WA A A
qg ATE, SR INE § @ F JoA-
FEe AT I & AT % FhEFe
UF HET dF ag Aqd ATSA a7 TE)
AT AR AT FIT JREE geT |
WY A w7 ¥ w93 FAT wwql
FT TH AT | GG H qry Ad g,
ardt T At F A AT § oA aw
afeat & v afeni § awg 7T oy
Tgar &, ag <9 afzat § ar, fasgrar,
qui, sifeasr F@<, A, &,
T, FGFT AT IHATMT | AT TG
ITE, 39 ANT F FE Q7 AT @ FT
S @A #F a7 IR O g8 oY
T TIF QAT & 9T W 914 g
aq Afzar g7 ¥ afeww #Y 0N7 qgd
g AT MTAF ATAFT 7 F §aAg
Ia7 & ferr Y q7F & | 99 qg A%
¥1e aa Afeat zaAr @@ 7E fF IaET
QY e A arav | \r AT °r
UF qET AT AYE ¢ AR IER
v ™Y FE AL oaw aw aar
far v & 1 agi o WY & A fAwew
FY a7 ¥ W # qefeai 7 AN fazer
ftagaq qg 7% AN FT TG w7

(H. A. M. Dis.)
Tf | o faew ¥ ag o fgw @ Sw
T Y QAT ¥ gEA w41 %
7z o Afgai & IaF A o qAr
fas@T #t og § s faew aw
F3q2F FT T FY, TE J q@v T8¢
¢ f& F7 arz o sy | v T A
fear 7o Ot 5@ GHT WA A A
ag ars , ag gRAT & fa¥ @A At
grafFr g o v, AT gw
T § ool aF 39 fFar &g m@n
g o= qzg & agr mfear Tt oY,
IAT qTg § I WY & | g wwfEqr
Fq Fdr § 7 avad § A ey o
oY qrg HTA { 9gW, ITH ¥ gL OF FT
AT KT TF 927 Aear HT fzar wam,
AT feeeft & awad afey aret
wrfeai § ag ANt 3 uw gIw T X
qadt § Faifs agt avgH <t I
FIAT ATET 97T I8 g FT A8 94
MR. CHAIRMAN: Let th¢ Hon, Mem-
ber continuc  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to unstarred question
No. 209 on 18 Fcbruary 1969 the Hon.
Minister saidl  that  the Export Pro-
motion Council in Ernakulam would
d» ecverything to export pepper  and
that the Council's Forcign Officer at
Brusscls will do a good deal to do
so. This is not the real problem. Either
the Minister is ignorant about pcpper
export or  the officers arc hiding the
facts...(Interruptions.) Pcepper is a com-
m:recial crop and carns much necded
forcign exchange to the tunc of Rs. 12
crores a year.  The total annual produc-
tion of p:pp:r in India is 23,000 tonnes
a year. This mecans that Kerala produ-
ces a lion's sharc of p pper in the whole
country, about 93 p:r cent, and it carns
Rs. 11 crores a ycar as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the Czntral Government did not take
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remedialy measures, prosp:cts of this
industry will be very dim. Pepper was
a pride product of K:ralr. In ancient
days Kerala was exporting p:pp:r, gencr-
ally known as black gold to Rom:,
Athens, etc. In Kcrala p:pper is culti-
vated in 2,46,640 acres sprcad all over
the State. During the Third Plan the
Central Government  formulated som:
measures for the development of this
industry. However, these mzasures were
not implemented at all and they remained
in paper only. Som:tim: back a confer-
ence on spices was held in Goa and
some delegates from Kerala put forward
some suggestions on bzhalf of the culti-
vators for the development  of  this
industry but to no avail. Firstly, the
demand to fix a minimum price for
pepper has not been conced:d so far. The
monopoly traders, especially in Bombay
take a major share of the profit while
the actual cultivator gets very low prices.
At present pepper export trad: is handled
by big monopoly traders in Bombay,
In Kerala itscll pepper export is in the
hands of Pearsclesly, Volkart Brothers,
William Gudckar Company, etc.  These
are the British capitalist firms. To help
the cultivators overcom: these hardships,
State trading should be introduced, among
other things. A corporation should be
formed to procure pepper directly from
the cultivators. Then  only will the
cultivators get  more price than  they
are getting now.  May be, big business-
men may take objection to this  idea.
In this case the Commerce Ministry s
surrendering to the wishes of the big
monopoly traders.  This is not an
exception ; in rubber also the Commeree
Ministry is not fixing the minimum prices
which will benefit the cultivators. If
the Ministry takes such a step, it will
be a booster to the cultivators and it
can lecad to a bumper production in the
years to com:?. The sccond  problem
facing this industry is the cxport duty
levizd on this commadity. At present
export duty levind on this commodity
goes up to Rs. 1250 per ton.  The: Com-
merce  Ministry  is  again in no
mood to h:lp the cultivators. Everybody
knows that ia cssenc: this ultimately
falls on ths should:rs of th: h:lpl:ss
cultivators....(Interruptions)) At this
juncture it will not b: ou: of plac: to
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mention that no export duty is levied
on the cxport of red chillies flom Madras.
While I am all in favour of this, I
strongly demand that the samec treatment
should be given to pepper export also.
In this rcgard too, the Central Govern-
ment’s attitude towards Kerala is highly
discriminatory.  Our Minister replied
that there was no competition regarding
the pepper industry. After the Sccond
World War, there is competition.

After the seccond world war, competi-
tion in this ficld was intensificd from
Indonesia. Till that time, America
was censuring 70 per cent of our produc-
tion. Now they are buying only
20 per cent. At present, our main source
of export is the socialist countrics. When
there is stiff competition, the price is
reduced.  Naturally, cultivators of pepper
want for there cash crops. It inevitably
led to our failurc in this competition.
While Amcrica is paying 27-1/2 cents for
Indonesian pepper, we are getting 37-1/2
cents from socialist countries for the same
quantity.

We can gainfully compete in the
export of pepper if (1) the Central
Government  fix a minimum pricc of
Rs. 750 per qunital, (2) the export duty
levicd on pepper is lifted and (3) State-
trading is introduced in this business.
These steps alone will help in removing
the sufferings of the cultivators. This
is not my individual opinion.  This is
the opinion of 2-} crores of Kerala
people.  This issuc came before the
Kcrala Assembly and all parties, includ-
ing the Congress, jointly made these
demands unanimously. That is why I
am raising to this issue before Parfiament
to develop pepper cultivator and to  help
the peasants who are cultivating pepper.
1 appeal to the Government to take these
measurcs.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : Sir, it is true
that Korala is thc major producer of
black pepper.  Out of a national produc-
tion of 23,000 tons, Kerala produces
21,000 tons. Naturally the hon. member
from Kzrala is concerned about it.
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There are two important buyers of
pepper...USA and USSR. There arc two
major producers...India and Indonesia.
When there was a political crisis in Indo-
nesia a few years ago, we got an advan-
tag: in the international market. When
that crisis was over, Indoncsia came
back into the international market.
Indonesia's production is much more than
ours. That is why we are having somc
problems. Even then, we have succceded
in establishing good markets in East
European countrizs. Our exports have
not gone down during the last few years.

During 1967-68, the exports touched
25,000 tons. In 1963-64, it was only
19,000 tons. We are maintaining our
foot-hold on the export market.

This main problem is about production
and marketing aspects. Kerala planta-
tions are very old...70 or 80 ycars old.
They are not properly attended to from
the point of vicw of agronomic practices.
The Kerala Government is trying to sce
that extension services are in a  position
to help.  Recently a new hybrid  strain
known as Panniyur strain No. 1 has bezn
evolved and mention was made of it in
the Kerala Assembly. The ICAR has
taken up the issue and we have now put
up a coordinated research project to help
in the development of more useful strains,
which will be giving higher yiclds.  The
new strain gives four times more yield
than the old strain.

So the main solution lics in the fact
that our productivity must go up. The
present level of p-oluction is very low.
It is only 225 kilogrammes per hectare.
It is very poor. Unless the productivity

grows up growing of black paper
is not going to be an cconomic
activity.

I entirely agree with the Hon. Member
that there are a lot of middle-men who
exploit the producers in this trade. That
is why we have suggested to the Kerala
Government that they should organise
coop:ratives of producers in K=rala. We
are prepared to help if such coop:ratives
are organised.  Alrcady one State-
fevel organisation is there dealing in
marketing and export of black papper in
Kerala. Last year that organisation in
Kerala marketed about 15,000 quintals
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of blach papper worth Rs. 52 lakhs. My
poriat is, it is a very small portion, an
insienificant portion, as compared to
the total turnover. Our total exports
are Rs. 13 crore; worth of black paper.
Unl:ss cooperatives are  o-ganised and
nothing com:s ia the way of the State
Goverrm:nts’ organising coop:ratives  so
that the coop:ratives of polucers will
have a commandiag poisition in the
market I do not think we shall succeed
in eliminating all influence of middlc-men
in this trade.

As fas as exports are concerned, the
Government of India would help these
cooperatives even to export directly so
that middle-men nced not come in the
way as all cither in the way of exports
or in the internal market.

There is one more suggestion that I
would like to make. Effcctive marketing
laws are very important for marketing
such produce including black pepper.
That is why we have suggested to the
Kecrala Governm:nt and othor  State
Governme:nts that they should have good
and cffective marketing laws., 1 am
referring to laws relating to marketing of
agriculture produce.

Therefore, organisation of cooperatives
is one, enforcemant of rigid markecting
laws is the sccond and the third s
the introduction of new strains. Il thesc
three activitics are undertaken | am quite
sure that we shall bz in a position to
solve som: of the problems.

SHRI E. K. NAYANAR
about export duty ?

SHRI ANNASAHIB SHINDE : After
devaluation the prices went up and  these
profits would have becn mopped up by
middlz-men if the Governm:nt of India
would not have imposed this export duty.
So export duty was imposed in order
that the exporter should not mop up the
margin.

The other point touched by the hon.
Member was that the prices have gons
very low. May I submit for the infor-
mation of the hon. Member that the
index of export price which stood at
24.8 in 1962-63 is now 41 as compared
to 1952-53 base. As compared to 1962-63
the prices have improved in the interna-
tional market despite stiff competition

What
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from Incoacsia. Even in  regard to
domestic wholesale price the index in
1962-63 was 32.4 and it has now
reached 40.6. This is related to base
1952-53.

SHRI VASUDEVAN NAIR (Peer-
made) : 1962-63 prices were the lowest
and thereforc you cannot have a compari-
son with that.

SHRI ANNASAHIB SHINDE ; Even
the 1952-53 prices which have been taken
as the basc were unrealistic.  As a result
of the Second World War and the
Japanese occupation of Indoncsia the
entire international tradc got upset.
India took advantage of that. The
prices ruling immediatcly after the
Secoad World war were very high. My
only point is that as compared to the
last fcw years the prices arc looking up.
If the Kerala Government succced in
organising very powerful cooperatives
1 am sure many of the problems of
producers will be solved.

Sri, 1 have
add.

it Tt feg (Trgaw) - gamafa
wgey, g maEr "Arewd fafyeet
gred ¥ 7g *gAT & f5 fFam 9w
FYr9 487 F AT FAGAT G37 F, &L
Y § w1 T FE gHEq Iq9F A
T @Y gaY & ST SEFT g FAd
gt s qrdt & 1 WX FAE AR
@A AT ITFT AT Y T FW A
S § FMT HAFA TR AV AT
¥ AR TR ANET T R A
% g WA-I-fEaes A gEIE
T W TG | AT GE TH AT
1 wrar & 6 3 i #) nefaefady
gt 3, 3w for waw fogmfea
yrefaw 7@ faodt § 3@ ®eww
T gerr @ d, dwwaw g fF
F@ERTT § JfF g 37 F faar-
o aifs Iaar NiefeefRt @ oF
AN feamat &Y gelfreg faer 1 g
el ¥ AT fggEa & AW
a gl gfomw wFEw # fawar

nothing more to
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TEr &, TAY TR BIA-TFGA faear
o m o ® qEr wmar g FF
feaet #1 geafrzg A & fo¥, BA-
T TGE ¥ fE¥ aE FAT FIH
33T TEY & anfsw agi & framl &1 wor
g |

SHRI ANNASAHIB SHINDE: I
have said that co-ordinated rescarch
project to develop new strains has bcen
taken up. That means that therc is
coordination in rescarch. 1 have also
referrcd to Panniyur No. 1, a new strain
which will give four times more. As
regards prices, we referred the question
to the Agricultural Prices Commission
whether a minimum price can be fixed
for chilly. We did rot specifically refer
to pepper, but chilly is also one of the
spices. The Agricultural Prices Commis-
sion did not favour the fixaticn of
minimum price for such commodities
like chillies and other spices. But the
prices arc looking up as compared to the
previous years.

st fra = A (AgEdY) oA
ATy AT § Fqean & fE
fre 1 maz 7. uw. © W) g
ug. uq. AT ¥ agq sawar g, fergeam
FTomar faox zF W0 F q@d #
fasar 81 H AT WmgaT g fF oA
A 2T A amuwT afsefad #1
FIAFA E, I Ig UF gEEA & ? afz
UF AT TG & AV I fFaar fewiw
8 7 8 g >t 9 wrEan g fF o
T & W ffAr smow 7. wE.
1 vFale frar § o< fraar g, oA
ug. e, Ffwar g ?

MY 99 adfg AT #Y w7 @
dare g1 wE &\ o 59 qarfeds
TG &7 @1 amE geit 1 & e
Tigar g f& WY o9 afgg gwar &
feam wremE fwar smawn, o @
fox snaw frgar @A § A< fean
FRA-TFAT F1 AT A guasiy
AT & AT IR FW § ¢
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SHRI ANNASAHEB SHINDE : As
far as the Fourth Five Year Plan is
concerned, we have quite an ambitious
programme.  As compared to the present
production of 24,000 tons, by the end
of the Fourth Plan we expect to have a
production of about 42,000 tons. The
central research station is popularising
new strains.

As far as sales in USA and USSR
are concerned, 1have no break-up with
me. The hon. Member may put a
scparate question to Commerce Ministry
for the figures. But I may say that
therc is stiff competition in USA. So
far as USSR and East European countries
are concerned, since the mode of payment
is rupee, we are getting a good market in
those countries.

SHRI SHRI CHAND GOYAL
(Chandigarh) : Pcpper is very important
for Kerala because it is one of the main
cash crops in Kerala and it is also a very
important foreign exchange carner. This
question has been raised in this House
in order to get certain concessions from
the Central Government. Certain duties
arc bcing imposed, not by thc State
Government but by the Central Govern-
ment.

1 would like to know whcther the
Central Government is going to relax
certain duties and taxcs so that the pro-
ducers of pepper can have better con-
ditions,

Another important question is: Arc
you going to extend certain facilities to
the producers to enable them to produce
more and better quality pepper ? Also,
are you going to create better conditions
for the export of pepper so that the
producers can get a better price ? The
hon. Minister has certainly said that the
prices are looking up, but the prices are
not looking up to the cxtent that the
producers cxpected and to the extent that
producers of other cash crops are getting.
So, what steps has the Government under
contemplation to bring this price still
higher and creatc more facilities ?

SHRI ANNASAHIB SHINDE: 1
have met many of these points. The only
new point that the hon. Member has made
is about the export duty. Domestic prices
and international prices havé some re-
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lationship. As I have already submitted,
after devaluation in order to mop up the
profits which would have been earned by
exporters this export duty was levied. As
for as I am aware at present Government
does not intend to change this policy
approach in regard to this export duty,

5t gaR fag men () ¢
st 71, W wEE ¥ Far & fF g
gFfas & Afaar uF tmr A d
AT I I T IeqTeA A AT
fa<t &0 war & 1 & qagT 9™ § fF
wAfaar § uagdE o3 g fTar
'ar § i e {7, 9fF e ¥ oE-
9 9T @ga ¥ TqA o o g,
IAFT FTAIT ISHT AGT IYIET F1
aga agT faar & alx ag A0 A
T AR § gAY FFEWT FT R §
fomst afonre & fe ot qdf g &
I g—amve @ ufen, saR @
TaFT qisT aga frata g & Afgw
gE & ufer ¥ fratw aga froe
war § 1 5% fE aadEr #oag 60 A
arqy 21135 @7 X7 o faw 1967 &
ag 8424 =T & @ T gAY 57
qedz ¥ 9T T 16 978z & @ m™r o
ar T TEET Y& FII IG AL &
f& oA TEANE g a@gr &g,
zgfed (g gat A & gFET ¥ og<
T8 ghd § o9 % fF IE TR
FIY geAfaar ar €= F@r g, W
Y grele #) Mearfga w1 AT 9w
a3 fegdt 7 F3 ? nHArT g adwT
araH qgar & famd g M dw
dar faw @& YT SA@T ¥ SATEr
frata a3 &

SHRI ANNASAHIB SHINDE: 1
cannot say to what countries exports have
increased and decrcased, but by and large
1 have already cxplained the position.
1 would however, repeat that in 1963-64
we exported about Rs. 6,91,00,000 worth
of pepper and in 1964-65 worth Rs.
6,71,00,000 ; as compared to that during
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the last three ycars we exportad
Rs. 10,85,00,000, Rs. 11,28,00,000 and
Rs. 13,02,00,000 worth. Last year it
was Rs. 13,02,00,000. The total volum:
of exports has increascd.

SHRI VASUDEVAN NAIR: I am
sorry thet thc Hon.  Minister has chosen
only to say that he has advised the
Kerala Government on all the issues
that have been raised by my hon. friend,
Shri Nayanar, in this House. As you
know and as the hon. Minister has
stated, actually this is a commodity
which is almost exclusively for export
and we get something like Rs. 13 crores
worth of foreign exchange. We all know
that such commodities are looked after
not only by any Statc Government alone
but by the Central Government also.  So,
the purpose of raising this discussion was
to draw the attention of the Central
Government to the urgent necessity of
taking up at least 50 per cent of the
responsibility of looking aftar  this
commodity that the State Government
has. 1 am sorry that we are disappo-
inted by the reply of the hon. Minister
in that respect,

The main thing, as he himself has
stated, is the question of increasing the
productivity and of intensive research.
The Hon. Minister said about a particu-
lar strain which they have developed.
Many more strains have to be dcveloped
Much more rescarch has to be conducted
and a lot of work has to be conducted in
this field. The Statc Government alone
cannot take up such a huge project. As
you know, even cardamom has a Carda-
mom Board directly under the Central
Government, which earns only Rs. §
crores or Rs. 6 crores worth of foreign
exchange at present.

All such commoditics, coffec, rubber,
tea, which carn foreign exchange are not
left with the State Governments in
States which produce these commodities.
The Cantral Government comes into the
picture. So, we would like to know
whether, if not now, at least in the
immediate future, the Central Government
would consider ths proposition to have
some kind of a body on the lines of these
commodity boards for pepper also. If
the Agriculture Ministry alone cannot do
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that, we would like to know whether
they will at least moot the idza with the
sister Departm:nts and take som: decision
in the matter.

SHRI ANNASAHIB SHINDE : As far
as the suggestion of having a commo-
dity board for pepper is conccrned, we can
certainly examine it. We will give the
highest coasidcration to the suggestion
made by the Hon. Mcmber.

I am sorry the Hon. Member did not
properly appuicciate me when I said that
everything is being done by us to help
the research activity. I also made a
mention that a coordinated research pro-
ject has becn taken up. I also explained
that a coordinated research project means
hundred per cent Central assistance for
doing rescarch. The Centre is not giving
up the responsibility at all. We want
to help rescarch in this particular ficld.
We realise the importance of cxport of
this commodity. That is why, even though
black pcpper production is confined only
to a small arca in Mysore and Kerala, we
have taken up a coordinated research
project. We are serious about it.

I am again sorry to say that Hon.
Mcmber has not properly understood me.
I am onc of those workers in the country
who have done considerable work in the
ficld of marketing. I have been responsi-
ble for organising a number of primary
marketing socictics.  To my mind, there
is no solution to the problem of agricul-
turists unless, as far as the marketing and
improving of commercial crops is con-
cerned, they organise themselves through
the cooperatives and establish primary
marketing societics. The Centre will give
all necessary help. The Centre wants
to assist all marketing organisations not
only theorctically but even financially.
It is, appropriatcly, a subject falling
within the Kerala State Government's
jurisdiction. We are prepared to  help
the Kerala Government if they want to
organisc the producers’ cooperatives for
marketing. May I mention that they can
be more effective than a Government
machinery—a suggestion has been made
that it should be a State trading—manned
only by civil services? The machinery
manned by only civil services is not going
to solve all our problems. A machinery

d and repr d by producers’
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representatives can be much more effec-
tive.

SHRI NAMBIAR
Palli) : For exports ?

SHRI ANNASAHIB SHINDE ; For
export as well as internal eonsumption.
Supsose there is more production. If there
is an effective marketing organisation,
it can mop up all surplus and store it.

(Tiruchirap-
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Necessary finances can be made available,
some storage facilities can be provided.
These are some of the steps which may
be taken by the State Government.

18.00 hrs.

The Lok Sabha then adjourned till cleven
of the clock on Thursday, February 27,
/969 Phalguna 8, 1890 (Saka).
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